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| REPORT OF THE TELANGANA STATE POLLUTION CONTRGL BOARD
{RESPONDENT NC. 2} IN ORIGINAL APPLICATION NO. 13 OF 2022 FILED BY
DARA NAGARAJU, R/O.MAHABUBNAGAR DISTRICT VS UNION OF INDIA &
OTHERS
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It is to submit that an Original Application was filed before the Hon'ble NGT, Chennai by
Dara Nagaraju, R/o.Mahabubnagar District against the poliution caused by M/s. GTN
Industries Litd., (Yam Processing Unit), Gundiapotiapally (V), Balanagar (M),
Mahabubnagar District. The Hon'ble NGT vide order dated 03.02.2022 directed 1o file

independent response.

In this regard, the following points are herewith submitied:

e The Board has issued Closure Order to Mys. GTN Engineering (India) Limited,
(Unit: Yam Processing), Sy. No. 51,52,53, Gundiapotiapalli (V), Balanagar (M),
Mahaboobnagar District vide order dated 09.12.2017 with regard to the
Complaint filed by Sri Mohan Naik and others, Rfo B.B. Nagar Thanda,
Gundiapotiapally {V), Rajpur (M), Mahaboobnagar District regarding discharging
of effluents by the industry {Annexure —I}.

e The Board office has directed the EE, RO, Hyderabad to launch prosecution
against the industry for the violations. Accordingly, the EE, R0, Hyderabad has
launched the prosecution against the industry in the Hon'ble Court of the Hon'ble
ludicial Magistrate of First Class at Jadcherla, and the case Registered with

C.C.No.186 of 2018, The case is posted on 29.04.2022.

e Subsequently, this office has received a notice from Hon'ble HRC Case with
Case No0.2559/2018 filed by Sri Jatavath Ravi Kumar, Rangam Bhavi Thanda,
Rajapur (M), Mahaboobnagar District regarding the water poilution caused by
M/s GTN Engineering (India) Umited on 16.08.2018 and directed the
Environmental Engineer to submit report and case was posted on 22.10.2018.
This office has submitted status report to the Hon'ble HRC on 01.10.2018. The

case is pending. {Aanexure — 11),

e The Board office has constituted special teams vide order dated 25.12.2018 to
caliect the water samples from the surrounding Agriculture Felds / villages of the
industry with regard to the compiaints against watér poliution caused by M/s.
GTN Engineering {India) Limited, {Unit: Yam Processing), Sy. No. 51,52,53,

Gundiapotiapalii (V), Balanagar (M), Mahaboobnagar District { Annexure — III).

e The District Collector, Mahaboobnagar District has forwarded Prajavani Petition
filed by Sri M. Brahma Chary & (thers, Rfo Gundlapotapally {V), Rajapur (M),

Mahaboobnagar District regarding ground water poliution. The Board Officials
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inspected the industry and its surroundings on 05.07.2019 and collected Borewell

samples and report submitted to the Head Office, Hyderabad on 10.07.2019
{Annexure — IV).

The Board office has addressed a letter to the Collector & District Magistrate,
E‘fiahabubnagar District on  17.04.2019, reguesting to constitute a Mult
Disciplinary Committee comoprising officials from Revenue, Agricuiture, Ground
water and T5PCB to carryoul assessment of Crop damages, ground water
poliution and to fix to a compensation to the affected farmers under “Pay

H h’

Principle

Accordingly, the Collector & District Magistrate, Mahabubnagar has constituted a

3

Committee. The Committee has inspected the industry and its surrounding areas

on 13.08.2019 and 16.08.2015. This office has submitted a report to the District

Collector, Mahabubnagar on 11.09.2019 duly copy marking to the Board Office

{Annexurs — V),

The Board has issued Extension of Temporary Revocation of Closure Order to the
industry vide order dt:26.11.2019 for period upto 29.02.2020 s tipulating certain

conditions o comply with and the same is annexed as Annaxurs — VI

Again, the Board Officials have inspected the industry and its surroundings on
01.06.2020. A report was forwarded to Board Office on 05.06.2020 {Annexure
—~Vii),

A mail was received on (04.11.2020 from the Board Office directing to submit the
latest status report on M/s GTN Engineering (India) Fimited {Unit: Yarn
Processing) for further review of the industry and also a compiaint was filed
through Prajavani by Sri Sved Jainulabuddin rfo Agranaram, Potlanally and other
villagers regarding water pollution being caused by the industry on 02.03.2020

and another complaint was by the SEE (TF), Board Office, Hyderabad fo
"3

The officials of the Board have attended the complaint and inspected the
industry and surroundings on 27.11.2020 and report was submitted to the Board
Office, Hyderabad on 07.12.2020 for review of on extensio of Temporary

Revocation of Closure Order {Annexurs — VI11),

3

The Board Gffice has reviewed issue of extension of Tempora rary Revocation of
Closure Order before Task Force Committee meeting held on

75.01.2021. After
detailed discussion, the Committee recommended to extension of Temporary
Revocation of Closure Order for six months and the Board was in the process of

preparing the Order copy of Temporary Revocation of Closure orders.



©)

However, it is to submit that, the industry has stopped its operations from
to the Board, stating that they have

15.04.2021 and submitted a leler
7. 15.04.2021,
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A complaint was again received from Sri D. Nagaraju r/o Guntlapotiapally,
Rajapur (f‘f?’}, Mahabubnagar District against Mfs GIN Engineering (India)
Limited, {Unit: Yarn Processing), Sy. No. 51,5253, Gundiapotiapalli (V),

Balanagar (M), Mahaboobnagar District on 12.08.2021, regarding water pollution

P
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caused by the industry. The Board officials have inspected the industry on
06.09.2021. Buring the inspection, the industry was not in operation. The Board
officials met the compiainant and enquired about the problem and a detailed
report was forwarded to Board Office, Hyderabad for taking action on 20.10.2021

{Annexure — IX}.

The Hon'ble NGT, Southern Zone, Chennai passe
the 0.A. No. 13 of 2022 filed before Hon'ble NGT, Southern Zone, Chennal order
constituting a Joint committee comprising of mbers with the nodal

agency as Telangana State Poliution Control Board (TSPCB).

In compliance to the Hon'ble NGT orders, the Member Secretary has constituted
Committee vide letier dated 25.082.2827 consisting of following members i)
District Coilector or nominee, Mahabubnagar District, i) Senior Officer, TSPCB iii)

Joint Director of Agriculture, Mahabubnagar District or his / her nominee.

As per the Member Secretary letter, the following Committee members have
inspected the industry on 84.03.2022 consisting of i) The Additional Collector,

ay

Mahabubnagar District i) Sri.D.Krupananad, Joint Chief Envaronmental Engineer,
Zonat Office, Hydersbad and Additional Commissioner, Ground water

Depariment, Telangana.

-

During the inspection, the Zonal Laboratory, Warangal officials have coilected the
following samples i} Borewell water sample collected from D. Naga raju’
Agriculture Fields, Gundiapotiapaly (V), Rajapur (M), Mahaboobnagar District ii)
Water Sample collected from vagu adiacent fo Agricuiture fields of D. Naga Raiy,
Gundiapotiapaily (V), Rajapur (M), Mahaboobnagar District iii) Soil sample
collected from Vagu, adjacent to agriculiure Land of D. Naga Rajuy,
Gundlapotiapally (V), Rajpur (M), Mahaboobnagar District. iv) Gpen well water
sample collected from D. Balalahs Agricultural land, Gundiapotlapally (V),

Rajapur (M), Mahabubnagar District. v} Upstream of GTN Texiile near Vagu
water sample collected at Gundiapotiapally (V), Rajapur (M), Mahabubnagar
District. vi) Soil sample collected from Vagu, adjacent to agricuiture Land of D.

Naga Raiju, Gundiapotlanally (V), Raipur {M), Mahabgobnagar District. vil) Open
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well water sampie coliected from D. Balaiah's Agricultural Land, Gundiapotiapally

(V). Rajapur (M), Mahabubnagar District.

The analysis resuits are as follows:

1) Bore well water sampile collected from D. Maoa

raii’s Agricuitural

fields, Gundlapotlapally (V), Rajapur (M), Mahabubnagar District.

Sl.No. Parameter Sample No. | Drinking water Standards IS
10500: 2012
03082 Max. Acceptable Limit
Values permissible
Limit
1. | p" 6.77 No relaxation 6.5-8.5
2 Electrical Conductivity 16380 - --
3. Total Suspended 440 — o
Solids
4. Total Dissolved Solids 10320 2000 500
B Turbidity 2.06 5 1
6. Chlorides 3584 1000 250
7 Sulphates 3168 400 200
8. Chemical Oxygen 440 et -
Demand (COD)
9. | BOD 3 days at 27°C 8 - -
10. |Total Hardness (as 3675 600 200
CaC0s3)
11. |Ammonia as Total 2.8 No relaxation 0.5
Ammonia Ca** )
12, | Calcium as Ca** 724 200 75
13. | Magnesium as Mg** 453 100 30
14. | Total alkalinity as 640 600 200
CaCO3
15. | Nitrates as NO5 5.5 No relaxation 45 N
16. | Fluorides as F 2.0 1.5 1.0
17. | Copper as Cu 0.041 No relaxation 0.05
18. |Iron as Fe 0.134 No relaxation 0.3
19. |Zincas Zn 0.177 15 5
20. | Cadmium as Cd 0.021 No relaxation 0.003
21. |leadasPb 0.194 No relaxation 0.01
22. | Nickel as Ni 0.021 No relaxation 0.02
23. | Total Chromium as Cr 0.0186 No relaxation 0.05
24. | Boron as B 1.02 1.0 0.5
Units : All values are expressed in mg/ltr, except p", EC and Turbidity
Note: e Results related to samples as received.
e “-"Indicates standard not mentioned in ISI 0500:1991.
o "*" For agricultural use Boran as B — Shall be below 1.0 ppm as per ID
11624-1986 (reaffirmed in 2001).

2} Water Sampie coliected from vagu adjacent to Agriculture fields of D.
Kaga Raju, Gundiapotiapally (V), Rajapur (M), Mahaboobnaoar District.

Si.No. Parameter Sample CPCB water Quality Criteria
No.
03083 | Class— A | Class— B | Class— C | Class— D | Class— E
Values
1. i 7.56 6.5-8.5 | 6.5-8.5 | 6.5-8.5 | 6.5-8.5 | 6..0-8.5




S

2, Electrical 6730 - - - - 2250
conductivity Max
(uS/cm)

3 Total Suspended 26 - - - = -
Solids

4, Total Dissolved 3996 - - - - -
Solids

5. | Dissolved Oxygen | 4.97 >60 | >50 | >40 | >4.0 -

6. Chemical Oxygen 43 - - - - -
Demand (COD)

s 4 BOD 3 days at 1.7 < 2.0 < 3.0 z 3.8 - -
27°C

8. Total Coliform 11 < 50 < 500 | <5000 - -

9. Fecal Coliform Z - - - - -

10. Free Ammonia 0.113 - - - <312 -

il Born as B 0.398 - - - - 2 Max

ke Sodium L - - - - 26 Max
Absorption Ratio

Units: | Al values are expressed in mg/! except p" Electrical conductivity. Total Coliform
and Fecal Coliform
Note: | ™" — Parameter is not analyzed due to instrument problem.

Class of Water Use:

Class-A: Drinking water source without conventional treatment but after ¢

Class- B: Outdoor bathing (Organized).

Hisinfection.

Class-C: Brinking water source after conventional treatment and disinfection.

Class-D: Propagation of Wild life and Fisheries

Class-E: Trrigation, Industrial C

Below Class: Not meeting A, B, C, D and E criteria.

soling, Controfled Waste disposal.

3) Soil sampie coilected from Vagu, adjacent to agricuiture Land of D.

Maga Raju, Guandiapotiapaily {V), Rajnur {M), Mahaboobnagar District.

Parameter (S) Ratio Results
03084
Colour - Brown
State - Solid
pH (1:5) 7.22
Electrical Conductivity (uS/cm) (1:5) 24670
Chemical Oxygen Demand {1:5) 459
(COD) (mg/gr)
Copper as Cu (1:100) F i
Zinc as Zn (1:100) 18.3
Cadmium as Cd (1:100) ND
Lead as Pb (1:100) 11.9
Nickel as Ni (1:100) 132
Total Chromium as Cr (1:100) 16.4




®
| (:00) ] 0.00407 -
All values are expressed in gr/kg, except p", EC and COD is expressed in mag/gr. |

Mercury as Hg ]
Note

4. Open weili water sampie coliected from D. Balaiah’s Agricuitural Land,

Gundiapotiapally (V) Rajapur (M), Mahabubnaaar Districr,

Sl.No. Parameter Sample No. Drinking water Standards IS
10500: 2012
03085 Max. Acceptable Limit
Values Permissible
Limit
1. |[p" 7.47 No relaxation 6.5-8.5
2. | Electrical Conductivity 3290 = = N
3. | Total Suspended Solids 410 E ”
4. | Total Dissolved Solids 1852 2000 500
B Chemical Oxygen 47 - -
Demand (COD)
6. Turbidity 170 5 1
7. | Chlorides 629 1000 250
8. Sulphates 305 400 200
9. Total Hardness (as 1010 600 200
CaC0s)
10. | Ammonia as  Total 1.68 No relaxation 0.5
Ammonia —N
11. | Calcium as Ca** 58 200 75
12. | Magnesium as Mg*™* 210 100 30
13. | Total alkalinity as CaCOs 325 600 200
14. | Nitrates as NO3 1.17 No relaxation 45
15. | Fluorides as F 0.975 1.5 1.0
16. |BoranasB 0.996 1.0 0.5
17. | Copper as Cu 0.0064 1.5 0.05
18. | Iron as Fe 4.832 No relaxation 0.3
19. | Zincas Zn 0.1094 i5 5
20. | Cadmium as Cd 0.0014 No relaxation 0.003
21. |leadasPb 0.0414 No relaxation 0.01
22. | Nickel as Ni 0.039 No relaxation 0.02
23. | Total Chromium as Cr 0.015 No relaxation 0.05
Units : All values are expressed in mg/ltr, except p", EC and Turbidity
Note: o Results related to samples as received.
¢ “-" Indicates standard not mentioned in ISI 0500:1991.
o ™*" For agricultural use Boran as B — Shall be below 1.0 ppm as per ID 11624-
1986 (reaffirmed in 2001).

P s

5. Upstream of GTN Textile near Vagu water sample collected at

Gunéaiapotiapallv (V), Rajapur (M), Mahabubnaoar District.

Si.No. Parameter Sample CPCB water Quality Criteria
No.
03086 | Class— | Class—B | Class— C | Class— D | Class— E
i Values |A -

1. p" /46 |6.5-85| 6.5-8,5 | 6.59.0 | 6.5-85 | 6.0-8.5
2 Electrical 8030 - e = - 2250 Max

conductivity

(uS/cm) _
3. | Total Suspended 34 - - = . -

Solids




4. Total Dissolved 4938 - - - - =
Solids
5. Dissolved Oxygen 4.8 > 6.0 > 5.0 > 4.0 > 4.0 .
;8 Chemical Oxygen 35 - - - - -
Demand (COD)
7 BOD 3 days at 1.6 < 2.0 < 3.0 < 3.0 - -
27°C
8. Total Coliform 8.3 < 50 <500 | <5000 = -
0. Fecal Coliform 1.8 - - - -
10. | Free Ammonia 0.036 = - 2l -
11. |BornasB 0.08 - - - - 2 Max
12. | Sodium Absorption i - - - - 26 Max
Ratio s
Units: | Al values are expressed in mg/! except p™ Electrical conductivity. Total Coliform
and Fecal Coliform
Note: | “**"” — Parameter is not analyzed due to instrument problem.

Class of Water Use:

Class-A: Drinking water source without conventional treatment but after disinfection.

Class-B: Qutdoor bathing (Crganized).

Class-C: Drinking water source after conventional e

Class-D: Propagation of Wild life and Fisheries

Class-E: Trrigation, Industrial Cooling, Controlled Waste disposal.

tment an

disinfection.

6. Soil sample collected from Vagu, adiacent to aaricuiture Land of D.

Naga Raju, Gundiapotiapally {V), Rajpur {M), Mahaboobnagar District.

Parameter (S) Ratio Resuits
03084
Colour - Brown
State - Solid
p" (1:5) 7.33
Electrical Conductivity (1:5) 7200
(pS/cm)
Chemical Oxygen Demand (1:5) 40
(COD) (mg/gr)
Copper as Cu (1:100) 3l
Zinc as Zn (1:100) 10.5
“Cadmium as Cd (1:100) ND
Lead as Pb (1:100) 9.0
Nickel as Ni (1:100) 9.5
Total Chromium as Cr (1:100) 9.3

Note

All values are expressed in gr/kg, except p", EC and COD is expressed in mg/gr.

7. Open weli water sampie collected from D. Balaiah's Agricultural Land,

Gundianotizpally (V}, Rajapur (M}, Mahabubnaaar District.

Si.No. Parameter

Sample No.

03088

Drinking water Standards IS

10500: 2012

Values

Max.

Permissible

Limit

Acceptable Limit




H

3 p" 721 No relaxation 6.5-8.5
2 Electrical Conductivity 1498 = -
3. Total Suspended Solids 25 - .
4, Total Dissolved Solids 879 2000 500
B: Chemical Oxygen 16 - -

Demand (COD)
6. Turbidity 7.66 5 1
I Chlorides 237 1000 250
8. Sulphates 38 400 200
9, Total Hardness (as 480 600 200

CaC0s) ,
10. | Ammonia as  Total NIL No relaxation 0.5

Ammonia —N ]
11. | Calcium as Ca*™* 88 200 75
12. | Magnesium as Mg** 63 100 30
13. | Total alkalinity as CaCO3 300 600 200
14. | Nitrates as NO5 4.91 No relaxation 45
15. | Fluorides as F 0.475 1.5 1.0
16. | Boran as B 0.88 1.0 0.5
17. | Copper as Cu <0.004 1.5 0.05
18. |Iron as Fe 2.152 No relaxation 0.3
19. | Zincas Zn 0.0472 15 5
20. | Cadmium as Cd <0.0028 No relaxation 0.003
21. |Llead as Pb 0.018 No relaxation 0.01
22. | Nickel as Ni 0.019 No relaxation 0.02
23. | Total Chromium as Cr 0.0186 No relaxation 0.05

Units : All values are expressed in mg/itr, except p", EC and Turbidity
Note: o Results related to samples as received.
e “-“Indicates standard not mentioned in ISI 0500:1991.
e ™" For agricultural use Boran as B — Shall be below 1.0 ppm as per ID 11624-
L 1986 (reaffirmed in 2001).

The analysis reports indicates that there is no evidence of dye and dye intermediates
present in the Borewell and open well samples. Regarding the soil samp

agriculture departments has stated that the soil is slightly acidic which can be

managed by applying 950 kilograms of lime per acres under rain fed conditions.

Date: 04-03-2022.

Place: HYDERABAD

ERVIEQNM
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~ssswe-  TELANGANA STATE POLLUTION CONTROL BOARD

' _— Pa"va\farana_‘ahavan, A-III, Industrial Estate, Sanathnagar, Hyderabad-500 018
& \\{\—’!\i\’\’/ . Phones :.040-23887500 Fax: 040 - 23887519
. @ ' ' . 0

BY REGD. POST WITH ACK. QUE

'RE
Order No. MHB-122/TSPCB/U-1/TF/2017- 249 8¢ Date:09.12.2017

Sud : M/s GTN Engineering (India) Limited, (Unit: Yarn Processing), Sy. No.
51,52,53, Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District -
Water (Prevention and Control of Pollution) Amendment Act, 1988 - Air
(Prevention and control of Pollution) Amendment Act, 1987 - Non
compliance of the Board directions - Closure Orders - Issued ~ Reg.

Ref CFO order No, MHB/TSPCB/Z0-HYD/CFO/2017 Dated 27.01.2017.

A complaint was filed by Sri Mohan Naik and others regarding
discharging of effluents.
Inspection of your industry by the Board officials on 07.11.2017,
Notice issued to your industry on 08.11,2017
Inspection of your industry by the Board officials on 05.12.2017.
Hearing held on 07.12.2017 at Board office, Hyderabad.
Fokok

1. WHEREAS, you are operating the Industry located at Sy. No. 51,52,53,

Gund'apotiapalli (V), Balanagar (M), Mahaboobnagar District.

WHEREAS, the Board issued CFO to iyour industry on 27.01.2017 valid upto
31.12.2021 for production of Yarn 100% Cotton - 120 TPM and Grey Gassed
(unprocessed) - 60 TPM.

P
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WHEREAS, the Board has received a complaint filed by Sri Mehan MNaik and

others, R/o B.B. Nagar Thanda, Gundlapotiapally (V), Rajpur (M),
Mahaboobnagar District regarding discharging of effluents by your industry.

[FF]

I

WHEREAS, the Board officials inspected your industry and surroundings on

07.11.2017. The Board Officials mct the complainant Sri Mohan Naik and
informed as follows :

The industry is discharging untreated effluents into surrouhdlng area and also
ultimately joining into the Dundubi Yagu and their crops are damaging due to
discherge of untreated effluents.

The complainant has shown lagoons and Dundubi Vagu where effluents were
stagnated.

The Board Officials observed that the boundary of industry is adjacent to the
Dundubi Vagu which is about 500 mtrs. away from the industry. The Dundubi

Vagu flows along the Bibinagar Thanda which is about 1.4 km away from the
industry.

C

=. WHEREAS, the Board observed the following during the inspection of your
industry:

The industry has damaged compound wall near ETP and discharging
effluents through compound wall and the pH value is 10.

ii. ~ The industry has hose pipe for discharge of effluents from pit.

iil.___The indystrial effluents and domestic effiuents passing through drain and
5:5-joning/effluents into lagoon which is near to Dundubi Vagu,

: 'fgr‘x 2 igidustry has laid pipe line for discharge of effluents without treatment
@}a 150 stored untreated effluents in the lagoon.

£

v hetStagnated colour effluents were observed in the Dundubi vagu which

wgs @igcharged by the industry and also colored effluents observed about ~
/9% in the vagu, {6 &8
erindustry is not operating STP and disch‘a‘rgin’&%fﬂuents into drain.

P ii. [/Aclot/of spillages were observed around the ETP/@_@___ J

st )y
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viii.  The industry has below ground level tanks ie., collection tank, aera\_n

) drail% out and Supernatant tank.

X The'industry has not provided closed shed for stroage of husk and husk
ash.

X.  The industri{; has :i:m- shown records of production, water consumption,

‘ waste water generation & its treatment and soild waste details,

Xi.  The industry has not provided flow meter before raw effluents collection

tank,
Xil.  The industry has only one ton of MEE salt and about 20 Tons ETF sludge.
Xl The house keeping of industry is very poor.

MV.oThe industiy water consumption is 1040.0 KLD viz., (Process & Washing
gﬁILrenL‘f - 660.0 KLD, Process & washes - 90.0 KLD, Boiler Feed - 50.0
KLD, Locling  (makeup/humidification/water spraying) - 35.0 KLD,
uardcm'ng - 100.0 KLD and Domestic - 105.0 KLD). The wastewater
generation is 836 KLD, viz., (Process & Washings - 660.0 KLD, Process &
Washings - 90.p KLD, Boiler blow down - 2.0 KLD and Domnestic - 84.0
E#D). As per CFQ, the industry" Shall treat the effluents of 752 KLD in the
RS and treated effluents shall be further treated through Reverse Gsmosis
(RO) Plant and the RO permeate shall be recycled back into the process
(6G0 KLD), The RO rejects (92 KLD) shall be evaporated in Multiple Effact
Evaporator (MEE) and Domestic - 84.0 KLD “After treatment in STP, shall

' ble us_ed for on land application / irrigation within the factory premises”.

Xv.  The industry has ETP consisting of below ground level collection tank,
Eeact:on chamber, Primary settling tanks . below ground Ilzvel
§>'~-‘Dernatant tank, Aeration tank, Areation tank drain out below ground
‘evel trench , Multigrade filiter, Natural pond (oxidation), Sarg filter anc
ActivatedCarbon filters, Ultra filtration/ Nano filtration, 3 Stage RO Plant,
MEE for waste water treatment.

Xvi.  The industry has Husk fired boiler of capacity — 1 x & TPH, Qi firag
Thermic Fluid Heaters - 2 x 15 Lakh K.cal/br. and D.G. Set - 1 v 1250
KVA. The industry has provided mechanical dust collector foliowed 5y 2ag
filters to the boiler.

xvii.  The industry generates Used oil / Waste oil — 200 LPA (Shail be sznt o
Authorized waste oil Re-processors / Re-Cycling units, ETP Sludgs - 10

TPD (Shall be sent to M/s. HWMP (TSDF), Dundigal, Rangareddy district /
sold to brick manufacturing units for incineration.), Boiler ash - 4.5 TPD
(Shall be sold to brick manufacturing units) and Used lead acid batteries -
8Nos./annum (Shall be sold to authorized recyclers or to be returnsd =
the suppliers/dealers on buy back basis.)

The Board Officials have collected samples at following places in praesence
of industry representative. The l.egal samples are submitted to the Central
Laboratory for analysis. The analysis reports indicate

AVl

11142 | Discharging effluents through loose pipe into open land from
| |collection pit__
(11143 | Below ground level collection pit near husk storage
11144 | Stagnated effluents at open land . N
11145 ‘pis_fcbﬂgjng  effluents into open drain passing from the industi.
{11146 | Domestic effluents discharging into open drain -
| Results AS Per CFO

Order Limiting |

ters Unit |— !
I 11142 | 11143 | 11144 | 11145 es o) . Standards |
| pH at 25°C - | & 83 | 82 87 | 85 | 55-90 |
Total Suspended | . |
Solids |_mg/L | 239 247 | 61 | 73 86 !
Total Dissclved ] . -
Sglids - mg/L | 7,459 | 8,251 | 6,975 __@{91 ‘él337 .
hemical Oxygen ) N i -
gemand mg/L | 1,767 | 2,050 | 1,170 | 1,338 ,..157__‘_ I
et a8 | 30
BOD; at 27°C AL 428 | 59_@__,7#9,5__»,350
» “Tmg 17 | 18 0.9 08 | BOL 10
dGrease -~ I M .7 1.8 _1 =
ollen ample as received.

: Results related to sample
ot (*) Standard methods-of APHA,

-

22™ Edition.




PN

0

11147 Effluent sample collected at before joining lagoon
11148 Stagnated effluents from lagoon which Is adjacent vagu —
11149 Stagnated effluents at Dundibl vagu which Is discharged by
industry 4
11150 Sample collected at 110 Km away from stagnated effluents
_______|discharging by Industry
11151 Stagnated effluent from lagoon Ee=——m—=trc" ]
\ B - WResu,t_s_ - AS Per CFO |
* Parameters Unit : Order Limiting |
— | | 11147 {11148 | 11149 | 11150 | 11151 | Standards
| pH at 25°C L. 8.7 | 8.5 86 | 82 86 | 55-90
' Total Suspended ' S o ' ===
_Solids mg/L| 74 | 69 | 361 | 57 49 | 200
Total Dissolved — & T '
. Solids mg/L | 7,666 | 3,932 | 3,882 | 8,201 | 4,589 | -
{ Chemical Oxygen )
| Demand mg/L | 430 375 780 617 355 -
| ) mg/
. BOD; at 27°C 19 104 95 197 152 a3 30
_ Oil and Grease mg/L | 0.2 0.2 0.3 0.3 BDL 10
Note: Results related to sample as received.
(*) Standard methods of APHA, 22™ Edition.
11152 ETP Inlet e
1 11153 ETP Outlet into RO Feed -
11154 RO Permeate
11155 RO Rejects
11156 MEE Condensate
.’ AS Per CFO |
i Results |
Parameters Unit | Order i
i ; Limiting
i 11152 {11153 11154 {11155 | 11156 Standards
' pH at 25°C - | 84 8.5 | 74 | 6.8 7.9 55-9.0
[ Total Suspended | i ‘ \ | |
| Solids . mg/L! 181 | 28 1§ 39 16 | 200 |

Total Dissolved f ; ! ; : |

| Solids |mg/L| 7,418 | 4,628 | 349 | 5028 | 81 |

["Chemical Oxygen i i | | |

' Demand ma/L | 479 441 298 | 586 | 527 | - |
mg/ | r | i

| BOD; at 27°C L | 118 | 111 | 72 | 139 | 128 30

| 0il and Grease 'mg/L| 0.4 | BDL | BDL | BOL | BDL | 10 |

6. WHEREAS, the Board issued a show cause notice to your industry on
08,11,2017 for above non-compliances.

7. WHEREAS, vide letter dated 18.11.2017 submitted a reply to the notice. The
Board officials again inspected the industry on 05.12.2017 and the status is as
follows :

IFS_. No. Observations on Reply by the Observations of Board
07.11.,2017 industry officials on
 (18.11,2017) | 05.12.2017
1. The Industry has damaged | Due to Heavy rains in | The industry has closed |
compound wall near ETP and | the past couple of | damaged compound
discharging effluents through | months, there was wall. The stagnation of |

compound wall,

stagnated water along

with our gfloor wash

within the -H&ETP
. k4]

premises; we broke

the ETP compound

wall partially for

effluents were observed
outside compound wall
which Is back side of ETP
area. The Officials have
collected sample and
observed pH value is 10.




3

S

. "
i N
dispensing the rain | The sample submi&;z"'
water in open area, | central laboratory §‘°\\
However we have | analysis, LA B
" " closed and cemented \ \
5. g that portion of the wall
i and permanently ‘
”“2_‘“ Thetnd | blocked it.
dischgr;:tr\éfhasﬁtl\ose plpe for | The plt'betow the Husk | During” the inspection
it €MMuents from feed_ vibrating screen | the pit below the Husk
Was Intentlally made feed vibrating  screen
o collect . the rain [ was stil| existing with
water from the husk [ colour effluents, The |
feed area (as per the Officials have collected §
MS Thermax Design). sample and observed pH |
Thus rain water from value is 10. The sample |
hu_sk storage area s submitted to central |

| being sprayed in the laboratory for analysis, |

; open area, However, | The reports are awaited.,

# as per your advice, we |
would be PUmping !
back the same |
rainwater in to our J

| effluent collection

'—"“—‘

I O A e o

i domestic  effluents passing | recent CY g of the he industry has leveled |

i through drally - g o cen C ~approach | drain dismantled the |

. i Joining | road  (sanctioned by | drain which the industry !

| eﬁ’!uents into Iagoop which is"| the Govt,) through the | was discharging

adjacent to Dundubi Vagu, village  (they " have | domestic effluents |
utilized the sand from Jeining into lagoon which |

behind) some sand is adjacent to Dundubi |

has been utilized near Vagu. But the lagoon |

: vagu. This has in turn was not leveled, ‘

4. The industry has laid pipe line | formed a lagoon due [The industry has
for discharge of effluents | to recent heavy rains, removed the pipe line |
without treatment and also | However, as per your | used for discharging ofl
stored untreated effluents in I‘advice same has been effluents, !

' | the lagoon. |‘leveled.

| 5 The stagnated colour effluents | The stagnated effluents |

were observed in the Dundubi were still observed in |

vagu which was discharged by the Dundubi vagu. The |

the industry and also colour | Officials have collected ,
effluents observed avout 1.9 | sample and observed pH

km in the vagu. value is 10. The sample |
submitted to central

laboratory for analysis.

6. The industry Is not operating [ The STP plant is being | During the inspection |
STP and discharging effluents | operating  for  few the industry was not

into drain. hours in all 3 shifts operating STP. After the |
depending on the | Board officials entering |

availability of the|near the <STpP the |

sewage. On  that|industry staff started |

| particular time, the | priming the STP DU""P5’

! plant was not In|for operating the .S_TP.i

L operation due to lack | The Board Officials
of sewage. We have | collected samples of |
been regularly | inlet and outlet of STP
operating the STP and | and  the sampieI
the same treated | submitted to centra
water Is belng used for | laboratory for analysis. |
our lawn maintenance ;
purpose.

; 5 ilages were observed
7. A lot of spillages were | The spnlages%ctt)rs]erﬁg E.':1;rpc:}ungc'i the ETP area.
d the ETP | by you around the

SREANES. wmun are corrected.
) area. = The industry has below
8. |The industy has below |: ground level tanks e,

ground level tanks e, collection tank, aeratlcg%

collection tank, aeration drain drain out ant |

out and Supernatant tank. Supernatant tank. |




),

G

8 The industry has not provided | However as per your | The industry has noq
closed shed for storage of | advice, we would be provided closed shed for
husk and husk ash, enclosing the exlisting | storage of husk and

sheds keeping in view | husk ash.
of safety.

10. | The industry has not shown | All records pertaining | The industry is not
records of production, water | to production, water | submitting production
consumption, waste water | consumption,  waste | details. However the
generation & Its treatment | water generation & its | industry is submitting
and solld.waste detalls, treatment and solid | flow meter readings of

. waste, we are | water consumption and
monitoring and | waster water detalls.
submitting every
month to PCB. Last
three months details
enclosed for your kind
reference.

11. The industry has not provided | Flow meter  before | Not provided flow meter
flow meter before raw | collection tank: being ! before —raw effluents
effluents collection tank. open trench  and | collection tank

cement hume pipe, we
are unable to provide
water meter in inlet

' : but we  provided

| electronic flow meter
at outlet, However we
are exploring the
possibility of installing
the flow meter, as the
flow is being through
the trench. -

|12 The industry has only one ton | Monthly we submitting | The industry has |

\ of MEE salt and about 20 Tons | MEE salt & ETP sludge | disposed ETP sludge |

} ETP sludge. details to PCB. Last|]25.225 Tons to M/s.|

3 three months disposal | TSDF on 11.07.2017. |
details enclosed for | Now the industry has

’ your kind reference. not disposed solid waste
[ to TSDF after July,2017.

. The MEE Salt and ETP

' sludge is about 25 Tons

o o in the industry premises.
ﬁB. The house keeping of industry | Noted Sir, we will | The house keeping of
| is very poor. definitely improve the | industry is very poor
‘ house keeping  of | i.e., lot of spillages were |
industry. observed near ETP area,
| boiler area with husk
o e and ash B

8. WHEREAS, the Board has reviewed the status of industry in the Task Force
Committee meeting held on 07.12.2017. The Complainants have not attended the
meeting. The representatives of the industry attended the meeting and informed that
there were heavy rains during that period due to rains, the water was collected in a
sump, the compound wall was collapsed and the water was discharged out of their
premises. Further stated that they have 60 - 70 acres of land. Now, they have rectified
the lapses and assured that they will not discharge any effluents and will also comply

with the Board directions.

The committee noted that they are discharging: the effluents through hose pipes and
through open drains outside the factory premises which are finally joining Dundubi
Vagu. The same are supported with the phatographs.

The committee after detailed discussions, recommended to issue closure orders to the
industry and also prosecute the industry for the following reasons:

i. The industry's compound wall near ETP waﬁ“?"dam'aﬁed and discharging effluents
through compound wall and the pH value of effluents was 10. :



fi. The industry effluents along with domestic waste water was passing through tt
drain and joining Into lagoon which Is near to Dundubl Vagu.

ili.  The Industry has lald pipe line for discharge of untreated effluents through a pit
below the husksfeed vibrating screen and also storing untreated effluents in the
lagoon adjacentYo Dundlbi Vaqgu.

v,

The stagnated colour effluents were observed In the Dundubl vagu which was

discharged by the Industry. The color was observed upto 1.0 km in the vaqgu.

v T

Vil

e industiy is nol operating STP and discharging effluents into the drain.

The industry has below ground level lanks le,, collection tank, aeration drain out

and supernatant tank.

vil.

viii,

The industry has not provided closed shed for storage of husk and husk ash.
The industry has not shown re

cords of production, water consumption, waste

water generation & its treatment and solid waste detalls.

The industry has not provided flow meter before raw effluents collection tank.
X.  The industry has nat disposed

solld waste to TSDF after July,2017 and stored

about 25 Tons of MEE Salt and ETP sludge.

hSR 1‘!15 house keeping of industry is very poor i.e., lot of spillages werz observed near
=% area, boiler arca with husk and ash.

Xit.  The Eo.‘ardvofﬂcials collected samples on 07.11.2017 at follovning places and the
results indicate that the values are exceeding the Board standards. The results are
as follows :

| 11142 | Discharging effluents through loose pipe into open land from
. | collection pit ]
111143 Below ground level collection pit near husk storage
11144 Stagnated effluents at open land
111145 Discharging effluents Into open drain passing from the indust-;
11146 Domestic effluents discharging Into open drain o
- Results | AS per cFO
Parameters Unit | —1 Order Limiting |
111142 /11143 | 11144 | 11145 | 11146 | Standards
| pH at 25°C | - | 81 | 83 | 82 | 87 | 85 | 55-9.0
Total Suspended § ; )
Sclids ma/L | 239 | 247 | 61 73 86 | 200

Total Dissolved
Solids

| mo/L | 7,459 | 8,251 |

]
| 6,975 | 6,791 | 1,337 .

Chemical ny-;_:jen

Demand !mg/Lﬁ 1,767 | 2,050 | 1,170 | 1,338 | 187 .-
o mg/ | -

BOD3 at 27°C L | 428 | 506 | 295 | 340 48 30

Qil and Grease mg/L 1.7 1.8 0.9 0.8 BDL 10 b

Note: Resulls related to samble as receiw.:d. .
(*) Standard methods of APHA, 22" Edition.

11147 EfﬁlTe_n_t sample collected at before joining lageon =~~~
11148 Stagnated effiuents from lagoon which is adjacent vagu
| 11149 7ﬂfswl:ag’nated effluents at Dundibi vagu which is discharged by
Lindustry R —_— - =
(11150 rSﬁia'rn'ple collected at 1.0 Km away from stagnated effluents
discharging by industry = U G
11151 Stagnated effluent from lagoon —
_ iy
T AS Per CFO
| Results S
R S R i Order Limiting
Unit
PRIAMEIE | 11147 | 11148 | 11149 | 11150 | 11151 Standards
pH at 250C - u »_g.s_‘ _a_.i '?&2 'ET: 8.6 5.5-9.0
ded
gzﬂf“pen mag/L| 74 69 | 361 57 49 200
Dissolved 4,889 ;
' gg?dis mag/L | 7,666 | 3,932 | 3,882 | 8,201 | 4,
Chemical Oxygen 780 617 355 -

Demand

mg/L | 430 | 375




W 95 | 197 | 132 93 30
Oiland Grease | mor| o TR R -
, hote: R_fsults related to sample as received, ~ )
(*) Standarg methods of APHA, 220 édll‘.ion.

i E—
ﬁi? ETP Outlet into RO Feed |
| '—-&4—‘_‘~RQ_EEr!11EE1|f) SR —
|11155 ' .

| RO Rejects
| MEE Condensale

r\_hw_* . — s AS Per CFO

11156 ——

] . PResults Order

{ Parameters | unit | Limiting
— 5= —| |11152 11153 | 11154 | 11155 | 11156  Standards |
BH at 25°C - | 84 | B5 | 74 | 68 | 79 | 55-90 |
, Total Suspended =~ i
wSolids  imgjL| 1m1 28 1 i | 16 | 200
{ Total Dissolvad |
_Solids —_Img/L| 7418 | 4620 | 49 | 5028 | B1 _

Chemical Oxygen |
;,D@L“d,_l__m___ﬂlg& 479 441 | 298 | 586 | 527 P

i mg/

 BODs at 27°C L | 118 | 211 | 72 | 139 | 128 30

Oil and Grease mg/L| 0.4 | BOL | BOL | _BOL | BOL 10

The Board Officials collected samples on 05.12.2017 at following places and the resthls
indicate that the values are exceeding the Board standards. The results are as follows :

12075 Inlet of ETP
| 12075 Outlet of ETP i.e., RO Feed
112077 RO permeate
112078 RO Rejects
. 12079 MEE Condensate B
B ' AS Per CFO
Results Order
Parameters Unit [ Limiting
1 1 12075 | 12076 | 12077 | 12078 12079 Standards
pH at 25°C . 9.0 7.2 | 6.1 8.5 5.9 5.5-9.0
Total Suspended
Solids mg/L | 257 176 |5 861 64 | 200
Tota! Dissolved ‘
Solids mg/L | 11377 | 8321 455 8685 270 -
Chemical Oxygen |
_Demand Img/L| 1008 | 520 | 40 | 3104 8 - o
12082 [ Stagnated sample backside of ETP -
12083 { Sample collected from 1.0 KM away from stagnated effluznts
: | discharged by the industry _——
| 12084 | Below ground level collection pit near Husk Storage |
i T AspercFo order
Parameters Unit Limiting
____ Results B Standards
e 11208212083 | 12084
pH at 257C - | 89 | 84 | 86 5.5-9.0
Total Suspended N g
Solids ] mg/L| 164 | 248 | 910 | 200
Total Dissolved Solids _mg/L | 6750 | 3250 | 20720 -
Chemical Oxygen o i"_'_““* & | & '
Demand —Imon| 432 | 424 | apat |




8.

10

11.Y

ol
After carefyl consideration of material facts of the case, the Board is of the firi,,
opinion that yoy are not complying with the Board directions and discharging
the untreated effluents outside the premises causing severe alr and water
poliution in the srounding area, Under the Powers vested with the T:8.
Pollution Control Board uhder Section 33 (A) of the Water (Prevention ang
Control of Pollution) Amendment Act, 1988 and under Section 31 (A) of the Air
(Prevention ang Control of Pollution) Amendment Act, 1987 for the reasons
stated above, the D__w_d_‘lj_ct_'ggg_.i_svs_u_gs__;Lq_surc orders to your incdustry in
the interest of Protecting public health and environment,

-You are directed o take note that if yoy continue to operate your industry even
alter receipt of thjg orders
Metropolitan Magistrate

41(2) of Water (Prevention ang Control of Pollution) Amendment Act, 1988 and
under section 37 (1) of Ajr (Prevention and Control of Pollution) Amendrnent

- Tor which inclydes imprisonment for 3 term which
! not ¢ than one year six months which may be extended to six years
eénc with fipe.

TSSPDCL, has been ordered g
ith immediate effect. Should you

ndustry by means of diesel generator OF any mechanical
g prosecution under sectio

Sd/-

MEMBER SECRETARY
To
M/s GTN Engineering (India) Limited,
(Unit: Yarn Processing), Sy. No. 51,52,53,
Gyndlapot’lapa}li (v), Balanagar(m), b
!Vi'a'na‘boobnagar District T Lty L U AR
Copy to :
1. The District Collector, Mahaboobnagar District for fa
2. The Superintending Engineer

Mahaboobnagar for information

irnmediately for the violations
of Pollution) Act, 1974,
Concerned file.

secution against the industry
of Water (Prevention & Control

//T.C.F.B.O/,’
hrfir 2 .-'r '\/\-’4'-7_'__
i Tl
| Senior Environmental Engineer
e (Unit -1)
et LA T
S NARD 1%
A /voa %
FPo N\ o o
& W 'n!
B g ?'\ ; v
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" ,‘v!c AR & i1 1€, -
T TELANGANASTIAIY NOLLL THON CONTROL BOARD
b  GIONAL OFFICL: HYDERABAD
TR Rl'( : tedip b Callector e Comples ol lI\(|.~|.|h_|.|.:.l1ll||IH

| T Jth Floor, POPUPURITAV AY
i"y Phene No 040 319037 eemail ce fvd-tspehi te langana gov.in

Lr. No.2/ TSPCB/RON/MBNR/2018- Q‘F [1

g atin

Date: 01.10.2013

‘.5;.\‘

4,-.’ Py ." 1‘!“(-|

The Depuly Registar,

Andhra Mradesh State Human Right Commission.
“Gruhakalpa”, M.J. Road,

Hyderabad - 500 001.

To P AT
| gy oct

St

Syb: TSPCB - RO = [ he petition i A by S datavath Rave Foumar, Rangan
Rlhavi Thanda, Rajapor (M. Mahahoohna car District hefare Hon'hle HRC
regardig ground watel poltution caused v Mis GTN Engimeering (Indiz)
Limited. (Unit: Yam Processmi). 5 voo 515253, Gundlapotlapalli V),

Balanagar (M), Mahaboohnagar Distiict eport submitted - fteg.

fi 1OTSPCBR. Order No MHR-122 IHl'('l’»v’lifI"i’I‘!Efll'f’-?"L‘H. dated
00.12.2017.
> Industry's request for
28.12.2017,
Board's Temporary Rovacaton ol Closure Opder MNo MR-
122 1SPCR/U-I/TE JIO1T-3790, dated 10.02.2018

Devocation ol Closure Order dated

1 Industry’s request for Pevocation of Clogure Order dated

16.05.2018.

Board’s Temporary Revocation of Closure Order NoMHB-

122/ TSPCB/U-1/TF/201 71382, dated 27.06.2015.

. The Notice received from Hon'ble HRC vide HRC Case
N0.2559/2018 by Sri Jatavath Ravi Kumar. Rangam Bhavi Thanda.
Rajapur (M), Mahaboobnagar  District reccived in this office
16.08.2018.

7. A Complaint filed by Sri Jatavath Ravi Kumar, Rangam Bhavi
Thande. Rajapur (M), Mahaboobnagar District forwarded by the
Board Office through mail on 27.08.2018

§. Inspection conducted by the Board Officials on 0+4.09.2015.

9. The Board Office farwarded  Legal Services Authority letrer by
enclosing copy of the representation filed by Sit L. Ravi Kumar

o

received in this office on 17.09.2018.
10. Analysis report received on 20.09.2013.
11. T.O.Lr.No.2/TSPCB/ROH/MBNR/20] 8-343. dated 28.09.2018.

With reference to above, 1 1s 10 submit that this office received a Hon’ble HRC Case
fied vide H R Case No.2559/2018 enclosing petition filed by Sri Jatavath Ravi Kumar, Rangam
Bhavi Thanda, Raapur (M), Mahahoobnagar District regarding water pollution caused by M's
AT Engmeennyg (India) Limited. (Unit: Yam Pracessing), Sy. No. 51,352,353, Gundlapotlapalli
(V). Balanagar (M). Mahaboobnagar District by this office on 10.08.2018 and also divected w

Envsronmental Engineer to submit report and case is posted on 22102018,

In this regard, it is to submit that, carlier the Board has issued Closure Order 1o
M/s. GTN Engineering (India) Limited, (Unit: Yam Processing), Sy. No. 31,52.33,
Gundlapotlapalli (V), Balunagar (M), Mahaboobnagar District vide order dated 09.12.2017 on
receiving the complaint receiving complaint from Sri Mohan Naik and others {rom Bibinagar
Thanda, Gundlapotlapally village, Rajapur Mandal duly directing the EE, RO, Hyderabad to
launch prosecution against the industry for the violations. Accordingly, the EE, RO, Hyderabad
has launched the prosecution against the industry in the Hon'ble Court of the Hon’ble Judicial
Mugi.stratc of First Class at Jadcherla, and the case Registered with C.C.No.186 of 2018. The
case is pending,

Page 1 of 14



The industry b

as- submitled represent
reference 2" cited abo

ve. The issue of Revoe
Force Committee hearing held on 22,0 2018
detailed discussions, the Commil
Order 1o the industry for g
Temporary Re

ation for Revocation of Closure

ation of Closure Order w
and 03,02.2018 a1 Bo
lee recommended 1o jsgye Temp
peviod upto 31,058,201, Accordis

: vocation of Closure Orders 1o (he industry v
period upto 31.05.2018 with certain conditiong vide

as placed before Task
ard Office, H Yderabad. After
orary Revocalion of Closure
wly, the Board has issued
ide order dated 10.02.2018 for a
reference 3" cijed (Copy enclused),

Vide referenee 4™
extension of Tempor
Revocation of Clasy
20.06.2018 o

cited above, (he industry has ags
ary Revocation of Closure
re Order
Board Office,
recommended o issue extensio
period upto 31.01.2019. Accor
ot Closure Orders lo the indus

certain conditions vide referen

in submitted representation for
Orders, The issue of extension

Temporary
was placed belore

Fask Force Committee hearing held on
After detailed  discussions, the Commitiee
ol Temporary Revocation of Closurc Order to the industry for a
dingly, the Board has issued Extension of Temporary Revocation
ry vide order dated 27.06.2018 for a period upto 31.01.2019 with
ce 5" cited (Copy enclosed).

Hyderabad.

) Vide reference 6" cited above, il is o submit the
Case filed vide H.R, Case No,2559/201 8 enclosing petit
Rangam Bliavi Thanda, Rajapur {M). Mahaboobnag
o Mis GTN Engincering (Indin) Limited.
Gundlapotlapalli (V), Bala

n
complaint from Sii Jatay

it this office received a Hon'ble HRC
ion filed by Sri Jatavath Ravi Kumar.
ar District regarding water pollution caused
(Unit: Yam Processing), Sy. No. 31.52.33.
agar (M), Mahaboobnagar District. The Board Office also received
: ath Ravi Kumar, Rangam Bhavi Thanda, Rajapur (M), Mahaboobnagar
District regarding water pollution caused by the industry vide reference 7 cited, T he Telangzana
State Legal Service Authority, Nyaya Seva Sadhan, Purani Haweli, Hyderabd has forwarded the
representation filed by Sri J. Ravi Kumar, to the Board Office vide reference 9" cited. In this
regard, the Board Officials inspected the industry on 04.09.2018. The details are as follows:

The Board Officials met with the complainant Sri R. Anji Reddy during the inspection.
The complainant shown his agricultural lands which is other side bank side of the Vagu. The
complainant has shown total 6 Nos. of Borewells and 2 Nos, of Open Wells in his a

gricultural
fields. During inspection, it was observed that, the Com and P

addy crops are existing in part of
his land. The Board Officials was asked to complainant to switch on motor pump of Borewell
collect water sample. But. he veplied that. there is no motor pumps to draw water {rom 3
Borewells and another one Borewedl is in working condition. The 2 Nos. of Open Wells in that.
only one well has small quantity of water and another open well is in dry condition. The Sample
colicclcd from Open well. It was also observed that, the complainant is not ufxing b(n‘uf\:kl
water, open well water for cultivation purpose. The complainant is drawing water from tl‘n': Vagu
and using for cultivation of Paddy. The Board Ol'ﬁciu}s havrT co'llectcd water sample from mﬁ‘
Vagu from where the complainant drawing the water 101‘_ ctultn'ahon purpose A:md als.o coll-:cteu‘
water samples from Borewell which is in working condition, F)pen Well and submitted 1o the
Central Laboratory, Board Office for analysis. The results mentioned below.

The Board Officials have also met with the another c()111|)l:£i|1;\}1l 1\, Sti Ju-l;u."i,u.h R{:L\ll
Kumar. Rangam Bhavi Thanda, He nlormed that, M/s, .U'T.'N' Engineering ls?t?m ll\l. - ul
dischrging ﬁlull' wastewater mto the Balanagar (Dundidibi) Vagu without m\ ‘,:wllﬂm:m‘, 1:}1“
BOrC\\'chll \-vulcr is contaminated due 1o discharge ol \\'uslc?\v':.ltcll' by M/s.‘Lu.l..: ‘.l .l‘lzlhjm‘:iwcﬁ
India Pvi. Ltd. thereby their crops are damaged. The Board Officials h.uvc LU]:.M,L[L ll : .:D:.ltcd
sample collected from ficld of P. Jatavath Ravi Naik r/o Rangam Bhavi Thanda which is loca
500 mtrs. from the Vagu and from the industry is about 1.0 km.

“ c Bomd C)fﬁcmlb ObSCl'\’ed that the boundary of the industx'y to the Dundubi Vﬂlgu
. . d lS[l'y. 1€
i i 3 \ y fl'Ol’n thC 1nau
Ba mnaga vag S ted Elb(lut 500 mtlS ¢ I
anagar X U} “’h]Ch 1S lOCﬂ ; 1Wa ! e o
(‘ HI In 11 “ ll ¢ u[ FA 0 k]n av ay and Rﬂﬂgf\m BhaVl handa 18 about l' \L‘ \\, Lyl'
aranara ipf’ apally d])() 2. \ : . . [ n ‘
A:._L i lbi ( ; l nagsa Vagu) Vagu- DU[‘]'lg thc lnspecllon, it was ObSEI Uled “10 ﬂ'(il\‘ Of \ll“iihcil WﬂEIS.‘-
l.t]\l - d in the V g only small qll':ll'ltily of water stagnated at various locations 14
VDSCIrved ! y )
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- Vagu, The Board officials have colleeted borewell and Vagu at following places and submitted

1o the Central Laboratory for analysis. The results are Pihulated helow

v Borewell sample collected from ficld of 1, Jatavath Ravi Naik ro Fangam Blhavy Thesuda
which is Tocated 500 mtrs. from the Vagu.

my Porewell sample collected from Agraharampotlapaily which is supphed to the villagers.

o) Borewell  samples  collected  from the  Agnculture Fields of Sri Anp Reddy.
Agraharampotlapally

d) Open  Well  water sample  from the  Agriculture  Fields of Sr o Anji Reddy.
Agraharampotlapally.

o Water sample collected from Dundibi (Ralanagar) Vagu from where the water drawing for
cultivation of paddy

5 Spaenated water from the Vagu downstream al the mdustrs

Durme imspection, Sri Durga Prasad, Mamtenance In-charge af the industey was present
he ceneral & omspection abservations of the ndustes are foliowes

o M GUN Engncering (India) Limited, (Ut Warn: ffrocessing) located at .
No. 5§1.52.53. Gundlapotlapalli {V), Balanaga (M), Mahaboohnawar District ang
mvolved m production of - Processed Yarn 100 % cottan and Grey Cassed
(Unprocessed).

o The industry was in operation during the mspection.

o The industry has obtained CFO of the Board vide order dated 27.01.2017for
production of Processed Yarn 100 % cotton — 120 TPM and Grey Gassed
(Unprocessed) = 60 TPM which is valid upto 31. 12.2021. The mduqm has
submitted production details from the period from September, 2017 to August
2018, As per the production records. the mdustry has manutactured Processed
yam (100 % Cotton) - 1058.14 Tons i.e. an average of 85.17% TPM agawnst the
nermitted capacity of 120 TPM and Grey Gussed (Unprocessed) = 71205 Tans

ie. an average of 26,05 TPM against the permitied capacity of A0 TPM during
the last one vear period from September, 2017 to August, 2018,

o The industry has obtained Amendment of CFO order on 19.04.2018 for the
disposal of the effluents as given below:
Outlets for discharze of effluents:

Outlet ~ Outlet | Max Dmly Point of D stposai Parameter
No Description | Discharge Limiting
o - T B - Standards
I Process & 0060 KLD Shall be treat the pH - 3300
Washings cifluents of 732 KLD  Tondl
2o Process & VOKLD in the ETP and the Suspended
Washines ) reated  effluents shall Solids - 2oeo
3 | Boiler Blow 2KLD be  durther  weated me Lol &
L)uwn - through Reverse  Urease - [0
Osmosis  (RO) - Plant myg I &

and the RO Permecate Brochenneal
‘ shall be recyeled back '+ Oxvgen
S into the process (000 Demand 3
| | | KLD), The RO rejects | days at 270 C
] , L2 KLDY shall be | )-30.0me 1
| ‘ evaporated in Multiple

et Evaporator

LMEE) 7 Triple Effect
! ;|‘\'.l|1l|l'lllul’ (TEE) 4
- Kliduy of mother lguor
Cpenerated  from ME
Poperations shall be
dispused w0 Mis [L &

i |

: i FS Environmental |

g g Infrastructure and |

L ‘ | Services Lid., \ e




‘ 4. | Domestic "784 KLD [ After treatment in STP,
i
|
|

PH - 37.75;(,' )
shall be used for on | Total A
land application/ | Suspendeg

irrigation  within  the | Solids - 299 4|
factory premises. mg /1, Oil &‘,
| | Grease - [0
.‘ rmg A&

[
: | I | Biochenucal
i | ; Oxyren
| i Denmand 13
| [ days at 270 €
e

Further, the industry has obtained CFO Expansion of the Board vide order dated

lf?i‘f:’:lf for installation of | x 3 TPH husk fired boiler with validity upto
'i‘hc .1mlus_l‘r.\' consumes water for Process & washing effluents, Boiler feed,
SRS against the permitted capacity of 1040 KLD during the
period from September, 2017 1o August, 2018, '
ll’m lrmius!r_\-' generates wastewater of about 836.0 KLD from Process &
v ’dSl.nngs = 750 KLD, Boiler Blow Down - 2 KLD and Domestic - §4 KLD.
'_l:llc n'tdusn'y has provided ZLD system consisting of biological ETP of capacity -
"‘50 KLD followed by. RO (4 Stage) for the treatment of the wasie waier.
followed by MEE, ATFD. The resultant ATFD salt is lificd to M/s TSDF for
secure land fill.
The biological ETP consisting of Equalization/Stabilization Tank, Reaction Tank.
Primary sctiling tanks - (DECANTER /MONOBELT), Supematant tank.
Aeration tank, Secondary claritier, Natural pond (oxidation), Pressure sand filter,
Sand filter, Cartridge filter = 10, Ultra Gltration/ Nano filtration, Reverse
Osmosis, MEE/  Tnple Effective  Forced Circulation  Evaporation
Sysieny{ TEFCES)-100 KLD followed by ATFD - 4 KLD. The samples werc
collected from Inlet of ETP. Outlet of ETP (RO Feed), RO permeate. RO Rejec
(MEE Feed), MEE Reject (ATEFD feed), MEE condensate and ATFD condensate
and submitted o the Central Laboratory for analysis. The results are tabuluied
below.
As per the records submitted by the industry, during the period from September.
2017 to August, 2018 the industry has evaporated 15926 KL in the MEE.
Earlier. the industry has obtained membership from M/s [L & FS, Environmental
Infrastructure and Services Ltd on 02.04.2018 and lifted the mother liquor to Ms
1L & FS from April’2018 to June, 2018. Presently, the industry has stopped the
lilting of mother liquor to M/s. IL & ES and provided ATFD to evaporate the
M[;‘l; concentrate.  The industry has Tiled total 164.506 KL of mother Hyuor
(HTDS) litted o Mfs. 1L & TS during the months April, 2018 lf\ June, 2018
Presently, the industry is disposing the effluents ETP, RQ T‘_\‘slcm. Ihe RO rejects
is feeding to MEE followed by ATFD. The resultant .'\'I FD salt s llllcd' W A5
TSDF. The RO permeate. MEE condensate and A’l‘l-‘p clnn‘dcnsnlc is being
recycled for process / utilities. The industry representative informed that, they
have installed the ATFD in the month of August, 2018. . A
As per the CFO amendment order duted 19.04.2018, the Bcafxnl 15I1u:1.'n;|ﬁl:‘d!{ 2};
industry for mode disposal of effluents “Shall l’w'h-ca{ the efflucnts of .1;, .
in the ETP and the treated effluents shall be fiwther treated .’lfl'uﬂgh /L"I L,J,l\}_
Q) Plant and the RO Permeate shall be recyeted hun:k o H’w il ‘iu. 58
92 KLD) shatl be evaporated in Multipte Lffect
Lvaporator (TEE) 4 Kltday of mather liquor
disposed (o M/s IL & FS Environmental

Osmosis (R
(660 KLD), The RO rejects (
Evaporator (MEE) / Triple Lffect
generated from ME operations shatl be

.
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Infrastructire and Services Lid.". At present, the industry has provided ATED i

addition to existing system i.c. ETP. RO Sysieni, MEE.

o The industry has submitted a letter submitted a representation to this office
on 14.09.2018. The industry in ils n'prwu-nl.\tinn stated that, they have
Forced Evaporation System Lo handle RO Rejects, Further, they have
taken temporary permission from PCB to send mother liguor to M/s. 1L &
FS until to install their own system to handle mother liguor and informed
that, the 11. & TS not taking, their mother liquor for the last one month due
(o their internal problems, Henee, they have installed ATFD system in the
month August, 2018 and operating, the same fo treat the mother liquor bo
achieve the Zero Liguid Discharge Svstem Che same was forwarded 1o
Zonal Office, Hyderabad for taking necessary action

o The industry has provided STP of capacity 200 LD for treatment of Domestie
offiuents. After treatment the treated domestic waste water 1 heing utilized for
onland gardening. The officials have collected wastewater samples from Inlet
STP and Outlet of STP used for Onland gardening and submitted at Central
Laboratory for analysis. The results are tabulated below.

o The industry has installed 2 Nos. of Husk fired boilers of capacities 6 TPH & 3
TPH respectively for which industry has provided individual dust collector
followed by Bag filters as APCE of chimney of Height 30 Mtrs. each.

e The industry has thermic {luid heater of capacity 1 x 15 Lakh Kcalhr.

e The industry has provided individual sheds for storage of husk and husk ash. Bul.
the openings were abserved in between roof and side walls of the shed. During
inspection, it was observed that husk and husk ash was stored outside the sheds.

¢ The industry has obtained CFO & HWA vide order dated 27.01.2017 for only for
ETP Sludge - 1 TPD, Used oil / waste oil =200 LPA, Boiler ash - 0.5 TPD and
lead Acid Batteries — § nosfannuni.

o The industry has obtained Membership from M/s TSDF, Dundigal for disposal of
Hazardous waste. The industry is being lifted ETP sludge to M/s. TSDF -
Cement industries, used / waste oil. During the last one year period Le. from
September, 2017 to August, 2018, the industry has lifted total ETP Sludge of
509451 Tons to TSDIF / Cement Industrics and 382.74 Tons of MEE salts 10
TSDF. The industry has stored 1.5 Tons of MEE salis and about 4 Tons of ETP
sludge within the premuses.

o The industry has provided above ground level GFS tanks - 1 x 500 KL. 1 x 100
[ capacity for storage ol cffluents. The industry is also having below ground
jevel raw effluents collection tink of capucity 500 KL.

o The industry has stored MEE salts ol about 1.5 Tons stored openly.

e During the inspection, openings were observed to the compound wall near Vagu
which is between industry and vagu. The traces of dry flow path observed with
ash deposition which is Jeading to vagu from opening ol compound wall.

o The Board Officials have collected stagnated water sanple from the Vagu. The
analysis results are tabulated below.

The Board issued Extension ol Temporary Revocation of Closure Order w the ndustry

vide order dated 27.06.201% for a period upto 11012019, The compliance status ol the

conditions of Extension of Temporary Revocation of Closure Order dated 27.06.2018 are as

follows:
" S.No. | Conditions of Extension of Temporary Compliance Status 1
| Revocation of Closure Order dated
l 27.06.2018 B - e
\ I “ The industry shall comply with all The conditions wise compliance
| ' conditions stipulated in the CFO order | status is reported below.
l | issued by the Board. o 3 DT . . |
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2, The industry shall dismantic all the | The industry iy Sollea; !
i lhc\nw ground level tanks and provide | effluent in Cxisting hc;‘,““‘“ N\
! Labove ground level tanks by June, 2018 | level collection tank from 1hci:"‘{f“'-',,‘\ d -
| 1 s commitied durmg the meeting. effluents to above groung lcvclu(}"".
| tanks - 500 KL capacily for m.lf, !
| \ i of cffluents hefore sending to Iur[i:;.
. treatment. The industry ha Providey N
‘ ahove ground level GES e {5 \
100 KL for storage of 110, l"‘ltt'.i"
hetore sending 0 MEE. The indute,
his ot dismantled below gronn
5 level acration draip oot Lk |
; The ndustiv: shall ensure that all the  The mdustry has provided incyaduad
sides of husk & husk ash storage sheds  sheds for storage ol husk and s
care closed to avoud dust pollution in the = ash. But, the opemngs were obscryed
Surrounding arcas. in between rool and side walls of the
| shed. Durning inspection, it wa
L observed that husk and husk ash was
: - - stored outside the sheds
. - The industry shall regularly Wil the sohd  The mdusiry Bty Gbtained
waste ©sludge / Hazardous waste 1o M/s, Membership  from Mo [SDF
ISDF and ghall submt the detals to EE, | Dundigal for disposal 0! Hazardeous
RO-Hyderabad. wasle.  During the last one vear
perod e bram S war 20T (o
August, 2018, the sl s gt
wtal ETP Sludge of 39430 [ons
{ TSDF /' Cement  Industries  and
e 138274 Tons of MEE salts to TSDF
< The industry shall maintain / provide | The industry has proviced  flow
flow meter  before raw  effluents pmeters  to the  Raw  offfuen
_ ___collection tank | collections tank and maintaiming
O,

The industry shall revalidate the BGs |
before its expiry till further orders from
—the Board.

The industry has submitted BG of R,
| 16 Lakhs for period upto 09 62 2014

dhe condition wise compliance ol Schedule — B of CFO Order dated 27.01.2017 arc as
follows:

S, ‘Condition Compliance
. The _induslry shall take steps 1o reduce waler consumption | Complied. The  wates
1o the extent possible and consumplion shall NOT exceed | consumption 15 within the

ari e i v I 3
the quantities mentioned below 1 ‘!Julnmudl cupacits lllu
7SI T Purpose ity industry has consumned an:
IS Purpose lQuunul) ¥ tusg ned
i‘ NSI | : | average of 380.025 KLD
B 0

|

{
|

|

' against — the  penmtted
Process & 6H0:1).0 : : ted
- lrULl ¢ KLD | capactty  of lodo KLED
|4 i . i
‘ \Hl]b ml& | [durmg the peond oo
i cliluents . i . i N
3, | Provess & 1 90.0 KLD | f buplunhg. "
; I-’” ! CAugust, 201N
| Wishes
i . 3 Baonler feed U0 KLD
L4, Cooling 350 K1LD

(mukeup /
humidification/

‘ !
‘ . {
| | walter spraying,) ! o ]
I'5. | Gardening | ). -
” . KLD | | |
e 0 | i
Domestic | 1050 |
6. . KLD_ _] ‘ |
" 1040.0 ' ;\ -
TOTAL KLD —— NSNS | CNTSE—

~ous returns in Form- as | - |
i i ile the water Cess returns m
s industry shall file the W e ks oo
Tm{zilred unc)llcr gection (5) of Water (Prevention anc 2 -
[_QEL‘_——-__._.——————-._,__——_ — S —————— e —

2
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| 6-1'_1’“()]\1{{{611) Cess Act, 1977 on or before the 3th of every

V.
(2

calendar month, showing the quantity of water consumed in

the previous month along with water meter readings. The

industry shall remit water Cess as per the assessment orders
| as and when issued by Board.

The industry shall comply with all the Rules and
Regulations specified in Water (P&C of P) Act, 1974, Air
| {P&C of P) Act, 1981 and Hazardous Wastes (Management,
| Handling and Transboundary Movement) Rules, 2008 and
' their amendments issued thereof.

Directed to comply

: The industry should comply with the National ambient air | Directed to comply
' quality standards as per MoEF, Gol notification dated. |
- 18.11.2009 along the premises of the factory as prescribed

Cbelow. - . ;
il 8. l. Parameters Standards in pg/m”; ‘ |
(W MNe. | -
(11| Particulate Matter 100 |
il 7_‘[ (PM0) i §

' 2 | Particulate Matter 60

L 1 (PMas)

3 SO, 80

L_4 ] NOx 80

| Noise Levels; Day time (6 AM to 10 PM) - 75 dB
| (A) Night time (10 PM to 6 AM) - 70 dB (A).

wh

e

The i : ! o pp——
[he industry shall not manufacture new products / increase | As per production records

. the capacity beyond the permitted capacity mentioned in | submitted by the il\dlls“’fv'l-
' this consent order, without obtaining CFE/CFO of lhe‘ the industry 1§
| Bourd. | manufacturing  consent
 products  within  the
| consented capacity.  AS
- ' per the production records.
1 | the industry has
manufactured  Processed

1058.14 Tons ie an
average of 88.178 Tons
per month against the

'TPM and Grey Gassed
| (Unprocessed) - 312,63
bTons Le. an average of

Yam (100 % Cotton) — |

permitted capacity of 120 |

1 26,05 Tons /month against |

| the permitted capacity of
60 TPM during the last

jone year period from

August, 2018,

September, 2017 to |

"T-hc'ixidustry shall treat the effluents (752 KLD) in the ETP | The industry has ETP of
and the treated effluents shall be further treated through | capacity 750 KLD
Reverse Osmosis (RO) Plant and the RO Permeate shall be | followed 4 stage of RO
recveled back mto the process (660 KLD). The RO rejects | system, MEE of capacity |
(92K L.D) shall be evaporated in Multiple Effect Evaporator ! 100 KLD and ATFD ofi
(MEE) Triple Effect Evaporator (TEE). ' | capacity 4 KLD. The Ro
| reject cvaporated in the |
MEE and RO permeate is |

reusing into the process.
The resultant MEE salt is I

|lifted to M/s TSDF for

) l secure land fill.

"The industry shall operate the energy meter installed to the ‘ Complied. The industry 15
ETP, RO Plant, MEE, Air pollution control equipment | maintained energy meu:rl
installed to the boiler and maintain the log registers. recards pertaining to the !

. ETP & APCE. B
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M. HWMP (TSDF), Dundigal for safe disposal.

- The ndustry shall not discharge any waste water Lo outside
- the factory prennises,

- The industry should maintain the following records and the

" The industry shall construel separate rain water drains,

The industry shall regularly operate air pollution control
equipment i.c., bag filter provided to the 5 T PH coal / husk
fired boiler and shall meet the cmission standards of the
Board i.c.. SPM - 115mg/Nm”.

The industry shall colleet the hazardous waste i.c., ETP
Sludge and MEE Salts properly and shall send the waste to

Th_c industry shall not cause any air pollution / odour
nuisance to the surrounding environment

|
The industry shall develop 33% of the total arca as thick |
green belt all along the boundary of the unit and also in the
vacant places with all tall growing trees with wide leaf arca. |

The ndustey shall maintain good housekeeping n the

tactory premises,

|
Ly
sumlc should be made uvailable to the Board Officials | 1
during the inspection.

a) Daily production details, RG-] records and Central
Excise Returns.

 bag filters.

| wastewaler

improve

pertamnimy
| production,
Iconsumpnon. wastewater

The industry EES
separate  ajr EL‘“ \
control cquipmemsmlf‘li
dust collector follgyy, d\\:\
"

The industry—i's—EM},&:l.
unit of M/s TSDF g
disposing ETP sludge ang ‘
MEE salts to TSDF, !
During

!

nspection, o
discharges
were ohserved outside the
premiscs. ]

The industry has provided
cyclone  dust  collector
followed by Bag filter to
the Boiler.
The industry has
developed green belt in an

| area of 5 Acres.

The mdustry need. 1o
Housekeeprnyg
ear MEE.

lhe
maintaining

s
slas s inesgm e
e FeColus

water

b) Quantity of trade cffluents generated, treated in ETP, | Cncration and solid waste
reused and force evaporated Eiahan a t
¢) Quantity of domestic effluents generated, treated in disposal.
STP. reused and furced evaporated i
d) Log Books for pollution ¢ontiol systems. ’

¢) Dailv solid waste oeperated and details of the disposal.
The industry shall submit Environmental Statement in Form
\ before 30" Septenther every year as per Rule No.14 of
Ervironmental (Protectiony Act. 1986,

Submitted for the ;Q;:r. ‘
2017.

The industry shall tike necessary measures o control |
fugitive cmissions,

Directed to compir

“The industry shall fake all precautionary and safety |

measures during process operations. !

!
i

The industry shall comply with the ambient air quality
standards in respeet of noise, as stipulated in the
Environment (Protection) Rules, 19806,

The industry shall ui])'pl_y with all the directions issued by

the Board from ume to time.

Concealing  the factual data or subnussion ol false |

: e |
information / tabricated data and fadure to comply with any |

of the conditions mentioned in this order may result in
withdrawal of this order and attract action under the
provisions of relevant pollution control Acts.

 environment protection.

The Board reserves its rigl‘{t"_(b"iﬁ'odii'y above cqnditions or
stipulate any further conditions in the interest of 4

The industry has provided
SEparale i water drans.
Directed o comiply

' The conditibﬁé—ﬂ‘c without prejudice (o the rights and

contentions of this Board i

n any Hon'ble Court of Law.
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‘e P Special Conditions of CF

R Special Conditions of CFO amendment order dated: 19.04.2018:
N 1 _Conditions 1 ] ~ Complianee A
10 The industry shall treat the effluents (752 1 The industry has E1P of capasity 750

KLEDY i the ETP and the treated ellluents CKLD Tollowed 4 stage of RO system, |
shall be further treated through Reverse | MEE off capacily 100 KLD.  The Ro
Osmosis (ROY Plant and the RO Permeate | regect evaporated in the MEE and RO
"E“‘“ be recycled back into the process (660 | permeate is reusing into the process. The
KLD). The RO rejects (92KLD) shall be ' resultant MEE salt is lifted to M/s TSDF
I evaporated in Multiple  Fffect Evﬂpnmlnr? i

| 0 R for secure land fill. The inclustry has
1 CIMELR) 7 Triple Effect Evaporator (TEF).

' The industry shall dispose 4 KL /day of |
mother  liquor  generated  from ME
Operations (o Més [L & FS Environmental
Infiastructure and Services Lid duly meeting |
e ilet standards of CETP preseribed by
the Board for a period of One year from dale
| of1ssue of this order.

disposed mother ligquor generated from
the MEFE operations to M/s IL & FS
Infrastructure and
anis, Now, the '

ATED - for

[ nviranmental
Services L. upto June,

industry instalied
cvaporation maotier ML o
resultant ATED salts 15 being disposed (@

M/s, TSDF.

has

entratz ana

The industry  has submitted 2
representation to this office on
1 14.09.2018  and the same was
forwarded to  Zonal  Office,
Hyderabad  for taking necessarv
L L | action. R— N
> The industry shall obtain membership from  The Industry has obtain membership
Mis 1L & FS. Environmental Infrastructure Cfrom Mss I & FS. Environmental
and Services Lid. For disposal of effluents. ! Infrastructure  and ~ Services n
| 02042018, But. now the indusiry has
| made representation stating that they arc
" not sending the mother fiquor t© Vs (L
& FS, as they have provided ATFD
R F o |systemfortreammenl
3 The industry shall operate the energy meter "The industry is maintained energy mete
Cinstalled to the ETP, RO Plant, MEE, Air | records pertaining to the ETP & APCE.
| pollution control equipment installed to the |
| hoiler and maintain the log registers. ____| o -
24 The industry shall have minimum of 7 days | The industry has provided above grohﬁa '
storage  capacity of effluents on above | level GFS tanks - 500 KL. 1 x 100 KL
ground level, with-in-the premies. ?cup;xcily for storage of effluents. The
 industry is also having below  ground
Llevel raw elfluens collection ank ot
o - _ capacity 300 KL
i. Analvsis_results of Stagnated water sample Collected from__Potlapallvvagu
(Dundhubi) used for Agriculture:
 Parameter T e Rewls
| I';“ I ESe——— | A SO 1. J—— __!
Electrical conductivity i | pS/em - s
Total Dissolved Solids my/L ) 918 -—l
- Chemical Oxygen Demand my/L B N ;
| BOD w27°C 7 my/L . a |
Chlonides as T my/lL S ?
‘Eulaﬂml::_a‘f:ﬁlfﬁ(}.;r'ﬂj______ ) B cmul 3 ___ |
Total alkalinity us(_‘u(‘(’)]'__ B ‘__m;'.'l,- B RIC— T
Total Hardness as CaCO3 m;:_-_"l. D) ) |
Calciumas Carr o jmglL s
| Magnesium as My+2 mey/L I T
' Sodiomas Na__ S S B
| Potassium as K = a g - 7
% Sodium . | 55.3 —"—]
[SAR _ : o 47 ]
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B 51_._&;@_:1‘,9““"““"" of CFO amendment

order dated:
. (No_ Conditions

n .1'\‘.0 mf\u:&h‘_v shall treat the effluents (752
CREDY i the ETP and the Irc.mml «-lllh r
g::_hnﬂ l?c further treated  through ‘Rc'::":'lu‘:
‘()smnms (ROY Plant and the R!-) |'(‘I';1It;fll2
i s!m\l be reeyeled hack into the pl‘ncc;'\' mrmi
| KLDY. The RO rejeets (92KLD) shall he

L evaporated in- Multiple Fifect li\'ulmrulur'

~ Compliance B
The industry has ETP of capasity 720
KLD fallowed 4 stage of RO system, |
MEE of capacity 100 KLD.  The Ro|
reject cvaporated 1 the MEE and RO !
permceate is reusing into the process. The |
resultant MEE salt is lifted to M/s TSDF
for sccure land fill. The industry has |

' (MEEY 7 Trinle Effeet I: =
| ‘E'Hw - “,“NL "“L_” Lvaporator (TEE). | disposed mother liquor generated  from
‘ The industry shall dispose 4 KL /day of | the MEF operations o M (L & FS

mother — liquor — penerated — from MI

Operations o M/s 1L & FS Environmental
Infrastrncture and Services 1td duly mectine
the andet standards of CETP pu‘ewﬁniml by
the Boavd for a penod of One year from ate

ol ssue of this order. '

|

Moo 1L & FS. Environmental [nfrastructure
and Services Ltd. For disposal of effluents.

“The il;diu;al’fyisim_ilr afn}:rﬁmc encrgy meter |
installed fo the ETP. RO Plant, MEE. Air“
poflution control equipment installed to the

4

builer and maintain the log registers. |

Y. The industrﬁ shall obtain | Eénﬁﬁ?slﬁﬁﬁl L The Industry

Frvironmental Infrastruciire and
Sepvices Lid upto June, 2008, Mo, the
mednstry hasnstalled ATFD  for
cvaporation mother MEL concenteal s d
resultant ATFD salts 15 being dispos: de
M/s, TSDE

The  industry  has submitted 2
representation  to this office  on

114092018 and the same was

forwarded  to  Zonal  Office,
Hyderabad for taking necessary

action. RS ——
has obtain membership

from Mis I & FS Frvirnnmental
Infrastructure  and  Services Lid on
02.04.2018, But, now has
made representation stating faf thel are

"

not sending the mother liquor fo M5 IL
& FS. as they have provided ATFD

 system for treatment.

S b

The industry is maintained cne};_;;; meter
records pertaining to the ETP & APCE.

: of 7 'days | The indusfry has provided above ‘:5"0":"-‘1

__foolel
1 | The industry shall have mimimum

l g

storage  capacily  of efiluents on  above
cround Jevel. with-in-the premies, '

level GFS tanks - 500 KL. 1 x 100 KL
capacily for storage of cffluents. The
industry is also having below around
level raw effluents coilection tank
capacity 300 KL.

sample Collected from Potlapatlvvaen

i s}_n_:ﬂ.\}i_t_l_‘t‘ilﬂ_ts__n_f._ﬁ_iﬂ;".il!e_d water
(7undhubi) used for Apriculture:
IR -

Parameter ‘ B

o B .

Electrical conduclivity | jisfem

Total Dissolved Solids - gl
Chemical Oxypen Demand Fml

BOD  27°C ‘ myg/L

Chlondes as CT Cmy/l
CSulphates as S04 o ol

Total alkalinity ns CaCO3 Cgdl

| Tatal Hardness s (Ca’03 /|

' Caleram as Ca2 7 my/L.
 Magnesium as Myt2 O L
 Sodium as Na__ S gL
Potyssium as K [ £
% Sodium___ . -

SAR o -

_Ullit— -

__ Resules
740
I . —
‘ 078 |

27
| -1

<3 T

t
S =S o
|
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| Boron mg/L
 Nitrates as NOy my/L
Phosphates as PO4™ my/L
_Ammonical Nitrogen m/lL
_Free Ammonia ng/L
Dissolved Oxygen _ Ll

*Aceeptable limit

**permissible limit in the absence of alternate source.

ND: Not detected
CPCB - Water criteria :

Designated

|

(MPN*/100 ml) sha!l be 50 0r |

Dissolved Oxygen 6 mg /1 or

Biochemical Oxygen Dermnaid 2

organisms(MPN/100 ml) shall

pH between 6.5 and 8.5 *
Dissolved Oxygen 5 mg/!| or

Biochemical Oxygen Demand 3

organisms(MPN/100 ml) shall |

Dissolved Oxygen 4 mg/l or

Biochemical Oxygen Demand 3 |
mg/Lor less _

pH between 6.5 and85
Dissolved Oxygen 4 mg/1 or

Free ammonia (as N) 1.2 mg /1 ov |
pl_d between 6.0 and 8.5 |
Clectrical conductivity less than

Sodium Aborption Ratio less
than 26, and Boron less than 2

CClassof |  Criteria
best use Walter
Drinking water source without | A | » Total coliform organisms
L conventional
- treatment but after disinfection less
i » pH between 6.5 and 8.5
o
' | more, and
| -
- . S \ my /1 or less
 Outdoor bathing | B |~ Total coliform
(organized) ‘
l be 500 or less
-
! l >
l more, and
| &
_ - * l mg/l or less
Drinking water source with i c ‘ » Total coliform
conventional "
Troatment and disinfection ‘ be 5000 or less
| ~ pHbetween 6and 9
”~
| i more, and
| i b3
; 7 |
l ‘Iif_(;ilgégzztion of wildlife and D | -
! fisheries | | »
[ more, and
‘ | »
‘ l less
Irrigation, industrial cooling, 5 E e
atd controlled L e
Dispusal . l 2250 micro mhos/ cm,
| ”~
\ \
| o I "]
[ o | Below E_| Not meeting A,B,C,D & E Criteria_
Remarks:

I. The water quality falls under Class *D” and 'E” as per CPCB water quality criteria.

2]

Cooling, Controlled waste disposal.

The water can be used for Propagation of Wild Life and Fisheries and Irrigation, Industrial

IL. Water sample collected from Open Well near paddy fields of Sri Anji Reddy:

o e SR
Parameter T Unit 1

Results

"1 As per Drinking |
Water Standards |
| 15105002002
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e ————eeee e

—T ——
[ I ) . . S e L g et e
ﬁ;dlﬁ—lﬁigxolx'ccl Solids = |y T ; - o i —ﬂ
Sl o / ! s00% e 1
“Chemical Oxygen Demand Mmer 1 .m(““ | 500% 2000%%) |
s as Cl — I e S
' gh\lomit;; qgo R R LI
ulphates as8Qu” T . 3 20070 r“a -
Tut.\l .IH\Jllnll\ as € C03 el f i | > e !
| 10IJUE_AL(!|1_L‘_\\_ as CaCO3 [ vl 'l,l.( ,:::»,::I;,(:”,
; i 1 i LA Aih & 1
\;I;mm as an\ gl 107 — T5H00* ) .
agnesiom as M2 “myl 5 a0t
| \ndmm asNa ] 174 =) ' | ‘
Pnln\amm .\ai\ - i ! r . i
SR my/l [ |
'y mdmm 4 | 5 IZ;‘ ' = I
,; L e - i vl =
SAR P e » :
| B"‘,,“,“ ’ = ) mpl Nn * =
Fluonde im;AI, ! 0.05 0T 5t
Nitrates as \](\1 _ Dl |5 5
_ l hosprhe ales s i O‘ i myl _(I."‘) -
*Acceptable linul
N 3‘(‘!11'.i.<!~'ﬂ‘1€ Iimid i the absence of alternale source
N D Not Detected.
111 Borewell located at Field of Sri Anji Reddy
“Parameter | Unit Results | AS per er Drinking ‘Water

:um as \iuv

Standards IS 10500 :
w1z

6585
B ﬁ?df)fc'znr}m* )

- 1(,“» n)”l “y o
70() lﬁlJU“=

7(1()*(&11””\
fa*«"()fl**i B

-~ 30* (lﬂf)**)

‘lnd!up as N{] - - | mUL ______ 124 . N
T’rm ssium as I\ [— lll;l_l___w 3 e -
' IR, : SR Y -
5 25 ‘ -
el T A
i [mgl [ 040 TS
sasNOD: R 7" A I | — s
Thesphires 05 POS Tmel 0009 | .
’ i q\hthl&_ Jimit
S penmissible imtin the absence ol alternate source,
0 Not Detected.
Iv. Bmenull Im..ncd at ALr.m.n.lm Potls mnll\. wll,u__
Parameter Unit | Results | As per Drinking Water |

- - ‘ | Standards 1S 10500 : 2012

i _ [ B YT I = S

' Total Dissolved Solids my/L | 598 ’ 500%(2000%%)

- Chemical Oxypen Demand mg/L | 2 | ) . 1
Chlorides as CI' mwl | 200 IS0 I000%H)
Su|ph'1tt.sig§ SOy | mﬁ/l. . 28 : 200%(400+*)

Total alkalinity as CaCOJ ' n|>|'1 L 404 i 20046007 ) T
Total Hardness as CaC0O3 mpL | 49 | 200%(600%4) “

L C nlcmm us(.’!“ - - | my L . T5H 200+%) —

‘ﬁ@g'nwum as Mgt2 2 mpl 66 B QQ",(J!J,U*TL_,
{ Sodium as Na mg/_L 114 )
Potassium as K hjlg/'l;— ‘i S
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N

Y .
| % Sodium

- 1 334 .
| SAR l - | 22 -
{ Boron CmglL B T\b &
[ Fluoride B P (X 7 A CLO%15EY
Nitrates as NO, mpe | 36 | 45
thplnm\ as PO, el 016 i =

* \cc;pmhlu lint

Epermissible lmit in the absence ol alternate souree,

ND : Not Deteeted,
Y.

Borewell of Agriculture fields belongs (o Smt

Parameter

hatavath Laxmi

l Unit | Results As pcrr [)rinking
- | Water Standards
% —— B | 1S 10300 : 2012
45 - |
Total Dissaly 6.4 e
= alved cu"luls gl 1024 30027203005
1 t.lul\ 11 Oxy men nU“dﬂd 1 me i - s
CONdes 52 O N P -
- mu Q e 1% T
\‘L“‘!. T ‘ ”: : 1.-; 25031 **)y
L L W% L=«
_.\\1 il all\ahnn\ as CaCO3 3 ‘ 111:"1 | 156 ],I-J, I g
1 \\"Jl Hd,dqek\:{\ CaCO3 l l‘nl' :i;)}' ;'IIJ 7l Glgoxs,
alay 3 + ! D= 600%)
“’ clum as Cat o J my/L 78 75%200*
agnesium as \h: myl T 74 T3
_Sodium mas Na_ ImwLe T 152 = (1”"?
_Poms_bium as K ——%—tih]_ 1 G e
s Sadium - - -
SAR _— ) 40 s e
L e - 297 -
Boron__ o _mwL | ND e -
| | -
luo m,c o Lmy/L 7"[_‘ Ll 1.0%(1.5%
Nitrat o mgl 12 - 43
hosph <lc_ as M O o | nn_.-’L_ sie Uvd()—"*

A ceeptuble limit

“permissible limit in the absence of alternate source.

D Not Detected.

V1. Stagnated water collected from the Vagu which is Down Stream of the indusiry

_Parameter

T
10§

‘Electrical conductivity
Total Dissolved Solids
& hu tical Oxveen Demand
Chiondes as © I
s S04
Total alkalinit Ly as CuC f)s
Total Hardness as CaCO3
¢ alcium Hurdness
Calerum ay Cat2
Mu;_nulum Hardness
’vldgncsxum as Mp+2
‘;udlum as Na
Polasmum '1\__&\. o
‘ % ‘Sudmm o
SAR
Bomn
rluglrldu -
j \'tll..l[u\ as NO; -

St :.1111 Hes it

thg_mlv.s as PO,; T
1 A!I]I]]Ollls..dl \htm"m
" Free Ammomd

T [ Rews
- L — ] - 6.5
- |lt>fLm R S
_.‘__’“3:5’_!—_,.___k I
| mgl \;1
me L ! 370
Lol 11
Cmg L T LOu
3 /| | 20y
RIS 5 R
) i my/ L i a8
li my/L g 3N o
! my/L ‘ o
| mglL " 324
my/ L | 1
T | 77.)
- | 0y
fmg/l . ND B
Ll oy
fyy/ L i 0
I Im_l E R D \_"4 N
T oymgb b 8.4 =
mgl | NI
mg/L 1 66

le‘iw
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cptable limit

nmqulc limit in the 4}
- r‘f’) Not detected

W

- T
-
I Designated ————_

j’ | best use | Cl ‘“‘i_m‘ |

[ S {

[l ”’_ﬂl;"bhﬁﬁx“‘ "Villcr |
[ | ] C -~ |

[ "prinking waler souy ~ |
/ e ouree withoyy T -
| conventional ; A -

[ treatment but aftey disinfect;
| 3 10n

Outdoor bati;n—q—. e

sene
G of altemate SOure
€.

___my/lorless

Criteria y

- , .
Total coliform o

(MPN*/100 ml)

legs

rganisms l
shall be 50 or

PH between 6.5 and 8.5

Dissolve Oxygen 6 mg/1 or
more, and

Biochemical Oxygen Demand 2

v

» Tolal coliform
orpanisms(MPN/100 ml) shall
be 300 or less

~ pH between 6.5 and 8.5
Dissolved Oxygen 3 mg/! or
more, and

» Biochemical Oxygen Demand 3
mg/1 or less

{(organized) B _
]
1
]
| |
. Drinking water source with | o
. conventional \
| Treatment and disinfection ‘
| 1
, i
I
Propagation of wildlife and D i

fisheries ' ’

lrr Lgatmn, industrial coohnb,
and controlled
Disposal

|
| ‘

r“ LI

» Total coliform
organisms(MPN/100 ml) shall
be 5000 or less

» pH between 6 and 9

» Dissolved Oxygen 4 mg/1 or
muore, and

» Biochemical Oxygen Demand 3 |

~ my/loriess

’ pH between 6.5 and 8.3

» Dissolved Oxygen 4 mg/lor
more, and

% Free ammonia (as N) 1.2 mg/lor |
less

» pH 1 between 6.0and 8.5 |

» Electrical conductivity less than
2250 micro mhos/cm,

» Sodium Aborption Ratio less
than 26, and Boron less than 2
my /1

e ST BL[U“ E l I\_ul m(.‘le\' A BC D&LL““”‘I

Remarks:
1. The w

ater quality falls under class *D* as per CPCB water quality criteria.
: ion of Wild Life and Fisheries.

TP Inlet_& ETP outlet (RO Feed):

5 The water can he used for Propag
Vil Analysis results of BT
" I’nramét'ert:; 1 Umts =
| | ETP Inlet
| I R
c o ‘ 9.0

pl | at 25 iC | s
- l"uh\] Huspcndud Solids | l'n;f/L | 7i o

! Total lehlll\’t‘d Solids .Jl ‘“b/ T 4,(597 B
" Chemical o Owg,m 1 mg/ L ‘ 718

- T\eé;xl'ié " Parameter \
“TETP Outlet slfa‘fi:i?i |
a6 55-90 ]
s Twmg/t
. 300 - |

l no |- ]
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e - o . A
{ Demand \ I R
BOD:at2iC lmg/l, 7B 5 [Wmgl
OltGrae g/l 00 BDLT [ i0mg/ T ‘
VI Analysiy resulis of RO L permeate, RO Rejects(VIZE Teed), MEI Reject (A'T1FD
Feed), MEF Condensate and ATED Condensate @
Parameters | Units Results
| RO RO | MEE | MEE ATFD
| i % permeate RejeetsqMEE | Reject | Condensate Condensate
| , ; | Feed) (ATED |
1 i Feed) |
*H at 254 s : | - . ;
2 i L 8.46 B.5% 851
Fotal ma /| i N () e f ]
O | il | )i
suspended e “ <
F‘\'!]li.\
Tota T/l 200 131 ] ZLi)
: oF % w* 4,307 g o] S
Dissolved : | S " .
Solids ' i !
=3 R e . { |
Chemical T T T I BT — - .
* | }-;/L 20 2’. ) C =
Oxygen i \ R | =
Demand W ‘ ‘ |
s N : \
BOY3- as Y0 = - S
S o _1“’{ L n _I\D o "‘)9[1 - ND ND
IX. Analvsis results of STP Inlet & STP outlet
Parameters ' Units ‘ "~ Results Pacameter
| . STPInlet | STP Outlet limiting
S S  standards
lﬁfi% C " | 7.13 I 731 i 55-90
' Total Suspem‘lt_disi)?lrv:iis mg/L i ’ﬁ B L1800 Omg/l
“Total Dissolved Solids | me/ L | | 1,451 L1313 .
' Chemical ' va en | m}:fl S T A 06 5
Demand '
| | NS o |- B
BOD . at 270C my/1. | 51 | 17 CTEYE
Ol & Grease N l||;'J/| - B BbL [[l . !

The detailed report is submitted o the Member Seeretary,

TSPCB, Bowrd Oflice tor
taking necessary action vide relerence 11" cited,

Submiltled.
Enel: As above

Yours fuithlully
l NY ll{(mhtl'l\l l{\l ENGINEER
Copy submitied to: o -,
1) The Chief Environmental Engineer, I3

ISPCH, Uunrd Oltice, Sanathnagar, Hyderabad for
kind information.

2) The JCEE (UH-11), TSPCB, Board Office, Sanathnagar, Hyderabad for kind information
and necessary action.
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<  TELANGANA STATE POLLUTION CONTROL BOAR

e ELANGANA_ paryavarana Bhavan, A-I11, Industrial Estate, Sanathnagar, Hyderabad-500 018
Phones ! 040-23887500 Fax: 040 - 23887519

W wq;‘\

Order,No0,02/TSPCB/U-1/RTF/2018 ~2.960-2 JAN 08 pate:29.12.2018

Sub: TSPCB - Unit - I - Complaints re \'xg,ed on M/s GIQL.Textlles Pvt., Ltd.,
Gundlapotla pally (V), Balanagar ( %M%Wr District from the |
nearby thandas / villagers on water pol spécial Teams constituted j
for samples collection and reporting - Reg.

¥ Kk ¥
M/s GTN Textiles Pvt,, Ltd., Gundlapotla pally

District from the nearby thandas / villagers

llution and thelr agricultural lands / crops are

The Board has received complaints on
(V), Balanagar (M), Mahabubnagar
stating that the industry is causing po
badly effected there by effecting their lively hood.
Special teams are constituted with the following officers of TSPCB to collect the
samples from the following locations:

S.No. Location |
% Grampanchayat borewell, Agraharam potlapally (V), Balanagar (M), |
Mahabubnagar District.
2. Borewell water of Sri S Lakshma Reddy, Agraharam potlapally (V), Balanagar]
(M), Mahabubnagar District. |
3, Stagnated water from Balanagar Vagu, near Srl Lakshma Reddy borewell,
Aaraharam potlapally (V), Balanagar (M), Mahabubnagar District.
Z, Water collected from open well of Sri Wyed Flyazuddin, S/o Syed Zainulabeddin,
‘ Sy Neo. 5,6,7,8,9,10,11,12 8 13, Agraharam potlapally (V), Balanagar (M),
i Mahabubnagar District.
Balanagar (M), |

Borewell water of Syed Fiyazuddin,- Agraharam potlapally (V),

5.
Mahabubnagar District. o
{ 6. Borewell water of Syed Arifuddin, Agraharam potlapally (V), Balanagar (M), |
Mahabubnagar District, ]
7 Borewell water of Smt Shantamma, W/o Bala Chennaiah, Agraharam potlapally
(V), Balanagar (M), Mahabubnagar Dlstrict. !
Shiyamma Madlga, Sy No. 74 & 75, Agraharam potlapally

| 8. Borewell water of smt
L (V), Balanagar (M), Mahabubnagar District.
| Borewell water of Smt Lakshmamma, W/o Ramulu Madiga,

| potlapally (V), Balanagar (M), Mahabubnagar District.
10. | Borewell water of Sri Chakall Venkataiah, S/o0 Ramaiah, Agraharam potlapally
‘ (V), Balanagar (M), Mahabubnagar District.
11, | Open well water of Sri 7 Lakshman, S/o Bhadriya Rangambai Thanda,
Gundlapotlapally (V), Balanagar (M), Mahabubnagar District
12. | Open well water of Sri Narasimhulu S/o Bhadru, Rangambai Thanda,
Gundlanotiapally (V), Balanagar (M), Mahabubnagar District
| 13. Borewell watér of Sri ) Bhimla, S/o Varshlya, Rangambai Thands,
| Gundlapotiapally (V}, Balanagar (M), Mahabubnagar District

14. | Borewell water of Sri ] Venkatalah S/o Somla, Rangambai Thanda,
Gundlapotlapally {V), Balanagar (M), Mahabubnagar District
15, Handpump (Govt. Borewell), Rangabai Thanda, Gundlapotlapally (V), Balanagar
(M), Mahabubnagar District
16. | Borewell water of Sri Nanya, S/o Mansingh, Rangabal Thanda, Gundlapatiapally
{V), Balanagar (M), Mahabubnagar District
17. | Borewell water of Sri ] Hanimya, S/fo Seveya Rangambal
e 2 Gundlapotlapally (V), Balanagar (M), Mahabubnagar District

18, Borewell water of Srl J Ketlya, S/o Bhadru, Rangambal Thanda, Gundlapotlapally
(V), Balanagar (M), Mahabubnagar District .
19. | Borewell water of 5rl 1 Umbya, S/o Hanya, Rangambal Thanda, Gundlapotlapally

(V), Balanagar (M), Mahabubnagar District

20. | Borewell water of Sri ) Badya, S/o Saveya, Rangambal Thanda, Gundlapotlapally
(V), Balanagar (M), Mahabubnagar District
21, Borewell water of Sri J Kishan, S/o Nanya, Rangambal Thanda, Gundlapatiapally
(V), Balanagar (M), Mahabubnagar District
22. | Borewell water of Sri ) Lakshmi, W/o Kishan, Rangambal Thanda,
Gundlapotlapally (V), Balanagar (M), Mahabubnagar District
23. | Borewell water of Sri J Hirya, S/o Gonya, Rangambai Thanda, Gundlapotlapally
(V), Balanagar (M), Mahabubnagar District

Agraharam

o

Thanda,




/r“=<- .
(22)

Team = A (Sample col f ations 1 = 5):

1. B.Rajender, AEE, RO, RR-I
2. B. Jeemuthavahana, AES, RO, SRD-II (RCPuram)

-2 llection i 0):

1. P.Suresh Babu, AEE, RO, RR-II
2. S.Sreenlvas, AES, 20, Hyderabad v

Te -3(S le lectio i ations =16):

1. Ramappa Siddi, AEE, RO, RR-I
2. Vidhyullatha, AES, RO, Hyderabad

Team - 4 (Sampl llection f locati 17 - 23):

1. B.Ravinder, AEE, BO
2. C.H. Srinivas, AES, RO, RR-II

The team shall contact the complainant Sri Ravi Kumar @ 9550143573 during the
sample collection and additional samples from the borewells shown by the
complainants shall also be collected.

The teams shall collect the samples on 04.01.2019 and the samples collected shall
be submitted to the Central Lab for analysis.

Sd/-
MEMBER SECRETARY
To

1. B.Rajender, AEE, RO, RR-1
2. B. Jeemuthavahana, AES, RO, SRD-II (RC Puram)
3. P.Suresh Babu, AEE, RO, RR-II
4, S.Sreenivas, AES, ZO, Hyderabad
5. Ramappa Siddi, AEE, RO, RR-1
/é vidhyullatha, AES, RO, Hyderabad
7. B.Ravinder, AEE, BO
8. C.H. Srinivas, AES, RO, RR-II

Coy to:

1. The JCES (FAC), Central Lab for extending facilities for collection of samples and
ensuring sample analysis by deputing officlals & staff during the holidays.

2. The JCEE, ZO, Hyderabad / RC Puram for information and extending necessary
facilities and relieve from regular duties to the team for Inspection and sample
collection.

3. The SEE, Unit-I, Board office for providing transport facilitles for the team
members.

4. The EE, RO, RR-I / RR-II / SRD-II / Hyderabad for Information and necessary
action.

5. Concerned File

// T.C.F.B.0//

Senior Environmental Engineer
(Unit - I)
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Soore TELANGANA STATE POLLUTION CONTROL BOARD

% 4th Floor, PGDUPU gﬁ\(\?ll\grf{AIL gﬁggzﬁgérii?rf ][}::ASBR}:;B Hyderabad-500 00}
l"“" ‘ Phone Nn.‘.040-2'323;§g7.‘c-mailz ce-hvd-lspgbp[r ::tc!g}\gzna:goiin .

Lr. No.2/TSPCB/ROH/MBNR/2019- |y & %y~ Date:10.07.2019

To

The Member Secretary,

T.S. Pollution Control Board,
Board Office, Sanathnagar,
Hyderabad.

Sir,

Sub: TSPCB - RO - Hyd - Complaints received against M/s. GTN
Engineering (India) Limited, (Unit: Yarn 'rocessing), Sy. No. 51,52,52,
Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar  District
regarding water pollution - Report submitted - Reg.

Ref: 1. Board’s Closure Order No.MHB-122/TSPCB/ U-1/2017-2984, dated

09.12.2017.
2. Board’s Extension of Temporary Revocation of Closure Order
No.MHB-122/TSPCB/ U-1/ TF/2017-195, dated 22.04.2019.
3. The industry request for Permanent Revocation of Closure Order
received in this office on 24.06.2019.
4. Complaint reccived from Sri K. Shiva & Others, Gundlapotlapally
(V), Rajapur (M), Mahaboobnagar District forwarded by the Board
Office vide Endorsement dated 17.06.2019 received in this office on
24.06.2019.
5. Complaint filed by Sri M. Nandeshwar Reddy, Gundlapotlapally
(V), Rajapur (M), Mahaboobnagar District forwarded by the Board
Office vide Endorsement dated 17.06.2019 received in this office on
24.06.2019.
6. The District Collector, Mahaboobnagar forwarded the Prajavani
Complaint filed by Sri M. Brahma Chary & Others, r/o
Gundlapotlapally (V), Rajapur (M), Mahaboobnagar District
through mail dated 25.06.2019.
Complaint filed by Sri K. Nagaraju & Sri K. Krishnaiah /o
Gundlapotlapally (V), Rajapur (M), Mahaboobnagar District
received in this office on 15.07.2019.
& The Board Officials inspected on 05.07.2019.

>k

~

With reference to 1% cited above, the Board has issued Closure Order to
M/s. GTN Engineering (India) Limited, (Unit: Yarn Processing), Sy. No. 51,52,53,
Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District with regard to the
Complaint filed by Sri Mohan Naik and others, R/o BB. Nagar Thanda,
Gundlapotiapally (V), Rajpur (M), Mahaboobnagar District regarding discharging of
cffluents duly directing the EE, RO, Hyderabad to launch prosecution against the
industry for the violations. Accordingly, the EE, RO, Hyderabad has launched the
prusuclition against the industry in the Hon’ble Court of the Hon'ble Judicial Magistrate
of First Class at Jadcherla, and the case Regislercd with C.C.No.186 of 2018. The same

was communicated to the Board Office, Flyderabad vide letter 13.06.2018. The case 15

pending,.

It is to submit that, a [Hon'ble HRC Case filed vide H.R. Case No.2559/2018 filed
ath Ravi Kumar, Rangam Bhavi Thanda, Rajapur (M), Mahaboobnagar
ollution caused by M/s GTN Engineering (India) Limited,
Sy. No. 51,5253, Gundlapotlapalli (V), Balanagar (M),
Mahaboobnagar District by this office on 16.08.2018 and also directed to Environmental
Engineer to submit report and case is posted on 22.10.2018. This office has submitted
status report to the Hon'ble HRC on 01.10.2018. The Case is pending.

by Sri Jatav
District regarding water p
(Unit: Yarn Processing),
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Further, it is to submit that the Board Office forwarded complaint filed by syf'

Jatavath Ravi Kumar, Rangam Bhavi Thanda, Rejapur (M), Mahaboobnagar District
against the industry on 27.08.218 regarding ground water pollution and discharge of
effluents by M/s. G.T.N. Engineering India Pvt. Ltd. into the Vagu and also the Board
Office forwarded the Legal Services Authority letter by enclosing representation filed
by Sri ). Ravi Kumar on 17.09.2018 and with a direction to submit a report. This office
has submitted detailed report to Board Office (Legal Cell), Hyderabad on 28092015

The Board has issued Latest Extension of Temporary Revocation oi Closure

D]'delr to the mdustry vide order dt:22,04.2019 for period upto 30.06.2019 stipulating
certain conditions to comply vide reference 204 cited.

T R o . 2 i i
_ Vide reference 3 cited, the industry has submitted a representation, requesting
tor permanent revocation of Closure Orders.

Vide reference 4" & 5" cited, the Board Office forwarded a complaint filed hy Sri K.
Shiva & Others from Gundlapotlapally Village and Sri Nandishwar Reddy.
Gundlapotlapally Village, Rajapur (M), Mahaboobnagar District regarding water
pollution.

Vide reference 6" cited, the District Collector, Mahaboobnagar District has foraaried
Prajavani Petition filed by Sri M. Brahma Chary & Others, r/o Gundlapotlapally (V),
Rajapur (M), Mahaboobnagar District regarding ground water pollution.

In this regard, the AEE - I along with Asst. Scientist of this office has inspected
the industry and its surroundings on 05.07.2019. During inspection, the Board officials
have contacted the complainant’s Sri Brahma Chary, Sri K. Shiva, Sri Shekar, 51
Anjaneyulu and others and they informed that, their Borewell water contaminated due
to water pollution caused by the industry. The Board Officials have collected Borewell
water from the complainants tields at the following locations:

« Sample collected from Gundlapotlapalli Grampanchayat borewell (Abous
1 Km distance from  M/sCGTN  Engineering (India)  Linuzed,
(Unit:YarnProcessing) .

o Sample collected from Sri Anjaneyulu boreweil (About 1 Km distance
from M/s.CTN Engineering (India) Limited, (Unit:YarnProcessing).

o Sample collected from Sri Shekar borewell (About 1.5 Km distance from
M/s.GTN Engineering (India) Limited, (Unit:YarnProcessing).

« Sample collected from Sri Goverdhan borewell (About 1 Km distance
from M/s.GTN Engineering (India) Limited, (Unit:YarnProcessing).

e Sample collected from Sri Shiva Kumar borewell (About L5 Km distance
from M/s.GTN Engineering (India) Limited, (Unit:YarnProcessing).

e Sample collected from Sri Sailu horewell (About 1 Km distance trom
M/s.CTN Engincering (India) Limited, (Unit:YarnProcessing).

The above Borewell samples were submitted to the Central Laboratory, Board Office tor

analysis. The results are awaited.

Vide reference 7% cited, it is to submit that, Sri K. Nagaraju & Sri K. Krishnaiah,
Gundlapotlapally (V), Rajapur (M), Mahaboobnagar District against lhc? in'cllustry. rcgardfﬂg
pollution on 05.07.2019. The Board Officials have visited the B'ore\fvell which is not in w.orifu_m
condition. Hence, sample could not collected. The Board Officials instructed to them to inform

after erecting the Motor pump in the Borewell for collecting samples.
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. Inspection obser\'ation ar:"yasrfcﬁlow
‘ S,
(India) Limited, (Unit: y
Gundlapotlapalli (V), Balana

Productio
Grey Gassed (Unprocessed). e

On the i
y tbc day of Inspection, the industry
e i
o ,rd;Sh‘?’ has obtaineqd CFO of the Boarg vide order d
Production of Processed Yarn 100 % cotton

Gassed (Unproccssed) =60 TPM w
The industey K

July, 2018 to Ju
manufactured Processed Y

Was in operation,

as submitted production det

against the permitted capacity of 120 TPM and

—

resentative

was present.

arn Processing) located at
gar (M), Mahaboobnagar
focessed Yarn 100 % cotton and

ated 27.01.2017

= - 120 TPM and Grey
hich is valid upto 31.12.2021,

ails from the period from
ne, 2019. Ag per the production records, the industry has
arn (100 % Cotton) an average of 82.91 TPM

Grey Gassed

(Unprocessed) an average of 39.39 TPM against the permitted capacity of

60 TPM during the from July, 2018 to June, 2019.

The industry has obtained Amendment of CFO order on 19.04.2018 for the

disposal of the effluents as given below:
Outlets for discharge of effluents:

o

e XUYWe-\Y

Outlet | Qutlet Max Daily

Point of Disposal
No Description | Discharge

| Parameter
| Limiting
Standards

1. |Process & | 660 KLD
Washings |
2. |Process & [90KLD
Washings
3. | Boiler Blow ' 2KLD
| Down l
1
|

Shall be teal the
effluents of 752 KLD in
the ETP and the treated
effluents  shall be
further treated through
Reverse Osmosis (RO)
Plant and the RO
Permeate  shall be
recycled back into the
process (660 KLD), The
RO rejects (92 KLD)

]
I

Total
Suspended
Solids - 200.0
mg /1, Oil &
Grease - 10.0
mg /I &
Biochemical
Oxygen
Demand (3

shall be evaporated in
" Multple Effect |
- Evaporator (MEE) /|
’ | Triple Effect |
{ Evaporator (TEE) 4
Kl/day of mother
i liquor generated from
ME operations shall be
disposed to M/s IL &
FS Environmental
Infrastructure and

days at 270 C |
)-30.0mg /1 |

Services Ltd.,

After treatment in
STP, shall be used for |
on land application/
irrigation within the
| factory premises.

4. | Domestic | 84 KLD

' pH - 5.3-90,

| Suspended

Total

Solids - 200.0
mg /1, Oil &
Grease - 10.0
mg /1 &
Biochemical
Oxygen
Demand (3
days at 270 C

) - 100.0 mg

pH - 55-90,

/1

Page 3 of9 |

Lot |



; : ion of the Board vide gy
Further, the industry has obtained CFO EXPanswnh ok fired Lbolﬁ; or N
dated 12,06.2018 for installation of 1 X 3 TPH hu I Wity

validity upto 31.12.2021. e
The inZuslzry consumes water for Process & washil?g efﬂuen;& -BOIIE.I' te@i’
Cooling, Gardening and domestic purposes. The industry 1a‘:. jonfmfl.e‘_
an average of 462.0 KI.D (Fresh water is 127 KLD and Rec{yc:u w atu is
335 KLD) against the permitied capacity of 1040 KLD during the period
from from July, 2018 to June, 2019 3

The industry generates wastewater of about 836.0 KLD from Process &
Washings ~ 750 KD, Boiler Blow Down - 2 KLD ancl Domestic - 84 KLD.
The industry has provided above ground level GFS tanks - 1x 500 KL, T x
100 KL capacity for storage of effluents. The industry is also using existing
below ground level raw effluent collection tank for collection of effluents
and pumping to above ground level GFS tank for final storage.

The industry has installed water flow meter to the Raw effiuent collection
tank.

The industry has provided ZLD system consisting of biological ETI* of
capacity -750 KLD followed by, RO (4 Stage) for the treatment of the waste
water, followed by MEE, ATFD.

The biological ETP consisting of Equalization/Stabilization Tank, Reaction
Tank, Primary settling tanks - (DECANTER /MONOBELT), Supernatant
tank, Aeration tank, Secondary clarifier, Natural pond (oxidation),
Pressure sand filter, Sand filter, Cartridge filter < 10, Ultra filiration/
Nano filtration. Reverse Osmosis, MEE/ Triple Etfective Forced
Circulation Evaporation System(TEFCES)-100 KLD followed by ATED - 4
KLD. The RO permeate, MEE condensate and ATFD condensate is
reusing into the process / utilities. The resultant ATFD salt is lifted to
M/s TSDF.

During the inspection, ETP, RO, MEE and ATFD were in operation.

The samples were collected from Inlet of ETP, Qutlet of ETP (RO Feed),
RO permeate, RO Reject (MEE Feed), MEE Reject (ATFD feed), MEE
condensate and ATFD condensate and submitted to the Centrai
Laboratory for analysis. The results are awaited.

As per the records submitted by the industry, during the period trom
from July, 2018 to June, 2019 the industry has evaporated an average
338KLD in the MEE followed by ATFD.

The industry has provided STP of capacity 80 KLD for treatment of
Domestic effluents. After treatment the treated domestic waste water is
being utilized for onland gardening. Samples were collected tfrom Inlet
STP and Qutlet of STP and submitted at Central Laboratory for analysis.
The results are awaited. ) L

The industry has installed 2 Nos. of Husk fired boilers f" C..‘\[‘)ﬂL‘th'S 6'TIH
& 3 TPH respectively for which industry has provided individual Stﬂpdl‘»\t@
dust collector followed by Bag filters to e.ach boiler as APCEs. The
industry has pmvided individual separate chimneys of height 30 Mtrs. to

each boiler.
The industry has Thermi

The industry has provided separate s
ash. The industry has closed the openin

¢ Fluid Heater of capacity 1 x 15 Lakh Kcal/hr.
heds for storage of husk and husk
gs of the sheds with G.1. Sheets.



e The industry gene
TPD, Used oi] /w
Batteries - § nos/

rates solj :

- olid / Hazardous waste such as ETP Sludge = 1

aste of] - 2 " ;
()l] x‘.”() I.I’,t\, n(\”l\‘- ﬂ&'h ~051 D .\ﬂtl ['_(.;'tt “\ljpl

annum,

l hL‘ in
dUStl",' h 1Yy
v s P““ HI(!LI [,'M,lrnlllfl“‘ ‘V.’l'«'h.‘.

The industry | separate shed for storage of T
Sy has ey ) ! ) )
Hazardous ‘-\'“l '."‘"‘" provided concreted  platform  for gtorage o
thd il 3 aste within the Prf"“i.‘ll‘ﬂ [he industry has not pI'(Wif.lCd

N dne - 5 ’
cchate collection system to the Hazardous waste strage

platform. The «
the Stagnated water sample was collected near the concretet
Board Office for

latior A
Plattorm and submitted 1o the Central Laboratory,

analysis. The results ate awaited

° Thk‘ i“dll.\'”‘\' hé'l'i oblamed |'\-'|\|‘n|\prq|”', from :\4/,; I—L!I_”', [)”fll“ﬂd[ for
\“Fbﬂ.\‘ﬂl of Hazardonus waste The industey fhas lifted total ET P Studge of

486.82 Tons and ATED salts of 1985 Tans to [S0F,

2019, The industry has

sludge within the

during the inst on®

vear peried e trom Tuly, 2018 1o fune, tored

about 10 Tons of MEE salte and about 12 Tons of 1T
premvises,

o On the day of inspection, the

vagu down stream of the industry
dry condition. Hence,

ed the pDundubh

joard Officials inspect
low was abserved

premiscs. No water f
in the Vagu and it is in the samples could not be
collected from the Vagu.

o The Roard Officials have inspected
industry near the Vagu. No discharge of e

along, the compound wall of the

ffluents was observed outside

the industry premises.

11?.qu‘lmguhe_kngW_cu&éﬂlﬁ

conditions are as below:
_Cnndition;m' Temporary
Revocation of Closure Order dated

204209
with all | The conditions wise compliance

~ T The industry shall comply
iions  stipulated in the CFO | to the Schedule - B conditions of
Board. CFO Order dated 2701.2017 IS
reported below. -
The industry is not dismantled
below ground level raw offfuent

] Compliance'SIatus

.No.

|p|

cond
' order issued by the

;i_'!;{”md—l-snmﬁlﬂt‘ all the
tanks and
level tanks by collection tank.
fune, | The industry is collecting raw
meeting. | effluent in existing below ground |
\[evel collection tank from there
pumping to above ground level
GFS tanks - 100 KL & 500 KL

R capacities for final storage.
5 I The industry shall ensure that all the I The industry has provided
|sides of husk & husk ash storage | individual sheds tor storage of
dust | husk and husk ash.

The industry
below  ground level

pwwide above gmund
2019 as committed during the

sheds are closed Lo avoid |
__Eullulinrj in the su_l'mgndin‘\_z areas.

I regularly lift the 'The
Membership  trom M/s 'l‘SDF,}

T4 The induslr?:mn]
solid waste / sludge / Hazardous
waste to M/s. TSDF and shall submi Dundigal ~ for  disposal of |
the details to EE, RO-Hyderabacl. Hazardous waste. The industry
has lifted total ETP Sludge of
486.83 Tons and ATFD salts of
819.85 Tons to TSDF, during the
last one year period i.e. from July,

industry  has  obtained
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—T2018 to June, 2019.
: -\
l :
{ p 3 . 5 OV
LfS The industry “shall  maintain / | The industry t:ab };(1;1 Wldeek‘flﬁflow
} | provide flow meter before raw m‘:; - tntanke e
' ) collections : |
effluents collection tank A f,’ S submitted BG of |
! o The indu%tﬂfi'—;i};_l‘l_ rovalidate the BGs | The industry hab‘bu bmi - of !
; stry ¢ ore | Rs. 16 Lakhs for period upto |
before its expiry till further orders | S, kP —‘
| from thu ﬁ__tj.'ll'd. | ”H'—Qt":(}g!"" Pas o

The condition wise compliance of Schedule _—‘Eﬁﬂgliwlfwww

follows:

: s Condition | Compliance
_No. | SN
i 1. |ﬂm industry shall take g[‘;i;‘ Lo reduce water 1 The  industry  has
1 ' consumption to the extent possible and consumption | consumed an average
‘ shall NOT exceed the quantities mentioned below of 4620 KLD (Fresh |
| ;L | Purpose Quantily water is 127 KLD and |
U Process& | 0600 l Ragyalerl wialst & 5
washing KLD KLD)  against the
P L‘”"l‘ﬂs“l'lls ’1 p(:rmittud capacity  Of
| 21 Process & YWOKLD 1040 KLD during the
" \\.'Jshcs i period from from July,
2. Boiler feed 50.0 KLQJ 2018 to June, 2019.
L4 Cooling 350KLD
‘ . (makeup /
_ i - humidification
? | [ water
| spraying) |
| 5. | Gardening 100.0
I KLD
6. | Domestic | 1050
' | KLD
{10400 .
i | TOTAL | KLD | ! .
2. The industry shall file the water Cess returns in Form- | -
I as required under section (3) ol Water (Prevention
| and Control of Pollution) Cess Act, 1977 on or before i
the 5th of every calendar month, showing the quantity '
i of water consumed in the previous month along with
- water meter readings. The industry shall remit water
_ - Cess as per the assessment orders as and when issued ,
| |byBoard. R |
"3 ! The industry shall comply with all the Rules and | Directed to L‘-uh-\_};H ;

i Regulations specified in Water (P&C of ) Act, 1974,
| Alr (P&C of Py Act, 1981 and Hazardous Wastes
1‘ (Management,  Handling — and Transboundary
| Movement) Rules, 2008 and their amendments issued
thereof.

4. | The indu@stry should comply with the National Directed to comply

ambient air quality standards as per MuoEF, Gol
notification dated. 18.11.2009 along the premises of
the factory as prescribed below.

[ s. Parameters Standards in
No. g/
1 | Particulate Matter 100
(PMia) i
2 Particulate Matter 60
(PMas) IR -

b
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|
|

K’

(6 AM ¢
10PM to6 Avg.- 0 gp ) 75 4B

he permitteq Capacity
er, without obtaining

The industty  has
submitted  production
details from the period
from July, 2018 to June,
2019

As per the production
records, the industry
has manufactured
Processed Yarn (100 %
Cotton) an average of
82.91 TPM against the
permitted capacity of
120 TPM and Grey
Gassed (Unprocessed)
an average of 3939
TPM  against  the
permitted capacity of 60
TPM during the from
July, 2018 to June, 2019.

The industry shall treat the effluents (752 KLD) in the '

ETP and the treated effluents shall be further treated
through Reverse Osmosis (RO) Plant and the RO
Permeate shall be recycled back into the process (660
KLD). The RO rejects (92KLD) shall be evaporated in
| Multiple Effect Evaporator (MEE) / Triple Effect
| Evaporator (TEE)

The industry has ETP of 1
capacity 750 KLD
followed 4 stage of RO
system, MEE of capacity
100 KLD and ATFD of
capacity 4 KLD.  The
Ro reject evaporated in

the MEE and RO
permeate is reusing into
the process. The

resultant MEE salt is
lifted to M/s TSDF for
secure land fill.

7. | The industry shall operate the energy meter installed

The industry  has

to the ETP, RO Plant, MEE, Air pollution control | installed energy meter

equipment installed to the boiler and maintain the log | to the ETP and APCE

recisters, and maintaining the
‘ | records.

3. | The irﬂw_dEt_f_\' shall regularly operate air pollution | The industry ~ has
| control equipment i.c., bag filter provided to the 5 | provided separate air
| TPH coal / husk fired boiler and shall meet the pollution control
" emission standards of the Board ie, SPM - |equipments ie. dust

collector followed by

Bt ¥
115mg/Nm*.

pollution.

bag filters to control air

0.

.

[
|The industry shall collect the hazardous waste ie.,

ETP Sludge and MEE Salts properly and shall send
| the waste to M/s. HWMP (TSDF), Dundigal for safe
 disposal.

\

The industry is a
member unit of M/s
TSDF and disposingi‘
ETP sludge and MEE
salts to TSDF regularly.

["The industry shall not discharge any waste water to

During inspection, no

wastewater _discharges |

Page 7 of 9



W

were observed outsyn)
the premises. "

i - i industry :
11 The industry shall not cause any air pollution / odour | The y t‘ ; m
| nui vi 2 ne dus
Nusance to the surrounding environment provided cy dust
' collector  followed b}-!
Bay filter to the Boiler to |
—_— control air pollution.
2. | The industry shall develon 3% of fhe total area 73 | The _ industry  has |
12| The industry shall develop 33% of the total area as | The  industry as |
thick green belt all along the boundary of the unit and | Llevclupql green belt in
also in the vacant places with all tall growing trees | anarea of 5 Acres.

‘ with wide leaf area. | |
M | I
Good  housckeeping |

maintained. 3

outside the factory premises.

| 13| The industry shall nmintﬁ!},om{ h(‘)i’!sukuupi-npr’in the

J

| tactory premises.

. [ The i“—‘F‘T}’Sl?“-ITmainmin the following records | The industry is
i an_d the same should be made available to the Board maintaining the records
| Officials during the inspection, pertaining  to  the
) Daily  production details, RG-l records and | pruduclmp, BECES
Central Excise Returns. | consumption, ]
b) Quantity of trade effluents generated, treated in ! wasteWﬂter. ';;cn-_u ! -
ETP, reused and force evaporated | and . solid e ‘":t"'
¢) Quantity of domestic effluents generated, treated | Beneration and - its
‘ in STP, reused and forced evaporated disposal.
‘ d) Log Books for pollution control systems.

x €) Daily solid waste generated and details of the |

\ disposal.

. 15 The industry shall submit Environmental Statement in [ Submitted for the vear,
| Form V before 30t September every year as per Rule | 2018,

’ No.14 of Environmental (Protection) Act, 1986.

- |
16.  The industry shall take necessary measures to control | Directed to com piv
| fugitive emissions, J

17 fThe industry shall take all precautionary and safety [ -
{ measures during process operations.

18. | The industry shai]_;ohply with the ambient air | —
i quality standards in respect of noise, as stipulated in
{ the Environment (Protection) Rules, 1986.

19, The industry shall construct separate rain water | The industry  has

| drains. provided separate rain !

| | - | water drains. |
20. The industry shall comply with all the directions | The Board has issued |
1ssued by the Board [rom tinme to time. Extension of Temporary |

| Revocation of Closure |
orders latest vide order |
| dated 22042019 for .1!
e i | period upto 30.00.201Y, |
21. | Concealing the factual data or submission of false | -- “
information / fabricated data and failure to comply |
with any of the conditions mentioned in this order |
may result in withdrawal of this order and attract

action under the provisions of relevant pollution ‘
control Acts. ‘ !

_ S SUS——— | S — —_—

22, | The Board reserves its right to modify above | - |
' conditions or stipulate any further conditions in the |
interest of environment protection. !

23. | The conditions are without prejudice to the rights and_ - ]
| contentions of this Board in any Hon'ble Court of |

Page 8 oI'9
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e TELANGANA STATE POLLUTION CONTROL BOARD 4 g
—_— . REGIONAL OFTICE: HYDERABAD —ANNeYuye-Y
b b ¢" floor, PODUPU BHAVAN.I lj'flcrnhnnl(‘.nllcctnrnlc('nmplc.\:.N.S.Rn:ld.lIytlcrahncl- 500001. ..
s Phane: 23205367, c-mail ce-hyd-tspeh@fclangana.gov.in
" o] s
Lr. No.11/PCB /ROH/MBNR/20 m-é&C, Date:11.09.2019
To

The Collector & Dislrict Magistrate,

Mahabubnagar, ”
Mahabubnagar District. Qﬂ%
1d38 11

Sir,

Sub: TSPCB - RO-Hyd - Constituted Multi Disciplinary Committee for
assessment of crop damage and fixing of compensation - Report

submitted - Reg.

Ref: Collector, Mahabubnagar File No.Rev/Cl/ POLN/0002/2019-C-
Section, dated 06.07.2019.

With reference to above, it is to submit the Collector & District Magistrate, *
Mahabubnagar has constituted a Multi Disciplinary Committee with officials
from Revenue, Agriculture, Ground Water departments, TSPCB to study the
impact / effects of pollution being caused by Gundlapotlapalli village ,
Balanagar (M), that M/s GTN Engineering (India) Limited., factory situated in

Sy.No.51, 52 and 33 of Gundlapotlapalli (V), Balanagar (M) is discharging
und water pollution and crop

offluents of contaminated water causing gor
nt of crop damage and fixing of

damage to the surrounding village for assessme

compensation.

¢ RDO Mahabubnagar, JD Agriculture , Dy. Director
Water Department Mahabubnagar, Assistant Hydrologist (Ground
and Assistant Scientist, TSPCB RO-HYD visited M/s GTN

Limited., and Gundlapotlapalli village surrounding areas
nd 16.08.2019.

In this regard, th
Ground
Water Department)
Engineering (India)
and contacted villagers on 13.08.2019 a

The inspection report along with analysis results are herewith submitted

for kind information and necessary action.

Yours faithfully,
/

f\;\' _:;) {

ENVIRONMENTAL ENGINEER

to the Member Secretary, TSPCB, Board Office,

Advanced copy submitted
kind information and necessary.

Sanathnagar, Hyderabad for

1] l

ANNEX URE -
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INSPECTION __ REPORT OF M/S GTN ENGINEERING __(INDIA)
LIMITED.,SY.NO.51, 52 AND 53 OF GUNDLAPOTLAPALLL BALANAGAR (M
MABUBNAGAR DISTRICT AS PER PROCEEDINGS OF COLLECTOR AND
DISTRICT MAGISTRATE.

The Member Secretary TSPCB has addressed a letter on 17.04.2019 to the
Collector and District Magistrate, Mahaboobnagar District with requesting to constitute
a multi Disciplinary Committee comprising Revenue, Agriculture, Ground waterand
TSPCB to carryout assessment of Crop damages, ground water pollution and to fix a
compensation to the affected farmers under “Polluter pay Principle”.

Accordingly, the Collector & District Magistrate, Mahabubnagar has constituted
a Multi Disciplinary Committee with officials from Revenue, Agriculture, Ground
Water departments, TSPCB to study the impact / effects of pollution being caused by
Gundlapotlapalli village , Balanagar (M), that M/s GTN Engineering (India) Limited.,
factory situated in Sy.No.51, 52 and 53 of Gundlapotlapalli (V), Balanagar (M) is
discharging effluents of contaminated water causing gorund water pollution and crop
damage to the surrounding village for assessment of crop damage and fixing of
compensation. The Multi Disciplinary Committee with the following members:

Joint Director, Agriculture ,Mahabubnagar.

Dy.Director, Ground Water Department, Mahabubnagar.
Revenue Divisional Officer, Mahabubnagar.
Environmental Engineer, TSPCB, Mahabubnagar.

oo e

In this regard, the Multi Disciplinary Committee visited M/s GTN Engineering
(India) Limited., factory situated in Sy.No.51, 52 and 53 of Gundlapotlapalli (V),
Balanagar (M) and Gundlapotlapalli village surrounding areas on 13.08.2019 and
16.08.2019.The RDO Mahabubnagar, JD Agriculture , Dy. Director Ground Water
Department Mahabubnagar, Assistant Hydrologist (Ground Water Department) and
Assistant Scientist, TSPCB RO-HYD were contacted villagers and visited surrounding
area for collecting samples. The villagers of gundlapotlapalli informed that the
surrouding ground water polluted and crops are not growing due to effluents of this

unit.

The Mult Disciplinary Committee has inspected Effluent Treatment Plant and
the industry is having ZLD System (Zero Liquid Discharge)for treatment of effluents.
The ETP is consisting with * The biological ETP consisting of
Equalization/ Stabilization Tank, Reaction Tank, Primary settling tanks - (DEC ANTER

/MONOBELT), Supernatant tank, Aeration tank, Secondary clarifier, Natural pond
(oxidation), Pressure sand filter, Sand filter, Cartridge filter < 10, Ultra filtration/ Nano
filtration. Reverse Osmosis, MEE/ Triple Effective Forced Circulation Evaporation
System(TEFCES)-lOO KLD followed by ATFD - 4 KLD. The RO permeate, MEE
condensate and ATFD condensate is reusing into the process / utilities. The resultant

ATFD salt is lifted to M/s TSDF.

i The TSPCB Officals has collected section wise samples from Effluent

Treatment Plant and following results are as below.

Parameter | Unit Results ]
5 GFS | Primary | Acration | RO- MEE | MEE MEE Param
Tank | Treatmen Tank Perme Feed Reject | Condensate eter

t Plant ate (RO - (ATF Limiti

Reject) D ng

Feed) Standa

rds as

per

CFO

Order

[pHa25°C | - 11.62 633 7.72 745 8.0 9.27 9.18 5.5-9.0
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Total

Mg/ 295 195 205 <5 295 505
Suspended | L
Solids
Total Mg/ | 8,287 7420 6750 233 20,370 1,325 !
Dissolved | L 00 !
Solids
(TDS) 1 J
Chemical | Mg/ | 984 774 226 8 790 1,760 8 | -
Oxygen L | l
Demand ;
fi.  The Board Officals has collected borewell water samples within the industry
premises. The Analysis results as below:
W Parameter Units Borewell | Borewell Drinking water
sample sample standards IS
; collected | collected 10500:2012. |
? from | near main |
; GTN gate to -
Quarters | from GTN |
-1 Quarters - |
5 |
L T > 732 697 6585
—_— 1] 5-8.3
| 2. |Elecmoal T Shem | 2003 9870 =
conductivity
i 3 { Toral Suspanded Mg/l <5 B - ;
! _ Solids :
1 Total Dissolved Mg/l 1560 7440 500%(2000**) |
’_ Solids
3. Chlorides Mg/l 352 2873 250* (1000*+)
6. Suplhates Mg/l 87 347 200* (400*>)
7. Total Hardness (as Mg/l 636 3800 200* (600%¥) 4
CaCO;) :
8. Calcium as Ca 2 Mg/l 120 976 75* (20004 |
9, Maggcsium as Menl 82 340 30* (100%+) |
Me"
10. Total Alkalinityas |  Mp/! 308 432 200* (600%%) |
CaCO; !
11. Nitrates as NO;™ | Mg/l 41 39 45
12. SodiumasNa" | Mgi | 139 271 - T
L 13, Polassium as K~ Mg/l 3 6 - ;
L 14 Phosphates as PO, Mgl | 03 BDL = !
| 3
{15 Fluoride as F’ Mgl | BDL | BDL 10¥ (5% |
16, | %Sodium - =S I -
17.  [SAR B - 24 | 19 | - ]
|
I .
18. Copper Mg/l | BDL BDL _0.05% (1.5 4
19. Nickel Mpd 1 0111 0.101 0.02 st
20. | Zinc Mgl | BDL BDL e eons TNIR
21.  |Lead Mg/l 0.287 0.374 0.01 |
Note: Results related to sample as received.
* Acceptable limit ;
** Permissible limit in the absence of alternate source, |
BDL: Below Detectable Limit |




ii. The Board Officals has collected Stagnated water samples outside the industry
premises. The Analysis results as below:

r sl Parameter Units Stagnated water sample
No. collected from
Patlapallivagu (Dundubhi)
1] p” . 7.9
5. | Electrical conductivity uS/cm 14430
3. | Dissolved Oxygen Mg/L 5.8
4. | Chemical Oxygen Mg/L 22
Demand (COD)
5. | Total Suspended Mg/L 36
Solids
6. | Total Dissolved solids Mg/L 0091 }
7. | Ammonical Nitrogen Mg/L BDL B
‘_S‘ Free Amimonia Mg/L BDL {
9. | % Sodium % 26 1
710, | SAR - 38 ]
' 11. | Boron Mg/L BDL
| 12. | Total Coliform MPN / 100 ml 17
3. | Fecal Coliform MPN /100 ml Nil
A Heavy Metals
14. | Copper Mg/L BDL
15, | Nickel Mg/L 0.106
16. | Zinc Mg/L BDL
| 17.| Lead Mg/L 0.243
| Note: Results related to sample as received.
L BDL : Below Detectable Limit.
! CPCB Water Quality Criteria
| Parameters A B e D E
! pH 6.5-8.5 6.5-8.5 6.0-9.0 6.5-8.5 6.5-8.5
[ Electrical - - |- - Max2250
‘[ conductivity
| Dissolved Oxygen 6or>6 50r>5 fdor>4 dor>4 -
"BOD 3 at 270C 2or<2 Bor<d | dorsd . :
| Free Ammonia i 120r<12
[GAR s B Max 26
{ Boron - \ Max 2
Total Coliform 50 or < 50 500 or <500 | 5000 or <5000 | - -

Below E: Not Meeting A,B,C,D,E Criteria.

iv. Stagnated water coll

(Nagaraju Agriculture land) sample.

ected from outside the compound wall of the industry

Parameters Unit | Stagnated water collected from outside the compound
] wall of the industry (Nagaraju Agricultural Land).
Hat25'C - 8.44
Total Suspended Solids Mg/l | 175
Total Dissolved Solids (TDS) Mg/l ] 4,169
Chemical Oxygen Demand Mg/L 228 _{
BOD 3 at27°¢ Ma/L 23
Qil and Grease Mg/l 0.2

page 3 of 7
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V. The Board Officals has collected surrounding gram

panchyat boreyef Watep
samples. The Analysis results as below:

Sl. Parameter __lhﬁs——ﬂ'mh—ha_vnthl’nT Pathlavath (‘undlﬂpoﬂ rr ayaz, Drinking K
No. ndu, near BB Ltya, ncar apalli Agarharam Water
NagarThanda BB village, y Potlapalle. Standarq
y back side of NagarThan Grampane sIS
GTN da, back hayat | 10500:20 |
Industry side of 12,
GTN |
\Th—ﬂ‘\‘ S ] __Industry o o
‘“r'—LL—.s—_-gs___;._‘ .
| = | Electrica] 1Sem
| conductivj 1
i 9 ! Total \ﬁgj[f‘
' | Suspendeg ‘
| Solids ‘
N‘%\—‘l\\_ — | L |
C DRl | Mgt : T S
—‘?H‘L_‘E]oﬁd 5 | ’““;\*L_—\\_‘ —_— S ) 0“‘)
i | Mgl 297 S T S
_ 1 | 000+,
e e
71 : ! (400%#)
e e

it [ 200+

| (800%*
200 T3
| !20(1**) I
71 I8 133 TR 30°
— I\IE | | i (100== /
1. Total Alkahmlyw 336 360 456 | 2007
as CaCo, { (500%%,
12 Nitates as NOy | Mol | 51 1 %3 4 T 45
3. SodiumasNa | Ml T T 2 80—~ T
| 14 Potassium as Mg/l ] 18 L40 6 127 T 2
LK™ ‘ | — _____} | |
Phosphates as | ‘ 0.2 03 BDL " 3pL —-
PO:” { l_*_ RS ] |
Fluoride as F° Mg/L ! 0.8 0.4 W‘W¥
* ] M- Tannt S S 1 13
7. % Sodium | 5 T T L
18. | SAR -] 15 | 30 |32 | 28 ] = |
19. | Copper Mg/L BDL BDL BDL | "gpl 005
: S S 1 (13 |
| 20. [ Nickel Mgl | BDL [ o1 | BDL __QQL L om
L_z]' Zinc Mgl 1 UDI _____l%gL_q_‘B_l)L\ _BDL T \*_(i\_‘:
22 [Lead My _L_ BDL | ooy — L0287 T RpL Jf 007
Note: “Results related 10 10 sample as received. _7
* Acceptable limig _‘
** Permissible limil in the absence of alternate source, |
\J BDL: Below Detectable Limit -
=" Below Detectable Limit

s«



= vauals hgg collectcd . »m-“
-+ Analysj SUrrounding ;o0
YSIS results g5 below: 2 agriculiyre borewell waqer samples, Ty
SL. | Paramet Unit "‘q*ri‘—??,_,__
No. | er : i | ST S T ———
s Jatn\f' Chi | Muy Chen *h'n'n D K | The srijat IW
athlLj nna | | e ' Many Ram | indy
mbv wal | niah, ari | Sy awan water
oy Jang |y, Sy ah N‘ sty | i standards
near | piap Sy | Nos -‘\‘v‘ 4:;. Sy no pre | han IS
thand | sy | Nowo 36, | Nost | pyme r!m'l "o | fear | 1050020
. " " vl
(’|lﬂ dl Noit | 1, Gund | 34, mare 'INI::::I w;' o .
*1n 00, | Gun lapot) Gunq | ddy aili| 31, |
Apatla | Guy dlap apall | tapot | y Hl'll-llh PR L CGun
pally dlap otla | « ™ | 1'”11"” i \TI“I Villa | comi j dlapo
(W otla ] o i R ne. g tlapa
pall vy wy [ Than fro |
pall |y g o1 lly
Y | W Ploxe L m o)
V) | Malle L outsi |
pally de |
Gra ! hore
{ Mpan | -well
chaya [ (nsi
t | ng
‘ i for
‘ ; | indu
‘ | stry
| ! | pur
‘ ! . ‘ : . posc |
‘—‘i'—‘“;h%\—‘w——~—-—-~_‘ _____ eI I I N
Sre———1 = | 74 173 L 70 | 14 |73 L 00 L B3 1 IST I T G
2 Elecmc;i HSe | 3630|5750 | 7320 2641 | 2961 | 5540 | 10130 1380 4120
conductiv | | ' f f
in i : " i i
= t 1 | — —
3. Tota! | Mg/ <SS <S5 < <5 <5 26 <5 | <5 -
Suspende | | j |
| ¢ Solids | | |
4. Total . Mg/ [ 2392 | 3853|4758 1769 | 1895 | 3546 6470 | 980 | 2760 | 300*(2000 |
Dissolve I , A T
¢ Solids | | ] | !
" 5 Chiorides | Mg/ | 303 | 1653 12145 S5T | 728 | 980 | 3383 T 177 T 053 250°
Lk 1 | B I (1000%*)
6. Suplhates Mg/ | 300 | 310 | 492 | 59 86 | 403 | 534 | 42 | 336 ::?r?
1 | | | S 5 et (S00%%Y |
7. Towl Mg/ | 1200 | 2384 ] 3008 | 1040 | 1204 | 1640 | 3640 | 376 | 1400 200
- | f (nl=*
Hardness
(as
| |
| CaCOy) | . . P ——
| s, . 4 | 832 | 70 91 73 i
3. Calcium | Mg/ | 58 420 | 860 | 80 LR % (200%*)
, as Ca™ ! = ol
. 2 17 | 379 | 49 | 285 30
9. Magnesiu | Mg/ 257 324 | 148 | 204 08 (B0 |
m as 1 :
(Mt L 296 | 276 | 376 | 425 | 488 | 444 | 200°
10. Total Mg/ | 472 [ 384 | 328 | 29 (600**)
Alkalinit | |
y as : - | -
CaCO, | — TERED) 41 41 42 4
40 38
{ 11. | Nitrates MIE/ 36 A o PN TR BT T =
as NOJ PSS, S - S ,7’40 412 |JD _\ o
- 46 36 < i
12. | Sodium Mlg/ 272 1z | 138 ’ i P R
as Na' E ) 6 2 2
13. | Potassiu | Mg/ I 3 . : S BoL oDl 02 | -
mas K’ | 02 | 03 | 008 | BDL | BDL | 02
DL | 0.2 .
i4. | Phosphat | Mg/ | 03 |BDL B
es as I - _ —
PO, T
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/ 21
(49
1 . &
&y
]
. i r.uE
1 < §
[ ]
‘ []
15. | Fluoride Mg/ | 0.215 | 0.08 | BDL | 0.28 | 0.20 0.5
as ]
16. | % s ; - - 24
| Sodium N R
17 [SAR | 34 09 | T 06 | 04 | 26
Heavy Metals N o il ‘
'8 Copper | Mg/ T"BDL | BDL [BOL] B0l | BDL | BOL | BOL | ~ | BDL | 6,057
— - i ' ; , | (15%)
|19 I Nickel Mlpf' BDL {000 | 012 "n‘nT- 0001 [ 0111 [ 0.166 | - [ 0.166 I‘ 002
—_— ‘ I\ o ]
N Ty ! T S—
L\!““L \’llwf BDL BDI |01 BDL ‘ BOL | BDL | BDL | - TBDL F*ETa |
| 2L ]L T AR TRE e I l | |
£ Me/ | 037471 037 (037 | 087 | 0287 | 0330 | 0417 6200 ool
| Not e ! : [ | |
| fvote Results related to sample as received, - -
\ ¥ '\cccplahic limit
i * Permuissible limit in the absence of alternate source.
“—-‘_5_,_BD‘] BClD\\’ D(‘tLLl:\h]c anl
SL. Parameter | Unie | ——— S S
No. RIS | Units Banu Y’ldlurcd(ly. Sy | Drinking water
‘ Agriculture No 107, I standards [§
Field, Sy.No:72, | Agarharam, 10500:2012.
| Agarharam, potlapalle
S j Potlapalle. |
—_— | = 7.08 . 5.8
E 2. ! Electrical uS/cm 3550 ‘ZQ% 1 63__‘“ —
o | conductiviry i
| 3. | Total Suspended Mg/L <5 <5 I o
' Solids [ i
4 | Tot‘al Dissolved Mg/L 2284 3092 5007300077
| Solids =
3. ! Chlorides Mo/l 763 1254 250% (1060 **)
6. Suplhates | Mg/l 361 238 200* (400**)
7. Chemical Oxygen Mg/L. 23 61 -
Demand (COD) B )
8 Towl Hardness(as | Mg/l 1390 1900 2007 (600°*,
CaCOs) e o
[ 9. _Calcium as Ca™ Mg/ __312 260 T3*200%%)
10.  Magnesium as Mg/l | 148 304 307 (100=*)
Mg ! e
1. Total Alkalinity as Mg/L 472 440 i 2007 (6007
CaCO; |
i2. | Nitrates as NOy Mg/L 21 25 43 .
13. Sodium as Na' Mg/L. 322 415 -
14. | Potassium as K' Mg/L 3. 6 "
15. | Phosphates as Mg/L 0.2 BDL =
i POJ-’ s -
16. | Fluorideas My/L 0.4 0.6 LO*(L.5*)
17. | % Sodium % 33 32 < —
15. | SAK B 7 L 4l JERNE. e
19. | Copper M"/L ~ BDL BDL 0.05% (1.5%%)
20 Nickel M “/l 0.1 ||| BDL. 003
3 e BDI S*15%%)
21, | Zinc M;/ BpDL | % _%~_’,_ : l()_(jl w3 S
22. | Lead ML 0.200 _ 028 . R—
Note: Results l‘t.ldll.d 1o s.unph. as received, ;
* Acceptable limit |
## Permissible limit in the absence of alternate source. i
BDL.: Below Detectable Limit j
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) + Itis to submit that the water quality monitoring, both inside and autside of the industry was
' . carried out by way of collecting surface & ground water samples.
o The industry is having ZLD system for treatment of effluents and results found within the
limits as per CFO Order.
o The quality of the water (surface & bore wells) found not to be permissible quality and
stagnated water al Dundubhi comes under below E & Not meeting A,B.C. D.E criteria.

This is submitted for kind information.

Your's Faithiilly
e e S

Envisfinirantal Engineer,
TSICB, RO-HYD.

P



(

//_i Law.

gpecial Conditions of CFO amendment order dated: 19.04.2018:

51 No Conditions

Compliance

1. | The industry shall treat the effluents (752

I:f]fﬁl tm the ETP and the treated
nts shall be further treated through
Reverse Osmosis (RO) Plant and the RO
Permeate shall be recycled back into the
process (660 KLD). The RO rejects
(92KLD) shall be evaporated in Multiple
Effect Evaporator (MEE) / Triple Tiffect
E‘.Japf.n'ator (TEE). The industry shall
dispose ¢ KL /day of mother liquor
generated from ME Operations to M/s
IL & FS Environmental Infrastructure
l and Services Ltd duly meeting the inlet
' standards of CETP prescribed by the
| Board for a period of One year from date

. of issue of this order.
The industry shall obtain membership

from M/s IL & FS Environmental
Infrastructure and Services Ltd. For
disposal of effluents.

?

' The industry shall operate the energy
he EIP, RO Plant,

| meter installed to t

| MEE, Air pollution control equipment
' installed to the boiler and maintain the
log registers.

| The industry sh
| days storage capacity
above ground level, with-

- ]
all have minimum of 7
of effluents on
in-the premies.

The induslr)/ has ETP of capacity 750

KLD followed 4 stage of RO system,
MEE of capacity 100 KLD followed
by ATFD. The outlet of ETP is sent
to 4 stage RO System. The RO Rejects
is further sent to MEE followed by
ATFD for ecvaporation. The RO
permeate, MEE condensate  and
ATED condensate is reusing into the
process / utilities,  The resultant
ATED salt is lifted to M/s TSDF. The
industry has applied for amendment
of CFO and it is under process at
Zonal Office, Hyderabad g

has stopped lifting :

The Industry
M/s IL & FS,

mother liquor to
Environmental Infrastructure and

Services Ltd from July, 2018.
Presently, they have installed ATFD
and operating the same from August,

2016. i
The industry has installed separate |
energy meter records pertaining to |
the ETP & APCE and maintaining log f

registers.

]
The industry has provided above
ground level GFS tanks - 500 KL, 1 x
100 KL capacity for storage of
effluents. The industry s also having
below ground level raw effluents

|
- _

the industry may be

In view of the above,
st for permanent

Committee and industry’s reque

examined.

submitted for kind information

03—2,

This is

Encl: As above

Copy submitted to:

1. The Joint Chicf Er
Begumpel, Hyderab
The Senior Environs
Sanathnagar, Hyderabad for kind

wironmental Engi

2.

ad for kind information.
nental  Engineer  (UH-D),
information and necessary action.

collection tank of capacity 500 KL.

for hearing before Task Force

called
tion of Closure Order may be

Revoca

and necessary action.

Yours faithfully

ENVIR ENTAL ENGINEER

nedr, TSPCB, Zonal Office - Hyd,

TSPCB, Board Office,

Page 9 of 9
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( P
ST
order No, MHB-122 /TSPCB/U-T/TF/2019 - 1294 Date:26.11.2019

¥ pollution from the unit.

(India) Limited, (Unit: Yarn Processing), Sy. NOS.
Balanagar (M), Mahaboobnagar District
- Water (Prevention and Control of Pollution) Amendment Act, 1988 -
Air (Prevention and Control of Pollution) Amendment Act, 1987 -
Extension of Temporary Revocation of Ciosure Orders - Issued =

Reg.

CFO order No. MHB/TSPCB/ZO-HYD/CFO/2017 dated 27.01.2017.
Order No. MHB~122/TSPCB/U-I/TF/2017-195 dated 22.04.2019.

Your unit letter dated 24,06.2019.

Complaint received against the industry regarding ground water
pollution in the area,

Inspection of your industry by the Board 0
Hearing held on 15.11.2019 at Board office,

A& ¥k

Sub: M/s GTN Engineering
51,52,53, Gundlapotlapalli (V)

Ref :

EYCISES

fficials on ,9_5;@_7--_'3019'
Hyderabad.

gven

ndustry located at Sy. Nos. 51,52,53,

1. WHEREAS, you are operating the i
d involved in

Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District an
arocessing of Yarn 100% cotton and Grey Gassed (Unprocessed).

5. WHEREAS, the Board issued CFO for production of Yarn 100% Cotton - 120 TPM
and Grey Gassed (unprocessed) - 60 TPM which is valid upto 31.12.2021.

3. WHEREAS, the Board vide order dated 09.12.2017 issued closure order to the

unit for non compliance of the Board directions.

ated 22.04.2019 issued extension of

\WHEREAS, the Board vide order d
which was expired on 30.06.261¢2.

temporary revocation of closure orders
c. WHEREAS, vide letter dated 24.06.2019, you have represented the Board for
permanent revocation of closure crders.

6. WHEREAS, the Board has received complaints filed villagers of Gundlapotlapally
village Rajapur (M), Mahaboobnagar District on 05.07.2019 regarding water

7. WHEREAS, the District Collector, Mahaboobnagar District has forwarded
y Sri M. Brahma Chary & Others, rfo Gundlapotlapally

prajavani Petition filed b
(V), Rajapur (M), Mahaboobnaga:'bistrict regarding ground water pollution

being caused by the industry.

8. WHEREAS, the Board Officials visited the Borewell of Sri K.
Krishnaiah, which Is not in working condition. Hence,
collected. The Board Officials instructed to them to inform a
Motor pump in the Borewell for collecting samples.

Nagaraju & Sri K.
sample could not
fter erecting the

9. WHEREAS, the Board officials inspected your industry and its surroundings on
the Board officials have contacted the

05.07.2019. During inspection,
complainant's Sri Brahma Chary, Sri K. Shiva, Sri Shekar, Sri Anjaneyulu and
well water contaminated due to water

others and they informed that, their Bore
pollution caused by the industry, The Board Officials have collected Borewell
water from the complainants fields at the following locations:

Sample sample details / collection point

code
7194 -

Water sample collected from Gundlapotiapalli Grampancayat borewell

d-500 018

R e e
A"STATE-POLLUTION CONTROL BOARD

G
Ne YUY~V
/



(About 1 km distance from M/s, GTN Engineering (India) Limited, (Unit 0
YarnProcessing)

Water sample collected from Sri. Anjaneyulu borewell (About 1 km

7195 - distance from M/s. GTN Engineering (India} Limited, \
(Unit: Yarn Processing) \
Water sample collected from Srl. Shekar borewell (About 1.5 km distance L
7196 - from M/s. GTN Englneering (Indla) Limited, (Unit: Yarn
Processing)
{_ Results Drinking water
Parameters Unit | standards as per
1 ] 7194 7195 7196 15 10500; 2012
_ElH e 7.23 | 6.90 | 7.03 6.5-8.5
ectrical conductivit 1S/c -
L VI ESICl 2021 | 2436 | 1752 ;
| Total Suspended mag/
Solids L <5 <5 <5 -
Total Dissolved Solids | mg/ <
N 1222 1455 1008 500* (2000**)
Chlorides as I’ ma/
) 435 535 368 250* (1000**)
Sulphates as 50, m —
) 9| 106 185 37 200% (400%*)
Total Alkalinity as m = ‘
| Caco3 Y E/ 228 136 240 200* (600°%)
| Total Hardness as mg/
_CaC03 L 672 988 716 200* (600**)
, Calcium as Ca+2 m
| &l m 270 131 75% (200%*)
| Magnesium as Mg+2 m ,
N g - g Lg/ 59 76 94 30% (100%*) )
| Nitrates i
: mf’ 16 18 a | 45
Fluorid !
| uoride mLQ/ | 066 0.39 0.003 1.0% (1.5%%)
i ; ‘
? Phosphates i mg/ 0.08 0.10 0.12 i
| Sodium as Na mf/ | 156 72 50 _
| Potassium as K mig/ ] 4:0 5 pi -
'SAR B - 1726 | 10 0.8 |
Chemical Gxygen mg/ | 14 i {
| pemand R 1 § oL
Note: Results related to sample as received.
# Acceptable limit.
*+ permissible limit in the absence of alternate source.
Sample Sample details / collection point
code
Water sample collected from Sri Goverdhan borewell (About 1 km
7197 - distance from M/s. GTN Engineering (Indla) Limited, (Unit
YarnProcessing)
Water sample collected from Srl Shiva Kumar borewell (About 1.5 km
7198 - distance from M/s. GTN Engineering (India) Limited, (Unit
YarnProcessing)
Water sample collected from Srl. Sallu borewell (About 1 km distance
7199 - from M/s. GTN Engineering (India) Limited, (Unit: Yarn
Processing)
— Results l Drinking water
Unit — standards as per
Raraeiers 7197 7198 7199 IS 10500 2012
pri - 6.79 6.99 7.25 6.5-8.5 |
1
: - |
Electrical conductivity | pS/fem | 1769 2006 1564 —
Total Suspended mg/L <5 <5 <5 - B
Solids




e

-
500* (2000**) |

"Total Dissolved Solids | mg/L 997 1140 910
I~ lorides as CI mo/L | 343 469 362 250* (1000*%)
| Sinphates as SO * mg/L 36 41 104 200* (40077)
| Total Alkalinity as ma/L 236 - " 200 (600**)
CaC03
Total Hardness as mg/L 712 836 624 200% (600%*)
| caco3 _—
ICalcium as Ca+2 mg/L 187 186 170 75% (200%%)
[Magnesium as Mg+2 | mg/L 59 90 49 30* (100**)
Nitrates mg/L 43 41 12 45
Fluoride mg/L | 0.97 0.24 0.25 1L.0" {1.5%%)
| Phosphates mg/L 0.09 0.07 0.02 -
| Sodium as Na mg/L 43 41 12 -
f?’btassnum as K mg/L 2.0 1.3 2.0 ¥
| SAR - 0.8 0.8 0.7 |
Chemi |
B R I IO I S

Note: Results related to sample as received.

* Acceptable limi

t.

=% Permissible limit in the absence of alternate source.

Sample 1 Sample details / collection point
code
8250 - Sample collected from GFS Tank.
B251 - Sample collected from primary Treatment Plant.
8252 Sample collected from Aeration Tank.
8253 Sample collected from RO-Permate.
M l
| Method Resuits
\ Parameters (*) Unit
‘ No. 8250 8251 8252 8253
h at 259C 4500-B - 11.62 6.33 772 | 745
| Total Suspended Solids | 2540-8 mg/L | 295 | 195 205 <5
ool Dissoved 80105 | aeape | raf | -
;,_LTD_S_L,. S 1 f“_“ 7:11.’5}_3,287 7,420 6,750 233
Chamical Oxygen S iy _,
| Demand ._(,,“,fffj_é 1mg/L B i84 774 226 8
Note: Results related to semple as received.
(*) Standard metheds of APHA, 23 Edition.
Sample : Sample details / collection point
code
8254 - Sample collected from MEE Feed (RO-Reject).
8255 - Sample collected from MEE Reject (ATFD Feed).
8256 Sample collected from MEE Condensate.
T I
! Results
x
parameters i Met?&d( ) Unit ;
1 8254 | 8255 8256
pH at 25°C | 4500-B - 8.0 | 9.27 9.18
Tota! Suspended Solids | 2540-B mg/L 295 \ 505 <5
i ‘T%BS'\D‘SS""'E" Solids | 5540-C ma/L 20,370 | 1,32,500 354
lf—c:hemica! Oxygen ! |
 Demand | 5220-8 mg/L 790 l 1,760 8

Note: Results related to sample as received.
(*) Standard methods of APHA, 23 Edition.

" Sample :
code

Sample details / collection point




8260 - Stagnated water collected from outside the compound wall of % A
industry (Nagaraju Agricultural land). ‘
Method
Parameters (*) Unit Resuit
8260
No.
pH at 25°C 4500-B - 8.44
Total Suspended Solids | 2540-B mg/L 175
Total Dissolved Solids
(TDS) 2540-C mag/L 4,169
Cherical Oxygen 4
Demand 5220-B mag/L 228
BOD 0 IS 3025, O
| 3 at 27°C s mg/L 23
I Of “ I
_Oil and Grease 5520-B | mg/L 0.2 |

Note: Results related to sample as received.

The details of the industry and inspection observation are as follows:

On the day of inspection, the industry was in operation.
The industry has submitted production details from the period from

July, 2018 to June, 2019. As per the production records, the industry has
manufactured Processed Yarn (100 % Cotton) an average of 82,91 TPM
against the permitted capacity of 120 TPM and Grey Gassed (Unprocessed)
an average of 39.39 TPM against the permitted capacity of 60 TPM during
the from July, 2018 to June, 2019.

e The industry has obtained Amendment of CFO order on 19.04.2018 for the
disposal of the effluents as given below:

Outlets for discharge of effluents:

Outlet
Description

Process

| Process

T a.

| Washings

| Washings
Boiler Blow Down

- Domestic

?'mx Daily | Point of Disposal

| Discharge |
i

“& 660 KLD

& 90 KLD

[ 2 KLD

| I
84 KLD

| P

Parameter
Limiting
Standards

| Shall be treat the effluents
| of 752 KLD in the ETP and
the treated effluents shall
be further treated through
Reverse Osmaosis (RO) Plant
and the RO Permeate shall
be recycled back Into the
process (660 KLD), The RO
rejects (92 KLD) shall be
evaporated in Multiple
Effect Evaporator (MEE) /
Triple Effect Evaporator
(TEE) 4 Kli/day of mother
liguor generated from ME
operations shall be
disposed to M/s IL & FS
Environmental
Infrastructure and Services
| Ltd.,

pH - 5.5-9.0,
Total
Suspended
Solids - 200.0
mg /1, Oil & |
Grease - 10.0 |
mg N &
Biochemical

! Oxygen ‘
| Demand (3
| days at 270 C |
) - 30.0 mg /! |

TAfter treatment in  STP,
shall be used for on land
application/ irrigation within
the factory premises.

pH - 5.5-9.0,
Tatal i
Suspended

Solids - 200.0
mg /I, Oil &
Grease - 10.0
mg /I &
Biochemical |
Oxygen
pDemand (3 l
days at 270 C |

| w
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Z:;g'éerl:ztgg éf(\)ilésg\:‘ 'hnai ﬁbtained CFO Expansion of the Board vide order
+00; instailation of 1 x 3 i ' idi

Upto 31.12,2021, TPH husk fired boiler with validity

E:gii:gdusGtaryrdcopsumes water fgr Process & washing effluents, Boiler feed,
ot éof 4nglng and domestic purposes. The industry has consumed an
g -0 KLD (Fresh water is 127 KLD and Recycled water is 335 KLD)

against the permitted i : 3
i e Jung’ il capacity of 1040 KLD during the period from from July,

T\;\t;e i.ndustry generates wastewater of about 836.0 KLD from Process &
ashings - 750 KLD, Boiler Blow Down - 2 KLD and Domestic - 84 KLD.

The lndus:try has provided above ground level GFS tanks - 1 x 500 KL, 1 x 100
KL capacity for storage of effluents. The industry is also using existing below
grounq level raw effluent collection tank for collection of effluents and
pumping to above ground level GFS tank for final storage.

The industry has installed water flow meter to the Raw effluent collection tank.

The industry has provided ZLD system consisting of biological ETP of capacity -

750 KLD followed by, RO (4 Stage) for the treatment of the waste water,
followed by MEE, ATFD.

Thg bno!ogical‘ETP conslsting of Equalization/Stabilization Tank, Reaction Tank,
Prlma‘ry settling tanks - (DECANTER /MONOBELT), Supernatant tank,
Aeration tank, Secondary clarifier, Natural pond (oxidation), Pressure sand
filter, S_and filter, Cartridge filter < 10, Ultra filtration/ Nano filtration. Reverse
Osmosis, MEE/ Triple Effective Forced Circulation  Evaporation
System(TEFCES)-100 KLD followed by ATFD - 4 KLD. The RO permeate, MEE
condensate and ATFD condensate is reusing into the process / utilities. The
resultant ATFD salt is lifted to M/s TSDF.

During the inspection, ETP, RO, MEE and ATFD were in operation,

The samples were collected from Inlet of ETP, Outlet of ETP (RO Feed), RO
permeate, RO Reject (MEE Feed), MEE Reject (ATFD feed), MEE condensate

and ATFD condensate and submitted to the Central Laboratory for analysis.
The results are awaited.

As per the records submitted by the industry, during the period from from

July, 2018 to June, 2C1¢ the industry has evaporated an average 338KLD in
the MEE followed by ATFD.

The industry has provided STP of capacity 80 KLD for treatment of Domestic
effluents. After treatment the treated domestic waste water is being utilized
for onland gardening. Samples were collected from Inlet STP and Qutlet of STP
and submitted at Central Laboratory for analysis. The results are awaited.

The industry has installed 2 Nos. of Husk fired boilers of capacities 6 TPH & 3
TPH respectively for which industry has provided individual separate dust
collector followed by Bag filters to each boiler as APCEs. The industry has
provided individual separate chimneys of height 30 Mtrs. to each boiler.

The industry has Thermic Fluid Heater of capacity 1 x 15 Lakh Kcal/hr.

The industry has provided separate sheds for storage of husk and husk ash.
The industry has closed the openings of the sheds with G.I. Sheets.

The industry generates solid / Hazardous waste such as ETP Sludge - 1 TPD,
Used oil / waste oil - 200 LPA, Boiler ash - 0.5 TPD and Lead Acid Batteries -
8 nosf/annum.

The industry has provided separate shed for storage of Hazardous Waste. The
industry has also provided concreted platform for storage of Hazardous waste
within the premises. The industry has not provided shed and lechate collection
system to the Hazardous waste storage platform. The stagnated water sample
was collected near the concreted platform and the analysis indicate.

!_ l Results On land l
i Parameters Unit for

l i 7193 Irrigation |
i ‘
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Electrical conductivity ps/cm _____30_9_1__.—-——’—’;"'_—‘
To
SofiadISSuspended ma/L _____BE_.__—-« ___—__Z_C_’_o___'_
Total Dissolved Solids | mg/L 1764 | 400
Chlorides as CI mo/L If’——-————-—*
Sulphates as S04 mg/L ______5.6_2__———————'-—‘"—‘
Total Al i

| fac03 kallnlty as ma/L 316

"Total H T . |
i ardness as mg/L lﬂ____j,______-__
Calcium as Ca+2 ma/L 24 F : '
Magnesium as Mg+2 ma/L 19 ’ - !
Nitrates mg/L 41 ' " |
Fluoride mg/L 0.40 | -
Phosphates mg/L 0.79 .
Sodium as Na mg/L 536 &
Potassium as K ma/L 22.0 :
SAR 2 19.8 QT_—_'—A
Chemical Oxygen mg/L . =

{ Demand _ | e

Note: Results related to sample as received.

. * Acceptable limit.
” e 3
Permissible limit in the absence of alternate source.

The industry has obtained Membership from M/s TSDF, Dundigal for disposal
of Hazardous waste. The industry has lifted total ETP Sludge of 486.83 Tons
and ATFD salts of 819.85 Tons to TSDF, during the last one year period i.e.
from July, 2018 to June, 2019. The industry has stored about 10 Tons of MEE
salts and about 12 Tons of ETP sludge within the premises.

On the day of inspection, the Board Officials inspected the Dundubhi vagu
down stream _of the industry premises. No water flow was observed in the
Vagu and it is in dry condition. Hence, the samples could not be collected from

the Vagu.
d along the compound wall of the industry

The Board Officials have inspecte
near the Vagu. No discharge of effluents was observed outside the industry

premises.

The condicaon
Revocation of Closure are as below:

wise compliance on the directions issued in Temporary

S, No. Conditions Compliance Status
S __,______’__’_._.__——————'
ry shall comply with | The conditions wise compliance to the

Schedule - B conditions of CFO Order dated

1. The indust
all conditions stipulated in the
CFO order issued by the Board.

F"2. | The industry shall dismantle all | The industry
' the below ground level tanks ground jevel raw effluent collection tank.

| and provide above groun
tanks by June, 2019 as
ittad during the meeting. | from there pumping

27.01.2017 is reported below.

existing below ground level collection tan

| comm
TR

3. | The industry shall ensure that | The industry

all the sides of husk & husk ash for storage ©
storage sheds are closed to

f husk and husk ash.

The industry shall regularly Tift | The industry has obtained

the solid waste / sludge /| M/s TSDF,
| Hazardous waste to M/s. TSDF Hazardous waste.
total ETP Sludge of 48

! last one year perlod i.€. from July,

June, 2019. it

| g, RO-Hyderabad.

S
is not dismantled below |

d level | The industry is collecting raw effluent in\
k

to above ground leve!
GFS tanks - 100 KL g 500 KL capacities for |

' fina! storage. . -
has provided individual sheds

avoid dust pollution in the
i eas.
Membership from ‘

pundigal for disposal  of |
The industry has lifted |
6.83 Tons and ATFD |

’ it the details to :
“and shall submit \ alts of 819,85 Tons to TSDF dur;%gls“;e
2 (e}



5. [The i s
i provildned#fot\:-vy r:’e‘tae”r L’f;:;:ilp / ”tr:e industry has provided flow meters to |
‘ aw .
| effiuents eollaction tank | the Raw effluent collections tank. ‘

v 6. i |
f {The industry shall revalidate | The industry has submitted BG of Rs, 16 '

| | the BGs before its expiry till| Lakns for period upto 08.02.2020, K

| further orders from the Board.

The condition wise compliance of Schedule - B of CFO Order datec
ot ise compliance of Schedule - B of ated 27.01.2017 are
S |
| No. Ll Condition Compliance
1. Z::sulr?mi‘if:r?tos:‘hae“e :te::et steps to reduce water | The industry has consumed an
| R ROT et ug t[:lzgsslble and consumption | average of 462.0 KLD (Fresh
| e = quantities mentioned below water is 127 KLD and Recycled
! peud urpose Quantity water Is 335 KLD) against the
{ | ermitted ca i H
I || 1. | Process & washing 660.0 KLD QLD during Fhaec't;eri%fd 1f:]04n3 ;
! - effluents from July, 2018 to June, 2019.
. (2. | Process & washes 90.0 KLD
|| H 3, Boiler feed 50.0 KLD
! \ | 4. | Cooling (makeup / 35.0 KLD
:: , I humidification /
| H water spraying)
| - Gardening 100.0 KLD
| 6. Domestic 105.0 KLD
i | 1040.0 KLD
TOTAL |

{ 2. | The industry shall file the water Cess returns in | -
| Form-1 as required under section (5) of Water '
; | (Prevention and Control of Pollution) Cess Act, 1977
1 on or before the Sth of every calendar month, |
lshowing the quantity of water consumed in the
1 previous month along with water meter readings.
The industry shall remit water Cess as per the
| assessment orders as and when issued by Board.
3. The industry shall comply with all the Rules and | Directed to comply
Regulations specified in Water (P&C of P) Act, 1974,
Air (P&C of P) Act, 1981 and Hazardous Wastes
(Management, Handling  and Transboundary
Movement) Rules, 2008 ang their amendments
issued thereof.

L4 The industry should compiy with the National | Directed to comply ‘
i ambient air guality standards as per MoEF, Gol \
|

l | notification dated. 18.11,2009 along the premises of
| the factory as prescribed below

| s, | Parameters  Standardsin "’ '
|,_No. | B | ug/m’; i
o1 Particulate Matter 100

H ! t_,_ ' i (PMM)

{ b2 | Particulate Matter | 60

1 i l_ _ ; (PM? 5)

, i 3 S0, BO

‘ ‘i a | NOx 80 |

' Noise Levels: Day time (6 AMto 10 PM) - 75 dB
~___!(A) Night time (10 PM to 6 AM) - 70 dB (A). |
S.  The industry shall not manufacture new products / | The industry has submitted

| increase the capacity beyond the permitted capacity production details from the

! mentioned in this consent order, without obtalning | period from July, 2018 to June,

| CFE/CFO of the Board. 2019.
As per the production records, |

the industry has manufactured |
Processed Yarn (100 % Cotton) |
an average of 8291 TPM
against the permitted capacity
of 120 TPM and Grey Gassed
| (Unprocessed) an average of
\ 39,39 TPM  against the

permitted capacity of 60 TPM




during the from July, 3578
June, 2019. RN

The industry shall treat the effluents (752 KLD) in
the ETP and the treated effluents shall be further
treated through Reverse Osmosis (RO) Plant and the
RO Permeate shall be recycled back into the process
(660 KLD). The RO refects (92KLD) shall be
evaporated in Multiple Effect Evaporator (MEE) /
Triple Effect Evaporator (TEE).

The industry has ETp
capacity 750 KLD followed
stage of RO system, MEE of
capacity 100 KLD and ATFD of
capacity 4 KLD. The Ro |
reject evaporated in the MEE
and RO permeate is reusing
into the process. The resultant
MEE salt is lifted to M/s TSDFI
for secure land fill.

of
4

The industry shall operate the energy meter
installed to the ETP, RO Plant, MEE, Air pollution
control equipment Installed to the boiler and

maintain the log registers.

The industry has installed
energy meter to the ETP and
APCE and maintaining the
records.

| control equipment I.e., bag filter provided to the 5

The industry shall reqularly operate air pollution

iTPH ;oal / husk fired boiler and shall meet the
| eémission standards of the Board ie., SPM -
{ 115mg/Nm?.

The industry has provided !
separate air pollution control |
equipments i.e. dust collector |
followed by bag filters to |
control air pellution. |

| The industry shall collect the hazardous waste i.e.,
ETP Sludge and MEE Saits properly and shall send
tr)e waste to M/s. HWMP (TSDF), Dundigal for safe
disposal.

The industry Is a member unit
of M/s TSDF and disposing ETP
sludge and MEE salts to TSDF
reqularly.

The _industry shall not discharge any waste water to |
outside the factory premises.

During inspection, no |
wastewater discharges were |
observed outside the premises.

The industry shall not cause any air pollution /
odour nuisance to the surrounding environment

The

industry has provided 1
cyclone dust collector followed
by Bag filter to the Boiler to |
control air pollution. i

The industry shall deve—lop 33% of the total area as |
thick green belt all along the boundary af the unit
and also in the vacant places with all tall growing

trees with wide leaf area.

1
The industry has developed |
green belt in an area of 5/
Acres.

14,

|
!'

16.

17.

15. | The industry shall submit Environmental Statemen

“TThe industry shall take necessary measures (o

The industry shall maintain 'j({c‘d Housekeeping inl

Good housekeeping |

maintained. |

the factory premises.

' The industry should main
and the same should ce

| Officials during the inspection.

| a) Daily production detais,

Central Excise Relurns.

Quantity of trade effluents generated, treated
in ETP, reused and force evaporated

Quantity of domestic effluents generated,

treated in STP, reused and forced evaporated
Log Books for pollution control systems.

Daily solid waste generated and details of the

{=in the following records |
Ge avalable to the Board |

records and

RG-I

c)

d)
e)

| production,

The industry is maintaining the
records pertaining to the

water |
consumption, wastewater |
generation and solid waste |

generation and its disposal.

disposal. _

| in Form V before 30" September every year as per |

t | Submitted for the year, 2018,

| Rule Mo.14 of Environmental (Protection) Act, 1986,

Directed to comply

_control fugitive emissions. .
The industry shall take all precautionary and safety

measures during process operations.

18.

The industry shall comply with the arpblent air
quality standards in respect of noise, as stipulated in

the Environment (Protection) Rules, 1986.

19,

The industry shall construct separate rain water

provided |

The industry has
separate rain water drains.

drains.

The industry shall comply with all the directions

issued by the Board from time to time.

.

The Board has issued
Extension of Temporary |
Revocation of Closure orders |
latest vide order dated |
22.04.2019 for a period upto
30.06.2019. )
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Special Conditions qf CFO amendment order dated: 19.04.2018:

“TNo Conditions

Compliance !

¢ 1. | The industry shall treat the effluents (752

| KLD) in the ETP and the treated effluents

! shall be further treated through Reverse
Osmosls (RO) Plant and the RO Permeate
shall be recycled back Into the process
‘ (660 KLD). The RO rejects (92KLD) shall
| be evaporated in  Multiple Effect
Evaporator (MEE) / Triple Effect
Evaporator (TEE). The Industry shall
dispose 4 KL /day of mother liquor
generated from ME Operations to M/s IL &
FS Environmental Infrastructure and

Services Ltd duly meeting the inlet
’ | standards of CETP prescribed by the Board

for a period of One year from date of issue
of this order.

—ompliance
The industry has ETP of capacity 750 |
KLD followed 4 stage of RO system,
MEE of capacity 100 KLD tollowed by
ATFD.  The outlet of ETP is sent to 4
stage RO System. The RO Rejects Is
further sent to MEE followed by ATFD
for evaporation. The RO permeate, MEE
condensate and ATFD condensate is
reusing Into the process / utilitles, The
resultant ATFD salt s lifted to M/s
TSDF. The Industry has applied for
amendment of CFO and it is under
process at Zonal Office, Hyderabad.

shall obtain membership
{from M/s IL & FS, Environmental
| | Infrastructure and Services LUtd, For
I | disposal of effluents,

1

! 3. '1: The industry shall operate the energy
| meter installed to the ETP, RO Plant, MEE,

" 2. TThe industry

! Air pollution control equipment installed to
_the boiler and maintain the log reqisters.

| 4, J The industry shall have minimum of 7 days
| | storage capacity of effluents on above
' ground level, with-in-the premises.

The following samples were collected du
reports indicate the following :

The Industry has stopped lifting of |
mother liguor to M/s IL & FS, |
| Environmental Infrastructure  and |
Services Ltd from July, 2018. Presently,
they have installed ATFD and operating ;
the same from August 2018. 3
The industry has installed separate |
energy meter records pertaining to the |
ETP & APCE and maintaining log |
reqgisters. %
The industry has provided above !
ground level GFS tanks - 500 KL, 1 x
100 KL capacity for storage of |
effluents. The Industry is also having |
| below ground level raw effluents |
| collection tank of capacity 500 KL. N

ring the inspection on 05.07.2019. The analysis

Sample Sample details / collection point
code
7184 - Inlet of ETP.
7185 - Qutlet of ETP (RO-Feed).
Results
? Parameters Unit
‘ ! 7184 7185
pH at 25°C | - | 10.7 7.68
Hatii N
Total Suspended Solids | ma/L 288 182
Total Dissolved Solids | 5
r__;TC‘_Sf'. T | mg/L : 9,734 B,179
Chemical Oxygen ‘
| Demand 7 . ma/L 1,275 956
Note: Results related to sample as received.
(*) Standard methods of APHA, 23" Edition.
Sample : Sample details / collection point
code
7186 - RO Permeate.
7187 MEE Feed (RO Reject).
4 Results
Parameters I Unit T
1 ! 7186 | 7187
ol ‘ ! |
pH at 25°C L 6.34 9.19 ‘
Total Suspended Solids mg/L 12 479




Total Dissolved Solids

Note: Results related to sample as recelved. -

TDS) mg/L B 830 B 19,154—MT‘;
Chemical Oxygen
Demand mg/L 32 2,800 !

(*) Standard methods of APHA, 23" Editlon,

Sample v Sample detalls / collection point
code

7188 * MEE Concentrate, (ATFD Feed).
7189 - MEE Condensate,

7190

- ATFD Condensate,

Parameters | yopt \ij
o e, NS
[T 7188 7189 7190 |
0 R R
pH at2s°e - 9.66 7.93 8.59 |
N e e B ]
‘. Total Suspended Solids | mg/L 742 2 12 —‘
‘_.ﬁ‘—__—‘—-__; -
Total Dissolved Solids e |
L(TDS) mg/L| 1,33,131 454 | 33 {
Chemica!l Ox en | e
| emand ° mg/L| 11,955 16 i 32 !
Note: Results related to sample as received. —l
(*) Standard methods of APHA, 23" Edition,
Sample Sample details / collection point
code
7191 - STP Inlet,
7192 - STP OQutlet,
Parameters Unit | i b Limiting Standards
| 7191 7192 as per CFO Order |
—pH at 25°C - 1 910 7.21 5.5-9.0
. Total Suspended Solids | mg/L 88_ 7 57 200mg/L R
TTTJ—taI Dissolved Solids mg/L| 1772 1,205 . i\
L (TDS) R i
{ Chemical Oxygen mg/L b s 116 . \
| Demand p—— —1
m .
| BOD 3 at 27°C ma/L 37 17 9
10mg/L |
| Oil and Grease mg/L 0.2 BDL g |

N r ived,
Note: Results related to sample as rece 4
(*) Standard methads of APHA, 23" Edition.

BDL: Below detectable lImit

- permanently.During the year

10. WHEREAS, the Board has reviewed the status of industry in the Task Force

i . The representatives of the industry
i eeting held on 15.11.2019 : . .
Co?ggtsjmn;iainar?ts have attended the meeting. The complaln?}ntsbstratvelg”ih?rf
" it is causing severe water pollution in the area and all the Od?- e
El:eiurralmd are polluted and could not cultivate and requested to direc
eir i
industry to pay crop damage compensation.

i d its operations in
i stated that the unit commence
Ig;7m_du:l;\rya;:grziegéa::fess with about 20 acresdof p;:;ltgg.s?;g;gtghﬁaﬁ%?g
pr nds wi
i ed solar evaporatlon.po o
g kel rgptlgg unit is not discharging any waste watert_m:‘tsmeoﬁdi
e The it has dismantled the Solar Evapora iiq gbove
Al 2018, the unit upgraded by providing Bave
collection tanks - 500 KLD & 100 KLpdaer:idZaLigosistem
. boiler (1 No.).Presently, the industry haz pbmvillo o Stane ot
i e fﬁ{ﬁdm ical ETP of capacity -750 KLD foltlg_»;g Vi
Constls?t?ngnt cl;of tge waste water, followed by MEE,
the tre

ground level GFS effluent



11.

vi.

' The industry shall_dismantl
‘ for collection of effluents.

The ind
surroundL:rsqtg V;ﬁ"’e%ntative info
(Rs.10.147 'akhsgersé\,ethe unit

med that
s paying

' /2018 on 26 0

186, 26.02.2018 at Hon'ble Cou icial Magi
Ss at ] : e Court Of Jud | b
adcherla for indulging In lilegal discharge of effluen't;. e

The Board ha
GU”dlathlapatslya%i:?a[:g::iveg C|0mplalnt5 on groun_d water pollution in the
Mahabubnagar district causri]; otla Pally &Rangamba!thanda{ Rajapur Mandal,
eomglaltis. Spedlal & g crop dan:nage & reduction of yield. Based on the
i loaat'Ec pf eams were constituted to collect the samples from the
ks ofns rom where samples were collected on 27.05.2003 to ascertain
G4 S0 ground water. The teams collected samples from the locations on
01.2019. As per the analysis, the parameters are not meeting the drinking
::-feag:frz ;Ba3ndards. However, the concentration levels decreased compared to the

™ i

The Board has reviewed in the status and issued extension of revocation of
closure orders on vide order dated 22.04.2019 expired on 30.06.2019. The
Board has requested the District collector to constitute Multi-disciplinary team
o assess the damage and recommend for the crop damage compensation. The
committee noted that the District Collector is yet to furnish the report.

The Committee opined that the Board shall collect the samples from the same
locations frormn where samples were collected on 27.05.2003 to ascertain the
present status of ground water. The committee after detailed discussions
recommended to extend the temporary revocation of closure orders for a
further perind upto 29.02.2020 with certain conditions. The Committee also
recommendad that the Board shall collect the samples from the same locations
from where samples were collected on 27.05.2003 to ascertain the present

status of ground water.

sideration of material facts of the case, the Board hereby

After careful con
porary revocation of closure orders for a period upto

extend the tem

29.02.2020 with the following conditions:

The industry shall comply with all conditions stipulated in the CFO arder issued

by the Board.
g_all the below ground level storage tanks except

The industry shall ensure that husk & husk ash shall be stored in sheds to
avoid dust pollution in the surrounding areas.

The industry shall regularly operate the ZLD system.to treat the effluents
generated and shall maintain records regarding operation of Fhe system. The
same shall be submitted to the Reglonal Office on monthly basis.

i ; f Domestic effluents.
he industry shall regularly operate STP for treatment o n

;fter treatn:’ent the treated domestic waste water shall be utilized for onland
gardening duly meeting the prescribed standards.

The industry shall regularly lift the solid waste/sludge/Hazardous waste to M/s.
TSDF and shall submit the detalls to EE, RO-Hyderabad.

TP > CG,\.MM '




/Gu"i“\ The industry shall maintain / provide flow meter before raw effluents collectia,,
/ tank. Pﬂw;&e‘\. C ;“é‘k;;g" ’(’&I:TED—“

Viil.  The industry shall revalidate the BGs before its expiry till further orders from
the Board. —)

12. The T.S.S.P.D.C.L has been directed to restore the power supply to your
industry temporarily for a further period 0 29.02.2020.

13. These orders are iss
Control of Pollution)
(Prevention and Con

ued under Section 33(A) of the Water (Prevention an_d
Amendment Act, 1988 and under Section 31(A) of the Air
trol of Pollution) Amendment Act, 1987.

14. You are hereby directed to note that, should you misuse these orders to
operate the unit violating any of the conditions mentioned above, your unit will
be closed under section 33(A) of Water (Prevention and Control of Pollution)
Amendment Act, 1988 and section 31(A) of the Air (Prevention and Control of

Pollution) Amendment Act, 1987. You will also be liable for prosecution in the
court of Metropolitan Magistrate or Judicial Magistrate of the first class under
section 41(2) of the Water

Act, 1988 and under secti

Pollution) Amendment Act, 1987, the punishment for which includes

imgrisonment for a term which shall not be less than one Year six months and
which may be extended to six years with fine.

Sd/-
MEMBER SECRETARY
To

M/s GTN Engineering (India) Limited,
(Unit: Yarn Processing), Sy. Nos. 51,52,53,

Gundlapotlapalli (V), Balanagar (M),
Mahaboobnagar District

Copy to:

1. The District Collector, Mahaboobnagar District for favour of information.

2. The Superintending Fnagineer (Operations), Rangareddy - South / Greater
Hyderabad, TSSPDC.. Mettugadda, Mahabubnagar.

3. The JCEE, ZO, Hydershad for information and necessary action.

4~ The EE, RO-Hyderabad for information and necessary action. The RO shall
ensure that the indusiry extend the BGs before its expiry till further orders
from the Board. The RO shali collect the samples from the same locations from

where samples were collected on 27.05.2003 to ascertain the present status of
ground water
5. Concerned file,

//T.C.E.B.OJ/

o ="
e iy .
Senior Envirtffl\m’éntal Engine%ﬁ}#‘}lﬁu
X (UH - V)
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TELANGANA STATE POLLUTION CONTROL BOARD

—re REGIONAL OFFICE: HYDERABAD o
e 4th Floor, PODUPU BHAVAN, Hyderabad Collectorate Camplex S.Road, Flyc!cmbad-500 .
v '\\" Phone No.040-23205367, e-mail: ee-hyd-spcb@lelangana.Sv.1R

Lr. No.2/[SPCB/ROH/MBNR/2020-7L1) Date:05.06.2020

To

The Member Secretary,

T.S. Pollution Control Board,
Board Office, Sanathnagar,
Hyderabad.

Madam,

Sub: TSPCB - RO - Hyd - M/s. GTN Engineering (India) Limited, (Unit:
Yarn Processing), Sy. No. 51,52,53, Gundlapotlapalli (V), Balanagar
(M), Mahaboobnagar District- Industry’s request for revocation of
Closure Order - Report submitted - Reg.

Ref: 1. Board's Closure Order No.MHB-lZZ/TSPCB/U-[/2017-2984, dated

09.12.2017.

Board’s Extension of Temporary Revocation of Clo

No.MHB-122/ TSPCB/ U-1/TF/2019, dated 26.11.2019.

3. Industry request for Permanent Revocation of Closure Order

forwarded by the Board Office on 21.05.2020.
4. Inspection of the industry by the Board Officials on 01.06.2020.

* k%

sure Order

i)

With reference to 1%t cited above, the Board has issued Closure Order to
M/s. GTN Engineering (India) Limited, (Unit: Yarn Processing), Sy. No. 51,52,53,
Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District with regard to the
Complaint filed by Sri Mohan Naik and others, R/o B.B. Nagar Thanda,
Gundlapotlapally (V), Rajpur (M), Mahaboobnagar District regarding discharging of
effluents by M/s. GTN Engineering (India) Limited, (Unit: Yarn Processing), Sy. No.
515253, Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District duly directing
the EE, RO, Hyderabad to launch prosecution against the industry for the violations.
Accordingly, the EE, RO, Hyderabad has launched the prosecution against the industry
in the Hon'ble Court of the Hon nle Jedical Magistrate of First Class at Jadcherla, and
the case Registered with C.C.Na. 136 of 2018 The same was communicated to the Board

Office, Hyderabad vide letier 12.06 2018, The case is pending.

It is to submit that, a Hon'ble HRC Case filed vide H.R. Case N0.2559/2018 filed
by Sri Jatavath Ravi Kumar, Rangam Bhavi Thanda, Rajapur (M), Mahaboobnagar
District regarding water pollution caused by M/s GIN Engineering (India) Limited,
(Unit: Yarn Processing), Sv. No. 51,52,53, Gundlapotlapalli (V), Balanagar (M),
\Mahaboobnagar District by this office on 16.08.2018 and also directed to Environmental
Engineer to submit report and case is posted on 22.10.2018. This office has submitted

status report to the Hon'ble HRC on 01.10.2018. The Case is pending.

Further, it is to submit that the Board Office forwarded complaint filed by Sri
Jatavath Ravi Kumar, Rangam Bhavi Thanda, Rajapur (M), Mahaboobnagar District
against the industry on 27.08.218 regarding ground water pollution and discharge of
offluents by M/s. G.T.N. Engineering India Pvt. Ltd. into the Vagu and also the Board
Office forwarded the Legal Services Authority letter by enclosing representation filed
by Sri . Ravi Kumar on 17.09.2018 and with a direction to submit a report, This office
has submitted detailed report to Board Office (Legal Cell), Hyderabad on 28.09.2013.

The Board office has constituted special teams vide order dated 29.12.2018 to
;n!ivct the }\'atex‘ samples from the surrounding Agriculture Fields / villages of the
industry with regard to the complaints against water pollution caused by M/s. GTN
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' ing . 51,52,53, Gundlapotlapalit
Engineering (India) Limited, (Unit: Yarn I_’roce_ssmg), Sy. No. 51,5 potlapalr
(V), Balanagar (M), Mahaboobnagar District.
Mahaboobnagar District has forwarded Prajavani
hers, r/0 Gundlapotlapally (V), Rajapur (M),
Mahaboobnagar District regarding ground water pollution. The.AEE -1 an?g with
Asst. Scientist of this office has inspected the industry and its surroundmgs.on
05.07.2019 and collected Borewell samples and report submitted to the Head Office,

Hyderabad on 10.07.2019.

Subsequently, (he District Collector,
Petition filed by Sri M. Brahma Chary & Ot

addressed a letter to the Collector & District
4.2019 with requesting to constituted a Multi
Agriculture, Ground water and
pollution and to fix toa

Subsequently, the Board office has
Magistrate, Mahabubnagar District on 17.0
Disciplinary Committee with comprises Revenue,
TSPCB to carryout assessment of Crop damages, ground water
compensation to the affected farmers under “Pay Princi ple”. Accordingly, the Collector
& District Magistrate, Mahabubnagar has constituted a Committee. The Committee has
inspected the industry and its surrounding areas on 13.08.2019 and 16.08.2019. The
Report submitted to the District Collector, Mahabubnagar on 11.09.2019 and Board

Office.

The Board has issued Extension of Temporary Revocation of Closure Order to
the industry vide order dt:26.11.2019 for period upto 29.02.2020 stipulating certain
conditions to comply vide reference 2¢ cited.

Vide reference 3 cited, the industry has submitted a representation, requesting

for permanent revocation of Closure Orders.

In this regard, the AEE - I of this office has inspected the industry and its
surroundings on 01.06.2020. During inspection, the Board Officials inspected the
Dundubhi vagu, which is down-stream of the industry premises. It was observed that,
the Vagu is in dry condition, no effiuent stagnation was observed. Hence, the samples
could not be collected from the Vagu.

On the day of inspection, ihe inuustry was in operation. Sri. Gopal Rao Vice
President of the industry was present. The industry representative informed that, they
have not operated the industry from 23.03.2020 to 19.05.2020 due to lockdown and
restarted operations from 20.03.2020. The General & inspection details of the industries
are as given below:

e M/s GTN Engineering (India) Limited, (Unit: Yarn Processing) located at
Sy. No. 51,52,53, Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar
District and involved in production of Processed Yarn 100 % cotton and
Grey Gassed (Unprocessed).
o The industry has obtained CFO of the Board vide order dated
27.01.2017for production of Processed Yarn 100 % cotton - 120 TPM and
Grey Gassed (Unprocessed) - 60 TPM which is valid upto 31.12.2021. The
industry has submitted production details from the period from
November, 2019 to April, 2020.
o As per the production records,
(100 % Cotton) - 421.93 Tons i.e. an average of 84.38 TPM against the
acity of 120 TPM and Grey Gassed (Unprocessed) - 125.5

251 TPM against the permitted capacity of 60 TPM

the industry has manufactured Processed

Yarn
permitted cap
Tons i.e. an average of
during the from November, 2019 to March, 2020.
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o The industry has obtained Amendment of CFO order on 19.04.2018 for the
disposal of the effluents as given below:
Qutlets for discharge of effluents:

Outlet | Outlet Max Daily | Point of Disposal Parameter

No Description | Discharge Limiting
_ Standards
1. | Process & | 660 KLD Shall be treat the | pH - 55-9.0,
Washings effluents of 752 KLD in | Total
7 | Process & |90KLD | the ETP and the treated | Syspended
| Washings cfflents  shall b | gq]ids - 200.0
T 3. | Boiler Blow | 2 KLD further treated t‘hrough mg /1, Oil &
s Reverse Osmosis (RO) Grease - 10.0
Plant and the RO )
Permeate  shall  be m‘g /I, &
recycled back into the Biochemical
process {660 KLD), The Oxygen
RO rejects (92 KLD)|Demand (3
! shall be evaporated in | days at270 C
| Multiple Effect | ) - 30.0 mg /1
Evaporator (MEE) /
\ l Triple Effect

f ’ Evaporator (TEE) 4
Kl/day of mother
liquor generated from
ME operations shall be
disposed to M/s IL &

FS Environmental
Infrastructure and
Services Ltd.,

4. | Domestic |84 KLD After treatment in | pH - 5.5-9.0,

3 STP, shall be used for Total

1 ,on land application/ Suspended
irrigation within the | Solids - 200.0 |

|

! | factory premises. i mg /1, Oil &
! ; Grease - 10.0
i mg [/l &
i Biochemical
: . Oxygen
| ' Demand (3
‘ days at 270 C
‘ ! ) - 100.0 mg

| /1

Furthermﬂusw_\' Ihas obtained CFO Expansion of the Board vide order
dated 12.06.2018 for installation of 1 x 3 TPH husk fired boiler with
validity upto 31.12.2021.

The industry consumes water for Process & washing offluents, Boiler feed,
Cooling, Gardening and domestic purposes. The industry has consumed
an average of 390.04 KLD against the permitted capacity of 1040 KLD
during the period from November, 2019 to March, 2020.

The industry generates wastewater of about 836.0 KLD from Process &
Washings - 750 KLD, Boiler Blow Down - 2 KLD and Domestic - 84 KLD.
The industry has provided above ground level GFS tanks - 1 x 500 KL, 1 x
100 KL capacity for storage of effluents. The industry is also using existing
below ground level raw effluent collection tank for collection of effluents
and pumping to above ground level GFS tank for final storage.

The industry has installed Digital water fow meter to the Raw effluent

collection tank and maintaining records.
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The industry has provided ZLD system consisting of biological ETP ¢

capacity 750 KLD foliowed by, RO (4 Stage)
water, followed by MEE, ATFD. _
During the inspection, ETP, RO, MEE and ATFD were in operation. .
The biological ETP consisting of Equalization/ Stabilization Tank, Reaction
Tank, Primary settling tanks - (DECANTER / MONOBELT), Supernalmnt
tank, Aeration tank, Secondary clarifier, Natural pond (oxidation),
Pressure sand filter, Sand filter, Cartridge filter < 10, Ultra filtration/
Nano filtration. Reverse Osmosis, MEE/ Triple Effective Forced
Circulation Evaporation System(TEFCES)-100 KLD followed by ATFD -4
KLD. The RO permeate, MEE condensate and ATFD condensate s
reusing into the process / utilities. The resultant ATFD salt is litted to
M/s TSDF,

The samples were collected from Inlet of ETP, Outlet of ETP (RO Feed),
RO permeate, RO Reject (MEE Feed), MEE Reject (ATFD feed), MEE
condensate and ATFD condensate and submitted to the Central
Laboratory for analysis. The results are awaited.

As per the records submitted by the industry, during the period from
November, 2019 to March, 2020 the industry has evaporated total 1025 KL
in the MEE followed by ATFD.

The industry has provided STP of capacity 80 KLD for treatment of

Domestic effluents After treatment the treated domestic wasle waler is

for the treatment of the wast,

being utilized tor onland pardening. The wastewater samples collected
from Inlet TP and Outict or SIT used for Onland gardening and
submitted at Centre! Daboratory tor analysis, The results are awaited.

The industry has msllod 2 Nosof Husk fired boilers of capacities 6 TPH
& 3 TPH respeciiveiy 1o ich industry has provided individual separate
dust collector tolon. o Doy filters to each boiler as APCEs to control
boiler emissions T nduswy has provided individual separate chimneys
of height 30 Mtrs Lo cach bonler tor dispersion of flue gases.

The industry has Thernue tiuid heater of capacity 1 x 15 Lakh Keal/hr.

The industry has provided individual closed sheds for storage of husk and
husk ash. The industiv has closed the openings of the sheds with G.l.
Sheets.

The industry generates solid / Hazardous waste such as ETP Sludge - 1
TPD. Used oil / waste oil - 200 LPA, Boiler ash - 0.5 TPD and Lead Acid
Batteries - 8 nos/annum.

The industry has obtained Membership from M/s TSDF, Dundigal for
disposal of Hazardous waste. The industry is being lifted ETP sludge to
M/s. TSDF / Cement industries, used / waste oil. During the period from
i.e. from November, 2019 to March, 2020, the industry has lifted total ETP
Sludge of 242.47 Tons (141.51 Tons to M/s. Enviro Waste Management
Services, 100.92 Tons to TSDF) and ATFD salts of 247 Tons to TSDF. The
industry has stored about 2 Tons of ETP Sludge, 10 Tons of MEE salts
within the premises.

The industry Board Otficials inspected the compound wall near the Vagu.
The industry has closed the openings of the compound wall. No discharge
of effluents 'wu s observed outside the industry premises.



The compliance_on the Temporary Revocation of Closure

Order dated 26.11.2019

conditions are as below:

f| 5. No.

Conditions of Temporary
Revocation of Closure Order dated
26.11.2019

Compliance Status '

The industry shall comply with all
conditions stipulated in the CFO
order issued by the Board.

The conditions wise compliance
status is reported below.

o

The industry shall dismantle all the |
| below ground level storage tanks
! except for collection of effluents.

|

1
The industry is collecting raw {l
effluent in existing below ground \
level collection tank from thcrc'i
pumping to above ground level

GFS tanks - 100 KL & 500 KL |

| capacities for final storage. _1
| The industry shall ensure that husk & | The industry ~ has provided
husk ash shall be stored in sheds to individual closed ~sheds for |

avoid dust pollution in the

surrounding areas.

storage of husk and husk ash. |

]

The industry shall regularly operate
the ZLD system to treat the effluents
generated and shall maintain records
regarding operation of the system.
The same shall be submitted to the
Regional Office on monthly basis.

Complied. |

|

The condition wi

TThe industry shall maintain /

The industry shall revalidate the BGs
| before its expiry till further orders

The industry shall regularly operate
GTP for treatment of Domestic
' effluents. After treatment the treated
], domestic waste water shall  be
| utilized for onland gardening duly |
meeling the prescribed standards.

ﬁﬁ"n;&a;tr}_ shall 1c};ul:u-ly lift the
solid waste/sludge/ Hazardous
waste to M/s. TSDF and shall submit
| the details to EE, RO-Hyderabad.

|
i
|
The industry treating domestic
wastewater in STP. The treated
domestic wastewater is used for !

| onland for gardening within the ,

premises. The wastewater
samples collected from Inlet. STP |
and Outlet of STP used for
Onland gardening and submitted ‘
at Central Laboratory for analysis.
The results are awaited. _;
The industry is lifting Hazardous
waste to TSDF regularly and
maintaining the records.

provide flow meter Dbefore raw
 effluents collection tank.

The industry has installed Digital
water flow meter to the Raw |
effluent  collection tank and |
maintainimecurds.

The industry has submitted BG of
Rs. 16 Lakhs for period upto
l

' from the Board.

-

09.02.2021.
) |

se compliance of Schedule - B of CFO Order dated 27.01.2017 are as

follows:

o

S.
57N0.

Condition

) Compliance

"The industry shall take steps to
| | consumption to the extent po
l ' shall NOT exceed the quantities mentioned be

reduce

ssible and consumption
low

water | The water consumption
is within the permitted

| capacity, The industry |
3 )
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S1 No Purpose Quantity
1. Process & washing 660.0 KLD
effluents
2, Process & washes 90.0 KLD
3. Boiler feed 50.0 KLD
4. Cooling (makeup / 35.0KLD
humidification / water
spraying)
5. Gardening 100.0 KLD
T 0. | Domestic 105.0 KLD
| 1040.0 KLD
S TOTAL

consumes  water ffiﬂ
Process &  washing, |
effluents, Boiler feed,
Cooling, Gardening and

domestic purposes. The
industry has consumed
an average of 390.04
KLD  against
permitted capacity of |
1040 KLD during the

the |
!

period from November, |

2019 to March, 2020, |

The industry shall file the water Cess returns in Form-
I as required under section (5) of Water (Prevention
and Control of Pollution) Cess Act, 1977 on or before
the 5th of every calendar month, showing the quantity
of water consumed in the previous month along with
water meter readings. The industry shall remit water

Cess as per the assessment orders as and when issued
bv Board.

|
1

@»

The industry shall comply with all the Rules and
Regulations specified in Water (P&C of P) Act, 1974,
Alr (P&C of P) Act, 1981 and Hazardous Wastes
(Management, Handling and  Transboundary
Movement) Rules, 2008 and their amendments issued
thereof.

Directed to comply i

The 'll'lkl-lvl’.w'h’_\’-;htlu_];{ comply with the National
ambient air qualily standards as per MoEF, Gol
notification dated. 1811.2009 along the premises of

the mc.l»._arx_'_‘.j‘gs_gruscril:-ud below

| S Paramoters | Standards in }|
| | No. | L wg/my
|l 1 | Particulate Matter ‘ 100
! '\ I I\P_M-'IH_}__ 1
‘ r__2_!—f;31_'t_'u.f!'.>l'lnte Matter | 60
M
TEN S0: 80
4 | NOx 80

i Noise ILevels: Day'time (6 AM to 10 PM) - 75 dB
! (A) Night time (10 PM to 6 AM) - 70 dB (A).

Directed to comply \
|
|

The industry shall not manufacture new products. /
| increase the capacity beyond the permitted caRac.Lty
" mentioned in this consent order, without obtaining |
' CFE/CFO of the Board.

sermitted  ¢€a sacity

As per production
records submitted by
the industry, the |
industry is
manufacturing consent
products  within the
consented capacity. As
per the production
records, the industry
has manufactured
Processed Yarn (100 %
Cotton) - 421,93 Tons
ie. an average of 84.38

TPM the |

of |

against



e

\ oSN
R
o

My

Eﬁv industry shall treat the off
| ETP and the kreated of
; thrmui}:‘] ;EIL,tl.LatLd eftluents shall be further treated
Purmg“ \T\ erse Osmosis (RO) Plant and the RO
| KLD) The ;»“ql be recycled back into the process (660
' I\-Iulti.plg LEt;”Q trejgﬂs (92KLD) shall be evaporated in
' g ect Lvaporator (MEE inle Effec
lE\rapm'ator (TEE). ; L) ¢ siple Bt

effluents (752 KLD) in the |

120 TPM and Grey
Gassed (Unprocessed) -
125.5 Tons ie. an
average of 251 TPM

against the permitted
capacity of 60 TPM
during the from
November, 2019 to
_ Mm‘ch, 2020).
The irn.ll,ls'hﬂ'yv-lm_:[j'fjf_) r-'f_‘{
capacity 750  KIL.D |
|
|
I

followed 4 stage of RO
system, MEE of capacity
100 KLD and ATFD of
capacity 4 KLD. The |
Ro reject evaporated in

the MEE and RO

permeate is reusing into |
the process. The |
resultant MEE salt is
lifted to M/s TSDF for

secure land fill. o

S, T The i_ndustry

- The industry shall operate the energy meter installed
to the ETP, RO Plant, MEE, Air pollution control
- equipment installed to the boiler and maintain the log
i registers.

The industry has
installed energy meter
to the ETP and APCE

shall regularly operate air pollution
!cc»nn'ni equipment ie., bag filter provided to the 5
'TPH coal / husk fired boiler and shall meet the
| erission standards of the Board ie., SPM -

| 115mg/ Nm?.

and maintaining the |
records. ‘
The industry has

provided separate air |
pollution control |
equipments  i.e. dust
collector followed by
bag filters to control air |
pollution. !

at he industry shali collect the hazardous waste ie.,

10,

' ETP Sludge and MEE Salts properly and shall send
the waste to M/s. HWMP (TSDE), Dundigal for safe

disposal.

i
i

The industry is a|
member unit of M/s’
TSDF and disposing

ETP sludge and MEE |
salts to TSDF regularly. |

o i
| The industry shall not discharge any waste water to

| outside the factory premises.

During inspection, no |
wastewater discharges |
were observed outside
the premises.

——ﬁ—_fl—u industry shall not cause any air pollution / odour | The industry has

| nuisance to the surrounding environment provided c_\'cléne dust

‘ collector  followed by |
| Bag, filter to the Boiler to
o T e  control air pollution.

12. | The industry shall develop 33% of the total area as | The industry  has
thick green belt all along the boundary of the unit and | developed gree-n belt in
also in the vacant places with all tall growing trees | anarea of 5 Acres.
with wide leaf area.

13. | The industry shall maintain good housekeeping in the | The industry
factory premises. maintaining good

e _ . housekeeping.

’ re industry should maintain the following records | The industry is
and the same should be made available to the Board | maintaining the records
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19.

77

18.

20.

21.

Officials during the inspection.

a) Daily production details, RG-I records and
Central Excise Returns.

b) Quantity of trade effluents generated, treated in
ETP, reused and force evaporated

¢) Quantity of domestic effluents generated, treated
in STP, reused and forced evaporated

d) Log Books for pollution control systems,

e) Daily solid waste generated and details of the
disposal,

—~=
pertaining  to o |
production, water
consumption,
wastewater generation
and solid waste
generation and  jis
disposal.

13, | The industry shall submit Environmental Statement in | --
Form V before 30t September every year as per Rule
No.14 of Environmental (Protection) Act, 1986.
16. | The industry shall take necessary measures to control | Directed to comply
fugitive emissions.
—
17. | The industry shall take al

I precautionary and safety
measures during process operations.

—_— -
The industry shall comply with the ambient air
quality standards in respect of noise,

as stipulated in
the Environment (Protection) Rules, 1986.

| The industry shall construct separate rain water
‘l drains,

The industry has ]
provided separate rain
water drains.

The 'md—ustr}r shall comply with all the directions
issued by the Board from time to time.

The Board has issued
Extension of Temporary
Revocation of Closure
orders latest vide order
dated 26.11.2019 for a
period upto 29.02.2020.

Concealing the factuzl data or submission of false

information / fabricated Jdata and failure to comply

P with any of the conditions mentioned in this order |
‘ may nsult mowithdeawal of this order and attract |

; : ; e
Caction under the provisions of relevant pollution
Fcontrol Acts.

| The Board reserves its right to modify above
conditions or stipulate any further conditions in the
nterest of environment protection.

23.

The conditions are without prejudice to the rights and
contentions of this Board in any Hon'ble Court of
Law.

|

Special Conditions of CFO amendment order dated: 19.04.2018:

[SINo

1 _'I'Tl;fib.{xivdli;fi')r shall treat the effluents (752

|

Conditions

Compliance

KLD) in the ETP and the treated

The industry has ETP of capacity 750

effluents shall be further treated through
Reverse Osmosis (RO) Plant and the RO
Permeate shall be recycled back into the
process (660 KLD). The RO rejects
(92KLD) shall be evaporated in Multiple
Effect Evaporator (MEE) / Triple Effect
| Evaporator (TEE).

The industry shall

KLD followed 4 stage of RO system,
MEE of capacity 100 KLD followed
by ATFD. The outlet of ETP is sent |
to 4 stage RO System. The RO Rejects |
is further sent to MEE followed by
ATFD for evaporation. The RO
permeate, MEE condensate and |
ATFD condensate is reusing into the |

Pace §ol9
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\ o~

dispose 4 KL /day of mother liquor
generated from ME Operations to M/s
IL & FS Environmental Infrastructure
and Services Ltd duly meeting the inlet
y standards of CETP prescribed by the
F Board for a period of One year from date
— | of issue of this order.

process / utilities. The resultatﬂ
ATFD salt is lifted to M/s TSDF.

The Industry has lifted mother liquor
to M/s IL & TS, Environmental
Infrastructure and Services Ltd July,
2018. Presently, they have installed
ATFD and operating the same from
August, 2018. The industry has
submitted representation for
amendment of CFO for ZLD system.
The report was submitted to the
Zonal Office, Hyderabad and it is
under process.

2. | The industry shall obtain membership
from M/s IL & FS, Environmental
Infrastructure and Services Ltd. For
disposal of effluents.

[
|

1

: The industry shall operate the energy
| meter installed to the ETP, RO Plant,
! MEE, Air pollution control equipment
; installed to the boiler and maintain the
log registers.

The industry has installed separate
energy meter records pertaining to
the ETP & APCE and maintaining log ‘
registers. |

| 4. | The industry shall have minimum of 7
| days storage capacity of effluents on
above ground level, with-in-the premies.

i
i

L |

The industry has provided above |
ground level GFS tanks - 500 KL, 1 x |
100 KL capacity for storage of |
effluents. The industry is also having ||
below ground level raw effluents |
collection tank of capacity 500 KL.

In view of the above, the issue of revocation of closure order to the industry may be
placed before Task Force Commitlee for taking suitable decision.

This is submitted for kind information and necessary action.

Encl: As above

Copy submitted to:

Yours faithfully

.

- ti ‘}’--.'.L i
ENVIRQN}#!ENT L ENGINEER

1. The Joint Chief Environmental EnginﬁTSFCB, Zonal Oftice - Hyd,
Begumpet, Hyderabad for kind information. -

3

2. The Senior Environmental Engineer (UH-1I), TSPCB, Board Office,

Sanathnagar, Hyderabad for kind information and necessary action.
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{ ANNEAURE -
_
o —Anrexuye—vi)
oo TELANGANA STATE POLLUTION CONTROL BOARD i
', m P lRBEGIOI\IAL OFFICE: HYDERABAD ‘
e dth Floor, PODUPL BHAVAN, Hyderabad Coll Complex NS.Road, Hyderabad-500 001.

LV“" Phone No.:040-23205367, e-mailfcé(::iill:;d-?;np_cpt:ﬁmclanglnn.;’o:t.in 1

Lr- No.2/TSPCB/ROH/MBNR/2020- | \’)ﬁ) Date:07.12.2020.

To

The Member Secretary,

T.S. Pollution Control Board,
Board Office, Sanathnagar,
Hyderabad.

Madam,

Sub: TSPCB - RO - Hyd - M/s. GTN Engineering (India) Limited, (Unit:
Yarn Processing), Sy. No. 51,52,53, Gundlapotlapalli (V), Balanagar
(M), Mahaboobnagar District- Latest status report - Submitted - Reg,
Ref: 1. Board's Closure Order No,MHB-122/TSPCB/U-1/2017-2984, dated
09.12.2017.
. Board’s Extension of Temporary Revocation of Closure Order
No.MHB-122/TSPCB/U-1/TF/2019, dated 26.11.2019.
3. Inspection of the industry by the Board Officials on 01.06.2020.
4. T.O. Report forwarding the request of industry for extension of
Temporary Revocation of Closure Orders dated 05.06.2020.
5. Board Office mail datecl 04.11.2020.
6. A complaint was filed through Prajavani by Sri Syed Jainulabuddin
r/o Agraharam, Potlapally and other villagers regarding pollution
being caused by the industry on 02.03,2020.
Board Office mail dated 26.11.2020 forwarding the complaint dated
03.06.2019 against the industry.
8. Inspection of the industry by the Board Officials on 27.11.2020.

*E %

]

I

With reference to 19 cited above, the Board has issued Closure Order to
M/s. GTN Engineering (India) Limiced, (Unit: Yarn Processing), Sy. No. 51,52,53,
Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District with regard to the
Complaint filed by Sri Mohar Naik and others, R/o B.B. Nagar Thanda,
Gundlapotlapally (V), Rajpur (M}, Mahaboobnagar District regarding discharging of
effluents by the industry. The Board office has directed the EE, RO, Hyderabad to
launch pro-sccution acainst the industry for the violations. Accordingly, the EE, RO,
Ivderabad has launched the prosecution against the industry in the Hon'ble Court of
the Hon’ble Judicial Magistrate of First Class at Jadcherla, and the case Registered with
C.C.No.186 of 2018. The same was communicated to the Board Office, Hyderabad vide
letter 13.06,2018. The case is pending.

It is to submit that, this office has received a Hon'ble HRC Case filed vide H.R.
Case No.2339/2018 filed by Sri Jatavath Ravi Kumar, Rangam Bhavi Thanda, Rajapur
(M), Mahaboobnagar District regarding the water pollution caused by M/s GTN
Engincering (India) Limited on 16.08.2018 and directed the Environmental Engineer to
submit report and case was posted on 22.10.2018. This office has submitted status report
to Hhe Hon'ble HRC on 01.10.2018. The case is pending,

Further, it is to submit that the Board Office [orwarded complaint filed by
Gri Jatavath Ravi Kumar, Rangam Bhavi Thanda, Rajapur (M), Mahaboobnagar District
against the industry on 27.08.218 regarding ground water pollution and discharge of
effluents by M/s. GT.N. Engineering India Pvt. Ltd. into the Vagu and also the Board
Office forwarded the Legal Services Authority letter by enclosing representation filed
by Sri |. Ravi Kumar on 17.09.2018 and with a direction to submit a report. This office
has submitted detailed report to Board Office (Legal Cell), Hyderabad on 28.09.2018.
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: : ial teams vide order dateq 2 .

The Bacdiilis han Constt;\mtedrr?;rc\:ding Agriculture Fields / y; 1},2‘2018 to

collect the water samples from the su ! it 265 of

i 3 st water po utlion caused y Mfs TN

industry with regard to the complaints again i iy . GTN

?:;;ezring (Ind%a) Limited, (Unit: Yarn Processing), Sy. No. 51,52,53, Gundlapotlapam
(V), Balanagar (M), Mahaboobnagar District.

Subsequently, the District Collector, Mahaboobnagar District has lbr\,\'ul‘;h‘fi P"'djﬂj-‘@i
Petition filed by Sri M. Brahma Chary & Others, r/o Gundiapotlapally (V), Rajapur \:f“ll)v
Mahaboobnagar District regarding ground water pollution. The ‘AEE -1 alnf‘g with
Asst. Scientist of this office has inspected the industry and its surroundings on

05.07.2019 and collected Borewell samples and report submitted to the Head Office,
Hyderabad on 10.07.2019.

Subsequently, the Board office has addressed a letter to the Collector & District
Magistrate, Mahabubnagar District on 17.04.2019 with requesting to constituted a Mulli
Disciplinary Committee with comprises Revenue, Agticulture, Ground water and
TSPCB to carryout assessment of Crop damages, ground water pollution and to fix to a
compensation to the affected farmers under

“Pay Principle”. Accordingly, the Collector
& District Magistrate, Mahabubnagar has ¢

onstituted a Committee. The Comumittee has
inspected the industry

and its surrounding areas on 13.08.2019 and 16.08.2019. The
Report submitted to tl

1e District Collector, Mahabubnagar on 11.09.2019 and Board
Office.

The Board has issued Extension of Temporary Revocation of Closure Order to
the industry vide order dt:26.11.2019 for period upto 29.02.2020 stipulating  certain
conditions to comply vide reference 20 cited.

Vide reference 3« cited, the AEE - 1 of this office has inspected the mdustry and
its surroundings on 01.06.2020. During inspection, the Board Officials inspected the
Dundubhi vagu, which 1 down-stream of the industry premises. It w
the Vagu is in dry condition, no efftuent st
the Vagu is in dry condition, no efflue
could not be collected from the Vagu.

as observed that,
agnation was observed. It was observed that,

nt stagnation was observed. Hence, the samples

Subsequently, a report was forw

arded to Board Office informing the st
observations vide reference 4% cited.

atus and

Vide reference 5" cited above, a mail was received from the Board Office
directing to submit the latest status reports of certain industries for further review and
for taking necessary action. M/s GTN Engineering (India) Limited (Unit: Yarn
Processing) is one amongst them.,

Vide reference 6™ cited, a complaint was filed through Prajavani by Sri Sved
Jainulabuddin r/ o Agraharam, Potlapally and other villagers regarding water pollution
being caused by the industry.

Vide reference 7 cited, the a mail received from the SEE (TF), Board Office,
Hyderabad forwarding complaint filed by Sri Nandeshwar Reddy /o
Gundlapotlapally.

In this regard, the AEE - 1 and Asst. Scientist of this office have attended the
complaint on 2711.2020. The Board officials have contacted complainant through
' mbpl ». He informed that, a person will accompany for showing their problems. But, no
m———e has met the Board officials to inform about their pollution problems due to
person has : B
idustry and surroundings.
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inclustry was in operation. Sri Durga Prasad, Plant operations Head was present.

@)

Fowever, the Board Officials have inspected the industry. During inspection the
1 ; The

(.eneral & inspection details of the industries are as given below:

¢ M/s GTN Engincering (India) Limited, (Unit: Yarn Processing) located at
Sy. No. 51,5253, Gundlapotiapalli (V), Balanagar (M), Mahaboobnagar
District which is involved in production of processed Yarn 100 % cotton
and Grey Gassed (Unprocessed).

* The industry has obtained CFO of the Board vide order dated
27.01.2017for production of Processed Yarn 100 % cotton - 120 TPM and
Grey Gassed (Unprocessed) - 60 TPM which is valid upto 31.12.2021. The
industry has submitted production details from the period from
November, 2019 to October, 2020.

s As per the production records, the industry
Yarn (100 % Cotton) - 764.61 Tons i.e. an average
permitted capacity of 120 TPM and Grey Gassed
Tons i.e. an average of 17.35 TPM against the permitte
TPM during the from November, 2019 to October, 2020.

o The industry has obtained Amendment of CFO order on 19.04.2018 for the
disposal of the effluents as given below:
Qutlets for discharge of effluents:

has manufactured Processed
of 69.51 TPM against the
(Unprocessed) - 190.84
d capacity of 60

Outlet | Outlet Max Daily ; Point of Disposal P:':ra'nlaeter
‘ No Description | Discharge Is.xmx(tim%
| | tandards
| { - | ards
: 1 | Process & |6 KLD |Shall be weat the | pH - 35.590,

Washings effluents of 732 KLD in | Total Suspended

Socss. G OOELD | UeEfPundlhe treated | Solids - 200.0 mg

2 [
! Washinus | effluents 52‘1:1[ bﬁ /1, 0il & Grease
== ; h‘.{lllr ,ﬁ(\“‘: !\LD f‘urthef‘ treate -U'Oug _ 10.0 mg /1 &
. Reverse Osmosis (RO) Biackemical
| Dowen Plant and the RO c

Permeate  shall  be Oxygen "
recveled back into the Demand (3 days

process (660 KLD), The | at 270 C') - 30.0
RO rejects (92 KLD)|mg/I
shall be evaporated in

Multiple Effect
Evaporator (MEE) /
Triple Effect

Evaporator (TEE) ¢
Kl/day of mother
liquor generated from
ME operations shall be
disposed to M/s IL &

‘ F5 Environmental
i, Infrastructure and
| Services Ltd.,

|

1 Domestic |84KLD | After treatment in|pH - 5590,
' STP, shall be used for | Total Suspended
| on land application/ | Solids - 200.0 mg
|irrigation within the | /1, Oil & Grease

; | factory premises. - 100 mg /I &

j :  Biochemical

| | ' Oxygen

| ; Demand (3 days
1 | at 270 C) - 100.0

| mg /1
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Further, the industry has obtained CFO E
dated 12.06.2018 for installation of 1 x
validity upto 31.12.2021.

As per the details submitted b
November, 2019 to October, 2020,

average of 327 KLD against the permitted capacity of 1040 KLD. _
As per the details submitted by the industry from the period from
November, 2019 to October, 2020, the industry has generated wastewater

of about 123 KLD from Process & Washings - 149 KLD, Boiler Blow Down
- 2KLD and Domestic - 52 KLD.

The industry has provided above ground level GFS tanks - 1 x 500 KL, 1x
100 KL capacity for storage of effluents, The industry is also using existin g
below ground level raw effluent collection tank for collection of effluents
and pumping to above ground level GFS tank for final storage.

The industry hag installed Digital water flow meter to the Raw effluent
collection tank ang maintaining records.

The industry has provided ZLD s
Capacity -750 KLD followed by, RO
water, followed by MEE, ATFD.

During the inspection, ETP, RO, MEE and ATFD wero in operation.

The biological ETP consisting of Equalization/Stabilization T. ank, Reaction
Tank, Primary settling tanks - (DECANTER / MONOBELT), Supernatant
tank, Aeration tank, Secondary clarifier, Natugal pond (
Pressure sand filter, Sand filter, Cartridge filter
Nano filtration, Reverse  Osmosis,
Circulation Evaporation Svstenm(TE
KLD. The RO permeate, MEE
reusing into the proce
M/s TSDF

The samples were coliocted

Xpansion of the Board vide orde, -
3 TPH husk fired boiler with

y the industry from the period from
the industry’s water consumption is an

ystem consisting of biological ETP of
(4 Stage) for the treatment of the waste

oxidation),
< 10, Ultra tiltration/
MEE/ Triple Effective Forced
FCES)-100 KLD followed by ATFD -4
condensate and ATED condensate is
g8/ utihitics, The resultant ATFD saly is lifted to

from i) Inlet of ETP, i) Outlet of ETP (RO
Feed), iii) MEE Foed W) MEE concentrate v) RO permeate vi) RO Rejects

vii) MEE Condensare viil} ATFD Concentrate 1X) STP Inlet and x) STP
outlet and submitied to the Central Labomtm‘y for analysis. The results
are awaited.
As per the records submitted by the industry, during the
November, 2019 to October, 2020 the industry
KL in the MEE followed by ATFD.

The industry has provided STP of capacity 80 KLD for tre
Domestic cffluents. After treatment the treated domestic waste water is
being utilized for onland gardening. The stagnated water sample collected
from Potlapallivagu(Dundubhi) used for Agriculture and submitted at
Central Laboratory for analysis. The results are awaited.

The industry has i_nstalled 2-Nos. of Husk fired boilers of capacities 6 TPH
& 3 TPH respectively for which industry has provided individual separate
dust collector followed by Bag filters to each boiler as APCEs 1o control
boiler emissions. The industry has provided individual separate chimneys
of height 30 Mtrs. to each boiler for dispersion of flue gases.

The industry has Thermic fluid heater of capacity 1 x 15 Lakh Keal/hr.

period from
has evaporated tota] 9513

atment of
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(7¢)

¢ Theindust
stry has provided indiv:
husk ash, The ilf\du‘;:.ied individual closed sheds for storage of husk and
Sheets, stry has closed the openings of the sheds with G.I.
L

The industry generates soli
s solid / Hazardous waste such as ETP Sludge - 1

TPD, Used oil / waste oil - 200 LPA, Boi
i?tteriES I — .PA, Boiler ash - 0.5 TPD and Lead Acid
e industry hy; 5
disposal of ;;;:\T'd(::::med.Membe_rship from M/s TSDF, Dundigal for
M/s. TSDF / Ceme kk- W:\ste: The industry is being lifted ETP sludge to
ie. from Novert nt industries, used / waste oil. During the period from
ETP Sludec o; ser, 2019 to October, 2020, the industry has lifted total
Managemfm - 4544 Tons (35344 Tons to M/s. Enviro Waste
s »Ll\flcg‘s, 100.96 Tons to TSDF) and ATFD salts of 296.19
. S F. The industry has stored about 15 Tons of ETP Sludge, 4
ons of MEE salts within the premises.
i ]\?;ifia‘fg foicials inspected the compound wall near the Dundubhi
gu which is down-stream of the industry premises. The industry has
d wall. No discharge of effluents was
It was observed that, the Vagu
ected from Potlapalli vagu
boratory for analysis. The

closed the openings of the compoun
observed outside the industry premises.
was flowing. Flowing water sample coll
(Dundubhi) and submitted to Central La

analysis reports are awaited.
e Order dated 26.11.2019

The compliance on the Temporary Revocation of Closur

conditions are as below:
Compliance Status

| S.No. | Conditions of Temporary
Revocation of Closure Order dated
26112019 I
The conditions wisc compliance |
|

i]f 1. | The indu_str)_v—:i‘.afll-cgr;uply with all |
‘ conditions stipulated in the CFO‘,statusisreportedbelow.

| orderissued by the Board. ___
2 “The industry shall dismantle all the

below gmund Jevel storage tanks

action ol ¢tiluents.

T T oy
The industry is collecting raw
effluent in existing below ground |
level collection tank from there
pumping to above ground level
GFS tanks - 100 KL & 500 KL
B capacities for final storage.

The industry has provided

except for coll

3 ﬁk‘fﬂﬁiﬁfﬂ;—lr\r’_;l::ﬂl ensure that husk &
husk ash shall be stored in sheds to individual ~ closed sheds  for
avoid  dust pollution in the ! storage of husk and husk ash. I
% | surrounding arcas.
| | o o
4 ~ The T;Ju:h-; shall regularly operate Complied.
| the ZLD system to treat the effluents
' generated and shall maintain records
| | regarding operation of the system.
I | The same shall be submitted to the
\ | Regional Office on monthly basis. I
i‘-—"::'l_.ﬁ_-‘ T’h’eilnmt;\:'— ;hnll‘refgl‘lln?;gﬁcmte The industry treating domestic
: of Domestic wastewater in STP. The treated

1 {STP  for treatment
effluents. After treatment
domestic  waste water shall

the treated | domestic wasltewater is used for
be | onland for gardening within the

utilized for onland gardening duly | premises. The wastewater
samples collected from Inlet STP

meeting the prescribed standards.
' |and Outlet of STP used _for
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Onland gardening and submitied
at Central Laboratory for analysis.
The results are awaited.

6. The industry shall regularly lift the

solid waste/sludge/Hazardous
waste to M/s. TSDF and shall submit
the details to EE, RO-Hyderabad.

The industry is lifting Hazardous
waste to TSDF regularly and |
maintaining the records. f
During the period from i.e. from
November, 2019 to Qctober, 2020,
the industry has lifted total FTP:
Sludge of 4544 Tons (35344 Tons ‘
to M/s.  Enviro Waste |
Management ~ Services, 100, % | |
Tons to TSDF) and ATFD salts of |
296.19 Tons to TSDE. The industry |
has stored about 15 Tons of ETP
Slud;,e 4 Tons of MEE salts

| within the premises.

7. |The industry shall maintain /
provide flow meter before raw
effluents collection tank.

| The industry has installed Digital | !
water flow meter to the Raw
| effluent collection tank and
| maintaining records.

8. The industry shall revalidate the BGs
before its expiry till further orders
from the Board.

The industry has submitted BG of ‘
Rs. 16 Lakhs for period upto
09 02.20"1

The condition wise compliance of Schedule - B of CFO Order dated 27.01.2017 are as

follows:

5
M

Condition

1.

--'Iﬁ-"_h\dustry shall "t

Compliance
|

ake steps to

| consumption to the extent possible and cons

| :,hall NOT exceed the Guantibes mentioned below

reduce

The water |
consumption is within |
' the permitted capacity.

water
umption

SINo | Purpose Quaﬂh_l‘\__] | .
e = T[]L industry

1. Process & wash: 1” on0.0 KLD | ‘ L !

| I Con:umes water tor

i . _‘thULnlhr ) T | ) !

2. Processdwashes | 900KLD | Process & washing
;!ﬁ 3| Boiler feed . ' 50.0KLD effluents, Boiler feed,
[ 4. Cooling (makeup / 35.0KLD Cooling,  Gardening

; | humidification / water and domestic !
L spraying) x : | purposes. The industry |

5. __ Gardening, I 180'3 }\II[-‘DD ‘has  consumed  an :

o. Domestic 105.0 K e |

e - — average of 327 KLD |

10400 KLD o .
against the permitted |

_TOTAL

capacity ot 1040 KLD |
during the period from
November, 2019
| Octaber, 2020.

to |

1— |

Tlu industry shall file the water Cess returns in Form-l

' as required under section (5) of Water (Preven

' Control of Pollution) Cess Act, 1977 on or before the
' 5th of every calendar month, showing the quantity of !

“water consumed in the previous month alo

water meter readings. The industry shall remit water

Cess as per the assessment orders as and whe

- T

tion and |

ng with

n issued |
1 |

i by Board.

Page 6 ol 10



|
A\
..-'_--_f(

‘1"‘»‘

! mﬂ comply with all the Rules and
g ations specified in Water (P&C of P) Act, 1974,

Directed to comply

i
Jr el
W air (P&C of P) Act, 1981 and Hazardous Wastes
(Management,  Handling and  Transboundary
Movement) Rules, 2008 and their amendments issucd
] | thereof.
1. ﬂle '”d‘fm}' should comply with the National ambicnt Dirccted tocomply
air quality standards as per MoEF, Gol notification
dated. 18.11.2009 along the premises of the factory as
prescribed below.
‘ S. Parameters Standards in
_No. | ug/m’
|1 1| Particulate Matter 100
A R i) O A
" q —
2 | Particulate Matter 60
L (PMey) ]
) SO; 80
4 NOx J 80
‘Noise Levels: Day time (6 AM to 10 PM) - 75 dB
| (A) Nighttime (10PM106 AM) - 70 dB (A). ' :
3. The industry shall not manufacture new products / The  industry T\as !
increase the capacity bevond the permitted capacity submitted  production
‘menh'nncd in this consent order, without obtaining | details from the P‘fﬁod;
} CFE/ CFO of the Board. from November, 2019 to
7 October, 2020. f
As per the pmduction%
i - records, the industry |
{ has manufactured !
! { Processed Yarn (100 %
~ | Cotton) - 76461 Tons
|ic. an average of 6951
| IPM  against  the }
“ permitted capacity of
| | 120 TPM and Grey
i | Gassed (Unprocessed) -
i 19084 Tons ie an
average of 1735 TPM
against the permitted
capacity of 60 TPM
during  the from
November, 2019 to:
T — | October, 2020. |
6. | The ixﬁﬁsr‘;}-fsﬂaﬁ—h%ﬂ the effluents (752 KLD) in the | The industry has ETP of |
ents shall be further treated | capacity 750 KLD

ETP and the treated efflu
through Reverse Osmosis (RO) Plant and the RO

' Permeate shall be recycled back into the process (660
| KLD). The RO rejects (92KLD) shall be evaporated in
| Multiple Effect Evaporator (MEE) / Triple Effect

Evaporator (TEE).

followed 4 stage of RO
system, MEE of capacity
100 KLD and ATFD of
capacity 4 KLD. The
Ro reject evaporated in

the MEE and RO
permeate is reusing into
the  process. The

resultant MEE salt is
lifted to M/s TSDF for
secure land fill.
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7, ]The mdusny shall operate the energy meter installed to | The industry has | !
(the ETP, RO Plant, MEE, Air pollution Lontml installed energy meter

|
\
i ‘ equipment installed to the boiler and maintain the log to the ETP and APCE‘

|“bl"‘““ and  maintaining  the |
‘ { records. ‘

— _-- - e e ————————— SRR— ]

8. | The industry shall regularly operate air pulluhun‘ The  industry  has |'
‘ ' control equipment i.e, bag filter provided to the 5 TPI1 | provided separate air |
|
|

' coal / husk fired boiler and shall meet the emission puilutxun control | |
| standards of the Board i.e., SPM - 115mg/Nm?. lequipments i dust
coliector  followed by |
: { bag filters to contral air
d ) anllutmn

e  The industry shall collect the hazardous ‘waste e, ETP The  industr voois  a’
H]uds,u and MEE Salts properly and shall send the | member unit of M/s
waste to M/s. HWMP (TSDF), Dundigal for safe | TSDF  and disposing |

|  disposal, ETP sludge and MEE
S salts to TSDF regularly.

10. | The industry shall not dlSCharge any waste water to _D_Gr'iﬁ;g_ ‘ih;p_cétidﬁ,_ “no

outside the factory premises. wastewater discharges
' were observed outside
i the premises.

11, The industry shall not cause any air pollution / odour | The  industrv  has |
nuisance to the surrounding environment provided cyclone dust |
‘ collector  foilowed by

Bag filter to the Boiler to |
ool o N - control air pollution. |
- 12 The industry shall develop 33% of the total area as | The  industry has
 thick green belt all along the boundary of the uril and developed grean belt in
- also in the vacant places with all tall growing trees with | an area of 5 Acres.
' wide Jeaf area.
13. i The industry shall maintaimn mod hous;kupmb in the | The industry
| factory premises. maintaining good
i . - housekeeping. |
14. EThu industry should maintain the following records | The industry s ‘
cand the same should be made available to the Board | - maintaining the records
| Officials during the inspection. pertaining  to  the

production, water |
| consumption,
wastewater  generation

aj Daily production details, RG-I records and Central |
Excise Returns.
b) Quantity of trade cifluents generated, treated in

ETP, reused and force evaporated and  solid Waste
1 ¢) Quantity of domestic effluents generated, treated | BENeTationand it
disposal.

; in STP, reused and forced evaporated

d) Log Books for pollution control systems.

¢) Daily solid waste generated and details of the
__disposal. 7
15. | The industry shall submit Environmental Statement in | --
Form V before 30% September every year as per Rule
No.14 of Environmental (Protection) Act, 1986.

16. | The lndumv shall take | nu.usaaw measures to control | Directed tucumpl‘_\:
tuytwc emissions.

17. | The industry shall take all precautionary and safety | -- |
i | measures during process operations.

it
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'

/ e

A T S

y J fandards 1 respect of noise, as stipulated intlly i
; pvironment (Protection) Rules, 1986 .

|
I

The industry has

. | , .
| ) e industry 8 ity D :

7 1 ['he industry shall construct separale rain waler drains

i [1 N

lnr'nvulm_l aeparale rain |

i / i
'
| waler draine
el | The Board - ha jated
‘ Fixtension of Temporars

| Revocation  of Closure
fe arder

| e

a0, The industry shall ¢

[ e d"u try shall comply with all the directions i
(, | by the Board from time to ime

|

| 1

“ | orders latest vie
| [ dated 26.11.2019 for 2|

| pr'r'rnd upto 20.02.2020).

| Gubseyuently, the
industry has applied for
[ixtension of Temporary ?
Revocation of Closure
Orcdora and 1
forwarded 1)
Office, }'{ydumb;n.,f
- e " 05_._()6.2@0.7
71 Concealing the factual data or ',ub;nrs:;ir;n of false | -
information / fabricated data and failure to comply |
he conditions mentioned in this order may |

drawal of this order and attract action |
provisions of relevant pollution control Acts. |
22 [y Board reserves its right to modify Above conditions

o ctiputate any further conditions in the interest of
':'.'i?”"l!'ﬂ“ﬂ" [n"shsrtinn. |

-rmr' Wt
yernred

Orn

with any of tl
resull in witl

ander the

(r:»wfh'e rlghlt..aer '
¢ Courtof Law. |

——

without ])ft'iur.licb
Board inany Hon'bl

33 T he condibon= ¢rc

contentinnt of

b B —— -

e

FO) amendment or er dated: 19,04.2018:
e .-—-———-"’"—"—P_ e e =)

Special 1_Qzlltlit-i-flﬂ§_‘)f CRO.
- o E_Ol‘l[ff}]‘gn_;_‘ e Compliance
¢ industry has ETP of capacity

“§INo - S
. ]'ThL industry shall vooat the effluents (752 | Th
KI.D) in the ETP and the treated effluents 750 KLD followed 4 stage of RO
Jha!l be further iroated  through Reverse | system, MEE ofcapac'ttylf)o KLD
Cysmosia (RO) Plant and the RO Permeatt | followed by ATFD. The outlet

shall b recycled back into the process (660 | of ETP is sent to 4 stage RO

v Thr_" pe) rejects (9211.D) chall be System.'l'hc 2O Rejects is further
cvaporated 0 ultiple Lffect Evaporator | sent to MEE (ollowed by ATFD

(arty / Triphe Effect Evaporator (TEE). The | for pvaporalion. The RO

ipJustry shall dispose 4 ¥l Jday of mother  permeate, VEE condensate

liguor gencrated from ME Operations to | ATFD condensate is reusing, e

PMYs L s Fnvironmental [nfrastructure the process / utilities. The

and Services Ll duly meeting the inlet | resultant ATED salt is lifted to |
slandards of CETP prvscribcd by the Board | M/s TSDF. ‘

for a period of One year from date of issu¢ of

and

'..”lj"',‘ m_lcr.__ )
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"The Industry has lifted mother
liquor to M/s IL & FS |
Environmental Infrastructure and |
Services Ltd il July, 20]8.,
Presently, they have installed
ATFD and operating from |
August, 2018. The industry has
submitted  representation  for
amendment of CFO for ZLD'
system. The report was submitted |
to the Zonal Office, Hyderabad.
The industry has installed

separate energy meter to the ETP, -

' 2. | The industry shall obtain membership from
M/s IL & FS, Environmental Infrastructure
and Services Ltd. For disposal of effluents.

(S~ ]

- The industry shall operate the energy meter
| wmsmlh.d to the ETP, RO Plant, MEE, Air
i - pollution control equipment installed to the | RO Plant, MEE & APCE and they

" boiler and maintain the log registers. are maintaining log registers.

4. | The industry shall have minimum of 7 days | | The mduatr) has pr ovided above

storage capacity of effluents on above | ground level CFS tanks - 500 KL,

! ground level, with-in-the premises. | 1 x 100 KL capacity for storage of |
effluents. The industry is also |
having below ground level raw '
effluents  collection  tank  of |

| capacity 500 KL. '

Submitted for kind information and necessary action.
Yours faithfully
G
Encl: As above s / e 4
LNVII\( MLNTAL ENGINEER

\.

[

Copy submitted to:
1. The Joint Chief Envirormental Engincer, TSPCB, Zonal Office - Hyd,

Begumpel, Hyderabad (o1 kind information.
2. The Senior Environment! Engineer (UH-Il, TF), TSPCB, Board Office,
Sanathnagar, Hyderabad los kind information and necessary action.



ANNEXURE-

| / S e —-A—-Y\Y oY) e -\
:;h___‘;; TELANGARI;UE; STATE POLLUTION CONTROL BOARD = .\2{-
e YGIONAL OFFICE: HYDERABAD '
W 4th Floor, PODUPU BHAVAN, Hyderabad Collectorate Complex S.Road, Hyderabad-500 001,
Phone No.:040-23205367, ¢-mail: ce-hyd-tspeb@tclangana.gov.in
Lr. No.2/TSPCB/ROH/MBNR/2021- N (’ Date:20.10.2021
To . '

The Member Sceretary,

T.S. Pollution Control Board,
Board Office, Sanathnagar,
Hyderahad,

Madam.,

Sub: T'SPCIIB = RO ~ Hyd Complaint filed by Sri D. Nagaraju r/o ()untlnpmlp ally,
R:'unpur (M), Mahabubnagar District against M/s GTN Engincering {lhdia)
Limited, (Unit: Yarn Processing), Sy. No. 51,52,53, Guhdlapotlapalli (v),
Balanagar (M), Mahaboobnagar District regarding water pollution caused by

) the industry - Report submitted - Reg.
Ref: 1. Complaint filed by Sri D. Nagaraju r/o Gundlapotlapally received on
12.08.2021.
2. The Board Officials inspected the industry on 06.09.2021.
3. Analysis reports received on 07.10.2021.

k% %

[t is to submit that, the Board has issued Closure Order to M/s. GTN Engincering (India)
Limited. (Unit: Yarn Processing), Sy. No. 51,52,53. Gundlapotiapalli (V), Balanagar (M).
Mahaboobnagar District with regard (o the Complaint filed by Sri Mohan Naik and others, R/o
B.B. Nagar Thanda, Gundlapotlapally (V), Rajpur (M), Mahaboobnagar District regarding
discharging of effluents by the industry vide order dated 09.12.2017. The Board office has
directed the EE, RO. Hyderabad (o launch prosccution against the industry for the violations.
Accordingly, the EE, RO, Hyderabad has launched the prosecution against the industry in the
Hon ble Court of the Hon'hle Judicial Magistrate of First Class at Jadcherla, and the case
Registered with C.C.No.186 of 2018, The same was communicated to the Board Office,

Hyderabad vide letter 13.06,2015. The case is pending.

Further. it is to submit that, this office has received a Hon'ble HRC Case filed vide H.R.
Case No.2559/2018 filed by Sri Jatavath Ravi Kumar. Rangam Bhavi Thanda, Rajapur (M.
Mahabnobnagar District regarding the water pollution caused by M/s GTN Engineering (India)
Limited on 16.08.2018 and directed the Environmental Engineer to submit report and case was
posted on 22.10.2018. This office has submitted status report to the Hon'ble HRC on

01.10.2018. The case is pending.

The Board Office forwarded complaint filed by Sri Jatavath Ravi Kumar, Rangam
Bhavi Thanda, Rajapur (M), Mahaboobnagar District against the industry on 27.08.218
regarding ground water pollution and discharge of effluents by M/s. G.T.N. Engineering India
Pyt. Lid, into the Vagu and also the Board Office forwarded the Legal Services Authority letter
ation fled by Sri J. Ravi Kumar on 17.09.2018 and with a direction to

by enclosing represent '
ailed report to Board Office (Legal Cell,

submit a repert. This office has submitted  det
Hyderabad on 28.09.2018,

The Board office has constituted special teams vide order dated 29.12.2018 to collect

the water samples from the surrounding Agriculture Fields / villages o!’ the 'industry_with'regard
to the complaints against water pollution caused by M/s. GTN Engineering (India) Limited,

(Unit: Yarn Processing), Sy. No. 51,52,53, Gundlapotlapalli (V), Balanagar (M),
Mahaboobnagar District.
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Mahaboobnagar District has forwarded Prajavan
lly (V), Rajapur (M},
- | along with Assl.

Subsequently, the District Collector,
Petition filed by Sri M. Brahma Chary & Others, r/fo Gundlapotlapa
Mahaboobnagar District regarding ground water pollution. The AE.E :
Scientist of this office has inspected the industry and its surroundings on 05.07.2019 and
collected Borewell samples and report submitted to the Head Office, Hyderabad on 10.07.2019.

Subsequently, the Board office has addressed a letter to the Collector & District
Magistrate. Mahabubnagar District on 17.04,2019 with requesting (o constituted a Mulii
Disciplinary Committee with comprises Revenue, Agriculture, Ground water and TSPCB to
carryout assessment of Crop damages, ground water pollution and to fix to & compensation 10
the affected farmers under “Pay Principle”. Accordingly. the Collector & District Magistrate.
Mahabubnagar has constituted a Commitiee. The Committee has inspected the industry and its
surrounding arcas on 13.08.2019 and 16,08.2019. The Report submitted to the District Collector,
Mahabubnagar on 11,09.2019 and Board Office.

A complaint was filed through Prajavani by Sti Syed Jainulabuddin rio Agraharam.
Patlapally and other villagers regarding water pollution being caused by the industry and also a
complaint was forwarded by the Board filed by Sri Nandeshwar Reddy /o Gundiapotlapaily.
This office has submitted report to the Board Office, Hyderabad on 07.12.2020.

A complaint was received {rom Sri D. Nagaraju r/o Guntlapotlapally, Rajapur (M),
Mahabubnagar District against M/s GTN Engineering (India) Limited, (Unit: Yarn Processing,.
Sy. No. 51,52,53, Gundlapotlapalli (V), Balanagar (M), Mahaboobnagar District regarding water
pollution caused by the industry. The complainant has stated that, the industry has paid
compensation towards damage of agriculture field earlier. Now, the industry has stopped
payment of compensation. The complainant has also informed that, the industry managemient
has closed the industry and started selling machinery of the industry to the outsiders and also
requested to stop shifting of the machinery till Justification to the farmers vide reference 1
cited.

In this regard, the AEE-I along with AES - II of this office have inspected the industry
on 06.09.202]. During the inspection, the industry was not in operation. The Board ofticials met
the complainant and enquired about the problem. The complainant has informed that, the
industry has stopped paying the compensation to the farmers as the industry has stopped its
activities, He claimed that, the Barewell water of their field is still contaminated, which making
the agricultural cultivation not possible. The complainant has also informed that. recently they
have digged a Borewell in his Beld in month of February, 2021 to use its water for agricuitural
activities. but unable o use the same for agricultural purpose as the water is observed 10 be
different compared to normal water, Hence. the complainant requested 1o instruct the industry to
pay compensation as it is not possible to use the contaminated water for agriculture purpose, The
Board officials have inspected the Agricultural Field of Sri Nagaraj, complainant and observed
that, a new Borewell was digged in the agricultural {ield which was located at a distnce of
about 0.9 km from the boundary wall of the industry and at a distance of about 1.2 ki trom the
ETP of the industry and no cultivation was carried in the agriculture land of the complainant.

‘The Board officials have collecled samples from the following points and submitied 1o the
Central Laboratory, Board Office for analysis,
o Balaiah, Yather ol Sri Nagarg), complainan’s new  Bore well a1 Sy.Na.79,
Gundlapotlaplly village.
«  GundlaPolapallivagu (Dundubhi).
o Sumple colleeted from the stagnated water located near the ET1 ol the industry,

‘The Analysis results are as follows:

Borewell sample collected from field of Balaiah

Paramelers Unit Results 1S 10500 : 2012
Acceptable Limit Permissible Limit
Prat2s’c . 7.27 6.5-8.5 No Relaxation
Total Suspended Solids mg/. | 39 - -
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o

 Total Dissolved Solids| mg/l. [ 10,341 500 2000
(TDS)
t Chloridces as CI’ mg/L. 4772 250 000 7
| %uiphates as SOy mg/L 580 200 400
Total  Alkalinity as mg/LL 496 200 600
CaCO3
Total Hardness as| mg/L 2030 200 600
CaCO3
Calcium as Ca '™ mg/L 768 75 200
Magnesium as Mg~ mg/L 493 30 100
Fluoride mg/L 0.6 1.0 .5
Nitrates mg/L 5 45 No relaxdtion
W{h\;‘ﬁlmlcs mg/L <0.1 5 e Wy
Boron mg/L <0,1 0.5 1.0
%Sodium % 51 o :
SAR . 12.9 = "
Sodium mg/L 1879 = ”
Potassium mg/L 3 3 %
Chemical Oxygen mg/L ‘ 2061 “ *
| Demand |
Mickel (as Ni) mgl. | ND 0.02 No relaxation
L —— — :
Copper as (as Cu) mg/L <. 0.05 [.5
Zinc (as 7n) gl 02 5 15
Tead (asPhy I me/L " ND 0.01 No relaxation
Arsenic (il-.'i As) mg/L <0.1 0.01 0.05
Morcury (s Mgr | mgl. | ND 0.001 No relaxation
Codmiom (s Cdy ,_ _mg/L | ND | 0.003 No relaxation
Total Chromium s ;11_-—[ . ND : 0.05 No relaxation
1 S Sp— i 1

ND: Nol detected

Remarks: The
exceeding as per the prescribed standards.

Analysis results of sample of Potlapallivagu Dundhubi

IDS. Chlorides. Sulphates. Total Hardness, Calcium, Magnesium and COD are

TWET

Parameters Unit Results

T ' - 8.01
"Electrical conductivity uS/em 06 |
“Total Suspended Solids mg/L <5 |
l T'otal Dissolved Solvents (TDS) T mgl 745
| Total Hardness as CaCO3 mg/L 290
1ml\'cd oxygen mg/L al |
"Chemical Oxygen Demand mg/L 24 |




Free ammonia

Calcium as Ca™ mg/l.

“mg/l.

F——>—-'—_"—‘ Ty
Magnesium mg ™

1 T el
l
|

‘_T\Ti—li'uh::: T 7 rTu_:fl. o

Boron gl
?~';-.\|-.i]‘mn o o % | 4

|SAR | ' | o
:nr‘:ﬂhdmm me/l. e
L — e

|L-_ ,—\:7. T — t " "%
‘ BOD; a1 27°C mg/L. | !

| S —

Total Coliform ™ mgL | 1600
| S T Y Sa—— . ey iimeite . | . - =
! Fecal Coliform

ﬂ_ ]ngj[‘ ‘ Vli—“'i
Ry e

“mel. T
“Copper tas Cwy T oL | A0l
[Zinc (a8 Zmy T e R
1cad (as PhY T Tmgl — N
7.-";:.‘7.\:111» {us .\s)—_* o ) I mg/l. o 0o
Mereuny (as Hg) T i_ mgll. YT

Cadmium (Cd) " mgl

Totwal Chromium (as Cr) mg/L

_ . CPCB Water Quality Criteria o
Parameters A [ B 1 ¢ 1 D ' k.
6585 | 6585 | 6090 1 6383 0.0-8.5

Electrical - - - - Max 2250
_tongucuvie I . — _

Dissolved [ bor>b | Sor-3 ! 4 or <4 ‘ 4 or <4

Oxypen 4+ 1 o
JL;EJD::,_ a27’c |2 ar<2 | Jor<3_ ,li,,, Jor<3 ‘ s -
[SAR Bl I [_.. — | - - -\\l;“_;,-i‘ __
F R T ST R — . - May 2
“Totl Coliform | 500r <50 | 500 or <500 5000 0r | .

| b s |

CPCB Water Quality Criteria | o

A = Drinkang Water source without conventiondl treatment but aiter disintection
14 Outdoor bathing (Organised) _

C - Drinking water source after conventional reatiment and disintection,

13 - Propagation of Wild life and Fisheries. .

Jo-Iryigation, Industrial cooling Controlled Waste disposal.

Below E : Not meeting A, B,C.DJ: eriteria

Remarks: The sample belongs to C Category us per the CPCB Water Quality Crueria,

e BTP
Analvsis results sample collected near to ETP.

Parameters Unit o i
n25C I DU I
i

“Result ] |

‘Total Suspended Solids | omgl —

ol Dissolved Solids | omgld S
Do Do, [

coo 1 =
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/3 2
{ 220
B()D‘ at27°C mg/L 41
ﬂll & Grease mg/L 0.4
l\‘mLcl (as Ni) xﬁg:/L <0.1
\ T Jpper (s (as Cu) mg/L <0.1
Zine (as /'n mE;/L <0.1
Lead (as Pb) mg/L <0.2
Arsenic (as As) mg/L <0.02
| Mercury (as Mg) mg/L <0.01
| Cadmium (as Cd) mg/l, <0.]
ﬁmal Chromium mg/l. <0.2

Remarks: The Sample is Alkaline in nature with high TDS value.

However. it is to submit that, during the inspection, the industry was not in opcratmn and

submitied a letter on 15.04.202] stating that they have suspended the upcnlionq w.el,
15.04,2021,

During inspection, the industry was not in operation and they started dismantling

machinery and no cffluent water was found in ETP,

This is submitted for kind information and necessary action.
%\ Yours faithfully
h L

Encl: As above REE-| @__}/I
ENVIROMNMENTAL ENGINEER

Copy submitted to the Joint Chiel Environmental Engineer, TSPCB, Zonal Office - Hyd,
Begumpet. Hyderabad for kind information,

Pace S of' S




TR TELANGANA STATE POLLUTION CONTROL BOARD
T i Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad - 500 013
S Ph: 040-23887500
<
CENTRAL LABORATORY
Analysis Report

Collected by: AES-II, RO-Hyderabad
Received on: 07/0972021

£ APHA, 23" Edition Quantity of the sample: 1Lir. sample each
Page No.: 1 of ]

Reg. No. SRJOS/I‘SPCB/HO!ROO/LABIZMIQl/09l123
Collected on: 06/09/2021

Test method: Standard Methods o
Issue date: 13/09/2021

Source : Balaiah Borewell, Sy.No 79, Gundlapotiapally Village.
Samplecode :  Sample details [ collection poiut

209123 -  Borewell Sample Collected from field of Balaiah.

psiidng - -
‘ 15 10500 : 2012 1
| Parameters Unit Results‘ i
i. 21/09123 Acceptable Limit | Permissible Limit
[pHat25%C - 727 6.5-8.5 No Relaxation _|
' Total Susperged Solids mg/L 59 r 5 )
| Total Dissolved Solids (TDS) mg/L 10,541 500 2000
Chlorides as CF mg/L 4172 250 1000
| Sulphates az SO;” mg/L 580 200 400
| Total Alkalinity &y CaCO3 | mel | 496 | 200 600 B
“Total Hardness as CaCO3 el ‘ 2030 | 200 ; 600 |
Calcium as Ca+2 [ melL 768 | 75 200 |
_Caletum as Sat a . N——| g 200
Mugeswmashgz | omel | P 0 00|
Fluoride . mg/L. 0.6 1.0 15
| Niwawes b g/l | - 15 45 No Relaxation |
r; Phosphates ) il mgz/L __i:___ <0.1 - - |
| Boron | mgl <0.1 0.5 1.0 |
D ! 2l . e
Pﬂm’, L ® 51 : -
| SAR N NS 12.9 - -
| Sodium mgy/L 1879 -
| Potassium - mg/L 3
0 __) i} | -
’ (_:immical Oxygen Demand mg 261 - -
] Nicks! (_E_l_.‘_)}‘!i) - B mgl | ND 0.02 No Relaxation
CCopper(asCw) omgl | <0.1 0.05 .
etmzn | Wb | RN T -
| Lead (us Pb) | mel | ND | oo | No Relaxation |
| Arsenic (a3 A3) L mgl | w0, oo 0.05_
| Mercury (as Hg) mgl | N 040 | NoRslexsfon
j_ Cadmiun (&3 cd) i mg/L ND No Relaxation
——— A_.___,—-—ﬁ_—-—-._———i,__m,-——— e -
" Total Chromium (a5 Cr) | mglL ND No Relaxation
b ol
Nqte:  Resplts related to sample as received.
Np: Not 4n;qczcd.

R;marlu: The TDS, Chlorides, Sulpbates, Total Hardness, Caleium, Muagnesium and COD Values are

expeeding s per the Prescribed Standards.

(Dr. M.S. Saty na
Joint Chief Environmental Seientist (FAC)

End of report...eeeeres
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- TELANGANA STATE POLLUTION CONTROL BOARD
e, Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad - 500018
WV‘;“ ‘-h"" Ph: 040-23837500
atl g
CENTRAL LABORATORY

Analvsis Report
Collected by: AES-II. RO-Hyderabed

Reg. No. 5105 r'5rf"rsmomwmnozmwsuu

Collected on: 06/09/202] Received on: 07/09/2021

Test method: Standard Methods of APHA. 23" Edition Quantity of the sample: ILtr. sample each
Page No.: 1 of |

lssue date: 13/0972021

Source : Gundla Potlapallivagy (Dundubhi).

Sanmyple eore . Sample details / coliection point
09/124 . Sample Collectzd om Potiapaliivagy Dundubii.

. o e —

P " Results

arameters Unit 7 11097124
e I e e ——
|pi-'.t7"' ! % .01 '
| e e e —_ _,_,_——'—"_'

| Ele B Icuncal canduc'.mh 1036

Tnhl ,u.pc'v'rd Sn| r‘v

ic hf-rmcnll
Tree Amme

|'ul--.v"n.“ né 2 o
4 e

- IR

b1 <
IS N o -
- * Max
_______,_-—-———'— - .
,calmm 50 or<50 500 or < 500 5000 or < 5000
. “B Water O ki iy Cmenl
bt after disinfection

inking Wate? Source withott conveptiopz] rezmntal

var bathing \Orsmssd\
o ailer CopVERTOr nal peammoent and dismfection

¢ j 1ife and Fishened
sinel C:u'.\l-.:vg Canmellsd Waste dispose!
AL
The ':umpl: nelongs 10 € u'rgun a5 per CPCB Water Quality l.rurrm m ' ku \ J, v
(Dr. MLS. \:(\-m*n avaimg Rae)
Jownt Chiel Environmental Scieatist (FAC

Mo st K8



TELANGANA STATE POLLUTION CONTROL BOARD

L 2
e, Paryavarana Bhaven, A-3, Industrial Estate, Sanathnager, Hyderabad - 500013
L7 1 4 Ph: 040-23887500
-~y
CENTRAL LABORATORY
Analysis Report
Reg. No. SR/0S/TSPCB/HO/ROO/LAB/2021/21/09/125 Collected by: AES-1L, RO-Hyderabad
Colleeted on: 06/09/2021 Recefved on: 07/09/2021
Test method: Standard Methods of APHA, 23" Edition Quantity of the sample: 1L sample each
Issue date: 13/09/2021 ' Page Ne.: 1of ]

Source: M/s. GTN Engineering (India) Limited, Gudlapottiapalli (V) Batanagar(V), Mahaboodnigar

District,
Samplecode :  Sample details / collection point

21/09/125 - Sample collected from near (0 ETP.
‘ 1 Results i
! | * 1} ’ =
| Parameters ! Method (%) | Unit _ 1
. | 1 21/09/125
— | . — -
| pRat25°C 4500-B ] - f’jﬁz_‘_v______,_ﬂ

["l’otal S_usp.-,nded Solids 2540-B | mg/L i’,____:’/‘

| Total Dissolved Solids 2540-C | mg/L | ’;_-___2_5_&_’__,_,_,_—
COD 52208 | mglL ——_’__ﬂ_gg’,___,_...‘
BOD 3 at27°C 153025, 1993 | mglL ,_._‘——#————-“———’_"‘_'—
] ————" B | mgl | 04
il and Gret 5520-B | mgL .
(OilmdGrese | $920-% | T I
Nickel (ns Ni} 2B | mg,_'l. _{ <0.1
Caurar 0 ' B <0.] \

3111 B mo/L
A--.__....——___—>v_.‘

Copper (as Q1) in - > B

Zinc (as Zn) <£Jl o

Lead (as Pol 311 B | _____<EI ) E
| Apsenic (38 AS) 3 : <0.02_ !

dMercury (s Hg) 112 B ng/l | <0.01 !
| e i ENEPSSESEM s o [
L(}ndmillm {as Cd) [ 3mB me/L <0.1 l\
" Totsl Chromium (esCoy | 311D | myl | <0.2

‘ Nate: ~ Reslts related to sgmple as received.
Remarks: The Sample is A]]mllnc in pature with high TDS value.
~ \
lJ | n / , ’ ‘.:i
L.’*UVY ¥ NI XV

(Dr. M.S. 5 tyauurnymhi' Rao)
Joint Chief Environmental Scieutist (FAC)

vrreeeeenEnd o report.ciicees






